5
6.
7.
8.

1 9,
- 104

1.
12.

13.
14.

15.

CENTRAL QDMINISTRATIVE TRIBUNAL .
| BANGALORE BENCH

A Second Floor,

Compercial Complex, -
Indiranagar,
Bangalore-38.,

Dated: 17 JAN1994

—-— e ot S e 20 B e et B G S S U R S B Tt S D e S S S e S e e D o o

, APPLICANTS:-Sri.C.R.Rangadhamaiéh and Others

v/s

, RESPONDENTS : - The Chairman,Railway Board and Others.

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor Gandhlnagar Bangalore-9.

Sri.R.Bhaskaran,Advocate,No. 40/4083 Elamkulam Road,
Kaloor, Koch1-682017.

Sri.P.Shivan Pillai,Advocate,Grass House,iMonestary Road
KMarikkamuri, Koch1-682011.

Sri.Vijaynarayan,3-C ELDORADO,112,Nungambekkam High Road,
Madras-600 034.

Chairman,Railway Board,Rail Bhavan,New Delhi.

. The Secretary,Ministry of Railway,Rail Bhasven,New Delhi.

The Beneral Manager, Southern Railways, Park Town,Madras-3.

The Chlef Personnel Offlcer Southern Railways, Park Town,
Madras-~2

The Divisional Railway Manager,Southern Kailways,Mysore.
The Senior Divisional Personnel Officer,Southern RollWBYS,

- Palghat,Kerela.

The Divisional Personnel Officer,Southern Rallways,
Madurai Division,Madurai.

The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Kereala.

The Divisional Railway Manager,Southern Railway,Bangalore.; -
Sri.K.R.D. Karanth Advocate,BQ Mangalanagar,Sankey Road Cross,

Bangalore-54.

Sri.A.N Venugopala Gowda, Advocate, No.8/2 Upstairs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.




SUBJECT:- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore. .
-X=X=X=X~
Please find enclosed herewith a copy of the ORDEHR
passed by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action.

,%\,V./ DEPUTY REGISTRAR(J)
JUDICIAL BRANCHEB.

gm¥*

~~~~~




CENTRAL _NON INISTRAT IVE 1R T80NAL
T BANGALORE BENCH -

0. B.NUS 395 to\403’91»57'90 415}90 320/92
298 92, 377 92 and 44 to 80;,3‘

THURSDAY THIS THE 16TH DAY BF'DECENBER 1993

SHRI JUSTICE V.5.MALINATH ceee CHhIRmAN(J) ”

SHRI JUSTICE P.K.SHYAMSUNDAR ... VICE CHAIRMAN(D)

_SHRT V. RAMAKR ISHNEN eeso MEMBER(A)
1. Sri C R“Rangadhamalah,

S/0 Sri Rangeish,

aged abott 68 yeers, ,

Retired Guard-A Special,

Chikkabidre,

_Chlkkanarayakanahalli Taluk. -

2. Srl KoV Sreekantlah,
S$/0 Sri K.V. Subramanyalah
aged sbout .69 years,
‘Retired Guard-# Special,
Ch-70,6th Main,Sarasuathipurem,
Nysorc g, :
3. © Sri MmN, Nareyana Setty,
S$/0 Sri K.Muniswamaisah,
" Retired Guard-A Spe01al
- 2003/2, Rajkemal Street
Mysore - 1

4, . Sri B,3. Nagara1alah
S/0 Sri Jsyapala ‘Nayznar,
Retired Guard-P Speciel,
158, Shankaranegar,
~J. B Kavel, Bengalore-560 022

5. Sri K. Seshaedri, $/0 Sri- Krlshna
' 8hatta, sged about 69 years,
Retlred Guard-k Special,
92, Lakshmlpuram, Ar51kere.-

SIJFﬂ Channabasaualan,_ :
M&ﬁ@\sfm\ Madappa,aged-about 69 years
»° Retire 6>Euard—ﬁ Special, B

i 964\,’5 9’th‘) \%11’1 Road, 6th Cross, .
N rakashqager Bangclore - 2
E ( . L(L
07(..'
&4

§ri} K.V %gmlvasachar,
TEI A0 Smd )RR W%nkataiemachor,
W\ 2ge g‘ ut '69 years,

E QJJQQtLred Glard-# Speciel, -

N\ V69,07 ¥ Parallel Roed,
wa,eﬁfbar Extension,
4v/8h1m098 ‘own - 577 201

Contd./-

ceeee Applicanps‘

g e 3
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12,

13,

14.
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e e
:SrH-ShiVaSUamy, 5/0 Sri T°.

Burgechalam Pillel, eged
about 69 years, Retired
Drpver—ﬁ peclel, 44, 11
in, Medas Block, New
Bamkoo Bezar, Mysore-21

SHi.J.N.PharOah, S/o Sri W.p,.
Pharoah, Retired Driver-R
Special, 2355, I Main, II
Cross, K.G.Koppal, Chamarcs g~

-puram, Mysore,
|

SJi R.J:Nghadevan,

8/0 R.Jaeyaram, :

aged about 67 years,

Guard 'h' Speclal (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srizempurem,
Bangalore ~ 560 021

/. =5
Sri R,Shivelsh

" Retired Buerd IA® Speciel,

end residing et No,1153,
'Sri Ranga', II Main Roed,
S¢Nilolony, Yeshwanthpur,

‘Bengalore - 560 022,

Sti Papanns,

S/o Nathevedu,

aged about 63 years,

Driver Passenger MR448,
Southern Railuay,

Bengalpre City(Retired)
No.5/18, Backside of

Munisuara Temple,
Bhuveneswarinagar, Magadi Road,
Bengalore ~ 23, i

Sri Ghouse Mohideen
§/o kzeen Mohideen,
aged about 63 years,
Driver Passenger MR 238,

20

etired) C/o Noor Mohemed,
«73/0, Railuay Quarters,

‘Yesuanthapur, Bangalore = 22,

Sri D.John Feter,

S/o Doreisuamy,

aged about 58 years,
Briver Goods MR 612,
Sguthern Railuay,
Yeswenthapur (Retired)
No.62, III Cross, I Sfage,

fg\hﬂklipuram! Bangalore -~ 21,

gcuthern RaiIUay,Bangalore-City,.
a

Applicants 1 to 9 in

O.FeNos.395 to 403/91

Applicantriﬂ.in_U.A0
Mo,57/90 7 ..

Applicent 11 in O.A,
No.416/90 o

«+ APPLICANTS

. .
o.ncontii/‘

L
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s, Sri Nanickam, R
S/o Laksmeneppe,
~...aged .about -60 yesrs,
Driver Passenger MR 414,
Southern Railuay, Arsikers, :?
(Retired), "No.286/k, ‘8th Crcss,
Bangalore - 560 l21.-

16. Narayane .
8/o NyafﬁeVedu,,
aged akout 72 years, _ :
Shunter ¥R 278, ' . '
Bangglorse City Southexn Railuey,
(Retired) No. 5% G/o Nauwez btore,
12th Cross Magadi Roed,

- Bangalore - 23,

17, Sri MeS, buaainathan,
'S/0 Marisdamy,
_aged apout 62 yesrs,
~ Drivet Passenger MR 475,
" Southern Railuaz Yelehanke,
(Retired)C/o P.h.Joseph,
45/R 01d Rsilugy Quarters,
Yeswanthapur, Bangalere - 22,

1%5 “8ri Siddaiah, S/o Siddeieh Gouds,
. aged 62 ygars, Diesel hssistant .

MR 523, Southern Railuay

Banoalor City, Retireds

No.58, I Cross,. 3rd Mein Road,

Remacﬁandrapuram, Bangalorp - 21,

19. Sri Kedirvelu C Ry
S/o C.S.Remalingam,:
aged about 58 years,
Goods Briver MR 624,
Sduthern Railway, Harihar,
(Retired), No.32/2 I Nain Road
I Cross, Uklipuram, ,
Bangalore - 21,

289, Sri Gulam Dastagir,
. 8/o Md.Ghouse,
" aged akout €9 -years,

Shunter R 597, Southern Railuay,

Yesuanthapur (Retires) No,3,

far<puilding, Pharga Mohalla, |
//<§$G§§?%V ninegar; Gkd Macdras ROaé

P Bang }e - SGQ l1£.

Ao
A§(21 Sri khﬁui Uaheed,fA ‘
o S/o md Héneef, aged 67 years,
vua(ztwg?Shunte MR 539, Seuthern Reiluay,

\ \\ wﬁ"“’a;oafé‘Cantcnmen{:(Retired)
N\ O No.18%° .th Cross, L-8 .+
“\\ifj$h§§tbinagal, Indiranegar,

’ #a1igzlore - 3! . _

V‘\/

R, & 8 o S SUSSR

4. <APPLICANTS,
Ao . QCOnt.‘; /"" |

B i IEE S
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8/o N.David Pillsl,
aged gbout 66 yeeis, :
bssietant Guerd/EMT 1303,
Bouthern Railuéz, Benhgalore

Cerpenter Supramany, .

, egedl Road)
Bangalore = 23, .. .

|
o ! iy N
}{g !, 22, Sré D.John
|
|

{Retired), C/o

v

“ | 12th Cross,
|
|

23, Sri Shelk Fekruddeen ZasmeY,
S 8/o Mohemmed Khasim Se 3i,
: ~ aged about 63 Kégrs, o
S Railuay Guard A=ER 5212,

: ‘Southern Ralluay, fArsikere,
(ﬁetired); Mantipet,
RAreikere = 573 103,

‘Heseen Districts

f
{ / 24, Sarﬁ KaGeK2ishnemurthy,

S/o_k»Gundeppe
dged sbout 60 yeevs,
Guerd YA' Spl. EE 994,

Southern Reliluay, Arsikere,

o ; : |
o (Retired), No.84, Yérramps Bleck,
| Laxtipur, $rslkere - 573 103

25, Sri D.EJfnthony, o
§/0_Ehhaalabpa; aged about 63
"Zaars,'%sst.‘ﬁuard EE 1317, R
Southern Raliuny Baiigaloxs Clty,
(Re‘tll‘ed), N0»29 » 'E‘w‘ Bth Nail‘l,
Kemgeri Satelllte Toun,
Bangalore = €0

2“‘ Sri ,N»\ls*i»naﬁd'a_ Rao,
~.18/o NyVenkoda Rao,

| laged abouts9 yesrs,
? | " Fireman A = MR 549 -

J : ‘ Southerh'Rgilway,‘ﬁhimoga Touwn,
~ (Retired),No,121, T Cross,
|Behind &4P.0ffice, AshoknageT,
Shimoge Touns '

Bri MoMani, . |
$/o Mottel, mged ebout
 §2. ysars, Shunter MR-4€72,
Southern Railvay, -
Baiyappanahalli{Retirvec),
Ramaswamypalya, MeS.Negar,
Kemmenshalll Main Road, -
| Bangalore = 33 :

27

Sri Myifaxman, 8/0 Murugesh,
aged shout 63 yeers,
Driver Goods MR 410,
Southern Railuay, 1
Yeswatithepur (Retired),
' go,225IfBrOSsa'Bhasyamﬁagar, .
rir afapuram-, Bang.al agre. 21. - .mﬂppL_Ic_Ams

W . ; - mt Uﬂtd,a/-

2%,
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- 29, ’Sr’ Rﬁwaiah cut : |
S/o Venkataramanappe,
eged sbout 63 years, : S
Oriver Passenger MR 721, ‘ o : I

- Southern Railuay, Shimoga Touwn, - | ' ?
Retired, -No,209/4%, Reckamma |

~ Building, Mein Rosd,
Yesuanthapur, Bangalore-22

30,- Sri Syeq Ekbbas, . ' - : |
S/o Syed Dastauir ' —— ]
aged .about 69 yeers,

Southerh Railuay, Bargalb;e City,
(Retired), No,41, I Cross, : : | |
Il Main, batharayanapura, : Sy
(Near Sybramya Naaejid) o , - o I
Bangalore - 26 : ' ' o

31, Sri Akdul Rahim, ' L |
"~ 8/o Md,Bekshi, :
aged about 62 yesrs, "
Shunter MR 349, Southern Ralluay,
Bangeiore 1ty (Retired),
No.22/-., 11-A Cross,
'AHoshalli Mein Road,
Patharayanapura -
- Bahgalore - 26.

32, Sri K.M.Pavooni, Cl

: 8/0 K.V.FMatheu, . _ : ~ ;
aged abkout 66 veears, ' ' '
Driver Goods MR 704,
Southern Railuay, Yesuanthapur,
(Retired), No,5%7, 7th Cross,
Ke N.Extension,,\asUanthapur,
Bangalore - 22,

33, Sri 8, Gangadharaiah, : 1
- S8/o B.Siddaiaﬁ, : ~ ;
- aged about 67 yeamrs; ' o Q
Guard R=Spl. TMT 428, _ é
Southern Reilvay, Arsikere, ‘
(Retired), Nc.VaSantha Nilaya, : . .
hear Sadana “alkies, Behind ‘ S . W
Fump House, Arsikere. . . -

34, _Sri, G, Ramae\,amy, | - ~ | o -
/geffﬁig:?? Govingaraju, : i
/s N ST | | i’
7?Q' ail o ' - ‘
ﬁi@ d goﬁ%ggkn»Rhi ugay, Ban alore City, < .
2 /,Retirév§ Nc,264 kg Ralidny Qtrs’ » , ‘
' ét K GO 3?vt;ern Raiany, Bangalore—ZS. ' ‘
35, SeTMmbran, S/0 T.hwbu,
N\ e edrébgut 59’ vears, Mail Guerd
M VGEEG1768; S.Railuway, Bangalore Zity,

%%.1efﬁied) No.1C4, 6th.fein, -

‘IT Craoss, Shankarnagar, Yeauanthanur P.D.

angalore - . 22, : ‘..APPLICENTS
{Y/a o ,f ..%ontg :
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v

%,

Sri N Nagaraj cooEen
8/ Nunisuamy Naidu,
aged .akqut 60 years,
“Driver Goods MR 436,
“Southern Reiluay, Bangalore City,___
{Retired), No,68,’ Kothandaremapuram,
Velyalikaval, 12-ﬂ Broae, o :
Bangalore - 3.— : A

Sri G, Gopel

§/o Gangeng o

~ Rged stout 1] .yeaoe,
DBriver Googa'MR 599,
' Southern RaianE Yesmantheou&,
(Retired), C/o G.C

No.42/0, RaiJUay Qtre,
Baiyaopanahalli

Bangalore - 38,

2

hekravarthy,

Sri Khuqu

aged sbout B& years,

Briver Fassznger MR 112, o
Southern Reiluay, Bangalute Ltty,
(Retired), Nu.4€3, 1Gth Crces, _
Mathikere Main Roai

Yesuanthapur, kargalore-?Q

Sri I‘?ayanna,.~
S/o fiayanna. Gowda,
aged about 71 years,

T Shunter MR 254,

40,

41 2y

Southern Rei‘uay, Bangalore City,
(Retired), No,40, 7th Cross,

. Gayathrinagar, S“irampuram, .
Bangalore-21,

Sri Gurusiddaian, s,

S/o Siddappa, '

aged: about 68 \esrs,

Driver Passenger MR 393,
Southern Railuay, Shimoga Touwn,
(Retired), Attn Guddekaval
Hosur Javagal Fost, Arsikere
Taluk, Hassan Jistrict,,

Sri Mohamed thsain,
S/o Mohamed Budensab,
aged about 6¢€ yesars,
‘Shunter MR 6c1,
Southern Reil Uav Hariher,.
(Retired), Fmaravethi Posct,
~ Harihar Ta]um, Harihar,
42, " Sri T Duggan,
' S/0 R.E.Duggan,
aged about 65 years,
Driver Passenger MR 37,
Southern Railuay, Bangalore City

. ._Q'COntd. /‘ o




”residlng at :Munikalappa Eardeﬂ,j-
. Ramaswamy Paleyam, =7 :
~Khenimanehalll Main Road
2nd Cross, Bangalore-SS.

43,  -Sri- “John- Ross, S/o Noah,
o aged sbout 62 years,

Driver Passenger MR 359, . - 4
‘Southern Reiluey, Bahgalors City, =
{Retired), No.860, HMT ‘lav~ut,

. Jbehind Choudesuari Temple, .

.Nathike;e, Benqalore«Sﬁ‘

44, Sr1E Hussey, $/o hilliam ﬂusaey,
eged about 64 yeers,
‘Driver Passenger, MR 193, :
Southern Reiluay, Baﬁgalore Tity,
(Retired), No,5,. 7th Cross,
Subedarpaiy Yesuanthepur,
Baqgelore-ZZ.A~- . )

45, Sri-B,Jayaram Singh, .

* 8/o Narayan Singh,

- aged akbout 63 years,

. Oriver Pessepger MR €11, .
" Southerp Railuay, Shimoge Touwn,

(Retired), No, 1831 III Cross, :

. Rathan 8ingh - Lane, heﬂdi Nohalla,
P4‘Nysora - U7U 021 '

46, 'Sri Maruthi Pau,”:

~ 8/o Neelakanta Rao,

. aged about ;64 years,

_Driver Passenger MR 422,
Southern Railway, Bangalore Clty,‘l'
(Retires), No,23, "I Main Road, .
Gundu” Nuneesuara Temple Street,
Matadhahelli, Bengalore—32

47,  Sri Mohamed Basha, ‘ .
-~ 5/0 Abdulla Seb, '
-aged about 67 yeers, - E
. Shunter MR 423, Southern Ralluay, :
| Harihar,:(Retired) No,351, - =
- 1T Cross, Gendhinagar,
Harlhar.

48, Sri, Kistan, S/a Gov1ndan,
aoed about 59 years, _
anter, MR .
» ‘Efﬁg\n Railuey, Bangalore City,
el R,et:treiidk ND*‘/Z Sunderam Reddy,
' Buihdlng,\ﬂacksida of Manohara Mi‘ls,
Na%adi Bangalore - 23,
¢
) ¢
9??ﬁ5ri Mol Witqappe, S/o futhappa,
N agéﬁ#@ bati 72 years, :
&\_DriVer Gdbds Southern Ralluey,
xvfnge@uhnthapur, (Retxrog)
ﬁhT:ﬁzzﬁf

év o APPLICANTS
.,.Contd. /'
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51 .‘

52.

530

54,

. 55,

56.

N\

t/o Cnaterlne m, o
Ghana yothi High" School,

" No.61 1, IV-N Block,

Rdjajinagar,
%angelore - 10,

Sri Rangaiah,

v s/o Rengasuamy,

aged about 68 years, “
Driver Passenger MR 16C,
Southern Railuay, BanQB'OJc City
(Ret*red) No,Z27, Chic Beever
Road Cross, Shivejinagear;.
Béngalore-51

Sri Ethirajan, '8/0 R.uﬂnmundi,
aged about-65 years,

Southern Raiany, Mysarae
(Retired), Driver Passenger,
MR 378, No 1389, III Crcss,
Kaki Road Nawd Yonetla,
My%ore-21

Sri R.Xevier, §/o S.Enthony,
aged about G2 yesrs,

Driiver Passenger 'R 633,
Southern Railway, Rr31Kera,
(Retired),Nc,52/2/, Behind

Stl. Narrys Lhurcn ﬁrsike“e«103.

Sri Linga, $/o0 Karbasappe,
agcd about 67 yeers, :
Shunter MR 253,

Southern Railuey, Harihar,
(Retired) C/o Kurvathi L‘nga,

'RmrpVathi Post, Herihar.

'Sri Revanappa,

5/0 Siddeppa, aged about E3 yeers,
Fireman First ML 1129,

~ Sodthern Railway, riavihac,

(Retired) C/o Revaneppa,

Challageri, Mellikarjune Extension,

Rmravathi Post, Harlha“

Sri R.Ethieraj, -

8/d Rbbaiah Sunder Ra?,

ageld about 73 years,

Driver Mail MR 5,

Soutthern Railuay, Bangalore Lity,
(Reitired), C/o £,Sridher

No.343, ?diluay Ltrs, fmﬁ)
Bangalore - 23..

Smt| Kamale Bal P'rogi Rac Kaule,
B/o| late PirojilReogechonen,

agedl about .5iyears,

Dpipée: Padsenger MR 433,

‘Southern Railuay kruixera,
v No,223, [1d Rms Roed, Rrsikere,

: .
.

«« o APPLICANTS®
e Contd./~




59,
.%fo lete Rpuar,

€0,

613

\

e
,%

ARV
Sy

;Snt R~ himabi, - S
¥/c Late C.,Fazalur. Rehaman, T e
aged about 45 years;— - - ) e
Shunter MR 592, : o
-Sputhern Railuay Yesuanthepur,<
“fio.11, 4th Cross, Behind Yeramma’
Kalyan Mantap, Mohankumar Nagar,
Yesuanthapur, Bangalcre-22, .

Smt, Sharadamma, ,

‘8f0 lete S. Ganeshan, . '

aged atcut $2 years, «‘Lntwr Nnﬁa.,
Southern Railuay, Yesuanthapur, -
Ng,5, I Lross, Mohawaume*nzuar,
WésUanthapur, Banga]o;e-ZZ.

3mt, Sufia Khatun,

sged about 53 years,

Bissel hsst. MR ‘
Sguthern Reiluey, Be Qalore City,
‘€fo M,krumal, No.107 /8, KN EXGite,
5th Cross, Yesua"thokaq;.- : :
Bangalo“e~22 ‘

Smt.Kanakamma,

#/o late A.Subramany,

gged ebout 4% years,

BfeaplRsst. MR 521,

Ssuthern Reiluey, éangalore uity,
%a.%47/C, I floor, MG rly.Crluﬁy,
Hangalore~23. ‘

-§ri Shanthakumar, ,

%/oc late Knandaraju,

eged about 25 years

Briver Passenger, mR 358,
Scuthern Railuay, krsikere,

" Embedkar nagar, Holenarsipur,

Hasan Dlst.

Smt DeVamma, ‘

¥/o late B.M. Venkatesh,

zged about 47 years, .

Piesel fisst, MR, 1266,

Southern Railuay, Bangslore rity
¥0.91/8, Railuay Qtrs.,

Near Running Room, - '
Eangalore-ZS. ‘

ﬁ%&alakshmi . 4
foxlgy R.Srirangappa, .-
t 53 years,’

G ( _Mrive Zofods, MR 474,
w SiSouth ranallmay, Nos 13,
(¥ - %
% Tth jrbss, 6th Block, .

s'R’af)a/j;f.‘négar, Bangalore - 10,
/) ‘ ’ S . cVQCUntdC»v/"‘

XX A‘p‘pL ICANTS '.‘
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640

{ .
654

66,

67

68.

69.

7’0'

71,

b3 ‘7»’ R A R I .

Q}Q; 10 Y

Smt.Helen S '
/o late ﬁokgTristrem,.
sged about 50 years,

Site No,17
Jalahélli_bost, Bangelore~-13;

Sri D,Ramamurthy,

S/o Doraisuamy, :
aged about 60 years,
Briver Goods MR- 735,
Yesuwanthapur, No,375, 7ti Cioss,

III Mein Road. Gokul Shage~I,-

Mattikere Layout & Poet,

- Bangalore-54,

Sri Abdul Rahim Khan,
aged about 60 yeers,
Oriver Goeds MR 514,
No.43, Kavika lLayoaot,
Mysore Rcad, Bengeicre-Z€.

Sri Sethu Reo,S

S/o lete S.N.Srikantaiah,

aged akout €3 years, .

Driver Goods "R 7%3,

S.Railusy, Bengeicre

(Retired), Mo.1362, 5th Main.Rosad,
IInd Stage, E-Bicck,

Rajajinagar, Bangalore-~560 010,

Sri R.F.Henderson,

8/0 late F.d.Henderson,

aged sbout 60 years,
Briver Goods MR 603, S,Railuay,
Bangalore (Retired) No.31,

- Pampanager, Yesuantﬂapur,

Bangalore-22,

Sri Bheemaieh;
S/o Chennaleh,
aged ebout 68 years,

i .Driver Passenger MR 80,

S.Railway, Mysore Division,
(Retired¥, h.h.Colony, near
New Railuey €eolory, ‘
Shimoga Touwn, .

Sri Shiva, S/o Venkataswamy,

‘aged~about 64 years, .

Shunter MR 307, S.,Railuay
Mysore Dilvision, (Retifed)
No.172, R.h.Colony, near
New Railwey Colony,
Shimoga Town - 57Y 201,

Sti Mohamad Kbbas,
S/o Khalender Khasim,
aged about 62 ycars,

-Briver Meil, MR 426,

Petel Henumaigh's Flat,’

1

H

o¢ Rpplicanté in 51.No.12

to 66 in O,k.No,320/92

oo PPPLICARTS
voLontd, /-

s —————
faha o .



72,

73,

4.

75

76,

Driver- Nail

7.

o ‘re 11,;- -

-8, RailU83 Arsikere D*UisiOF,'uJ

(Retired), Gopal Singh Quarters;
-BeH, Road &rsikere. S '

Sri E Natareaan,
S/o Ekambaxam-K,

"aged ebout 62 yeers, ;.

Oriver Mail MR 429,

'8, Ralan; hrsikere Bivisiun,

(Retired), No.291, Kumerar

Nilayem, Hdssan Road, . S
~ krsikere -~ 573103, -

Sri Suhramany ; ‘

S/o Uthendi, eged abou+ 55 years
Briver Passengur, S.Reilusy,
Frsikers Dlv1510n(R=tired)

C/o Anthcny, 15/R, Railmay Quer+ars,
kr31kere.- .
Sri R Purushothﬂm ‘
S/o0 B, Ramechandra Neidu,
aged about 63 years,

‘Driver Passengar MR 7415,
- 8,Railuay, Arglkore Dluxa101,

(netired €/o R.Shaskar,
No.128/8, "hudco Colony,
hadravgth* - 577 331,

Sri N Eeter,
S/o V hnthony,

agcd about 64 years,
MR, 139,
S,Reiluay, krsikere Dlvision,
(?etired I Cross, Hessan Roed,
Upper Line, Arsikere.. }

Sri KanaParaj, '

$/o V.knthony,- Major,

Briver Passenger MR 106,
S,Railuay, Prsikere Divis;on,i

.(RetiredKC/o R.Anthony,
Crane Driver, No ‘4, Railuay QUarters,.

Arsikere,

Sri Bheemsen,
§/0 H.Mahadev,
aged akout 62 years,

~Driver Pﬁssenger Nl.u59 ‘
///NU&QRBA 33 krsiksre DlV‘Siun,
)

ARetite Muthilamme Temple Road,
5€h5ﬁr Sé\ Road, Near Water Tank,
%Panthxnager, Doddaba]lepjr.

" ) C

Sri.R. Laksh Minarayena,

\o?‘. i
\{;; Ear:24 S";/G,,;C,-B ?a’ngappa,

N N0

e‘ﬁ&atir d ’1ver tpt /412
\ik CALg;i/( g f /
e o

7

eged about 68 years, MR

. APPLICANTS.,
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‘No J.lﬁ, Ritimaramma Tmele Street, o B ’ "'
Eoftﬁnpeta Bpngalofa-sz. : . ,

79, i N, Channappa,
7 /o Naresimheieh,

éged about 66 years, : - : _
U Briver Goods MR 571, i . ' .
1 S Railuey, Arsikere Divis;on 5
I (Retired), RAdfhaill vfiiace,

Anfront of Reilway Staticn,

Sulekree Post, Avs*kezo HE

w . '_v’r‘

. :l
G

R

N 1

!

H

1

1

-

;

!

X

80, &¢bi K, Subramaniyam,-

| S/o Kattamari, ,

| . aged skout 59 years, -

| " Shunter MR 801,

L S. Railvay, Rrdikere Djiyicicn,

L (Retired), III Croes,

! .Upperline, Hassan Road.
ﬁr51kere-573 103,

} | 81. éri Jani, S/u A.Khader, . . ,
1 éged about 62 years, _ : o '
Driver Mail MR 102 d.Railvey, - B
Ersikere DiVibiODx”pter ) . '
o Thollur P.0., Thiruthalli
o Brsiker o

82, Sri M. Velayudam,
8/5 Muthan,
1ged about 61 years,
S %hunter MR 507, S.Reflucym
| Frsikere DiV1sion (Retired),
| 1 No.2/2, Sriramapuram, III Cross,
1 Hassan Road, Rrsikere.

83. «Sri G, Indra uingh
S/o B,Gopal Singh,
ged about 66 years,
i : Driver Mail MR,101, S.Railuay,
' rsikere Division,
No 194/A, Railuay Quarters,

Fxsikere.

4

84. Sri N, Krishnaiah, 5/0 k.Muniya, _ - .
. gged about 66 years, : -
river Passenger MR 408,

outhern Railuay, Br31kerp inlciow.,

Retired), C/o N.\.lanohcr,

No.49/k, Railuay Guarters,

r81kere. A _

85,

ri Kempa, S/o Muniyanpa,

ged about 63 years

hunter MR 248, .Railua

irur Bivision, (Retired}

ellary Camp, Negr Plaque-hmme Tenple,

irur, ~ ' - o« JAPPLICANTS
- ..Contd./f

damrntnm 0 ~nCOm
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B€. Sri Kenchi, S/o“'aradainn,'
© “aged sbout 64 years,
Driver Pgssenger MR 108,
S.Reiluay, Arsikere Dlviaion,
(Retired 'No.221, 9th Cross,
Right Side Hassen ?oad
hrsikere,

87, Sri P.Narayanasuamy,
: 5/0 Ponnusuamy, aged abuut 0% y:er”
Driver Passenger M} 439,
S,Railus Har*th>Dlv*o‘ut
‘_(Retired Hessan Read, Uswn Line,
Rrsikere. ' : .

88, -Sri C,Sueminathan, $/o Uhircepps,
' ..aged about 58 years, .
-Shunter MR 804, S;Railuay,
Arsikers Division (Rezired)
~Hassan Road, Dour line,
" hrsikere,

. 89, Stri Rama, §/o Beilary Natayaneppa,
: . aged ebout 66 years,
Driver Pessenger, MiX. 148,
S,Railuvey, CiWckjejur Div1s1,u,
(Ret&;ed - Bellery Camp,
Near blagua 8nme Temple, Birur,

90, Sri Féte] Ali Bailg,
.8/6 Mitzan Belg;
~aged about 66 years,
Driver Passenger MR 387,

( Retired - Tenk Nohalla,' .
'fﬁth Cross, Shimecga Toun - 577 °01;

91. Sri Bheema Neik,
" 8/o0 Hanuma Naik,
" aged about 68 years,
Driver Passanger FiR- 363,
‘S.Railuay, Hrsikere Diuision,
(Retired C/o Rtd, P.Basavanns Gowda,
-Badavana iveragere P.Cs,’
Bavanagere-3.

> 7t V,Babu, S/o Venkatappa,
92.' aged about 51 years, :
Shunter MR 630, 'S, ?aLlua )
irsikere Division, Retirzed),
N“NE5;;§f%\$ov1ndasuamy, Ex.Municipal
Y ident, Ke.M.Road, Kadiir,
™o, LA eRbmagallur Districk,

/.'/of-?'(( ?‘ % \

P2 i“& Sri) Eourdunethan, S/o Thangavelu,.

ot - age%za’out 67 years, '
Qﬁ\zﬁﬂ3h35ﬂ)$1 en[Passenoer MR 252,

N tailua Bangalore City,
N2y ~/v(R ired¥ No,103/3, Ist Lross,
'ngﬁcﬁﬁfl Byappanahalli Bangalore-s.

e .ﬁPPLICﬂNTS
.e .Contd /-



94,

95,

96,

97,

98,

99.

LB 14 .

Sri K,Subramany,
5/0 Kumerassuemy,
aged ekout 62 years,
Shunter MR 779,

.18,Ralluay, Bangalore Tity,

(Retired), No,23/5, 12th Cross,

‘Megadi Roed, Bangelore-23.

Sri 3.Daniel, §/c Joseph,
-aged about 65 y8ars,

“:Fhupter MR 577, S.Railuzy,

Bangalcre City (Retired),
No.5/1, E! Street, 10fn frrsc,
Magadi Road, Bangalore-23,

S5ri Ahdul Khaleel,
8/0 Shaik Rahzim,

. aged about 68 years,
Driver Pessenger MR 216,

8.Railvay, Bangalora City,
(Retired), No,19, 1Gth'Cross lrwd,
Magadi Rowad, Bangalore-23,

Sri M,Venuonpel, S/c Mari,

aged about 63 vesrs,

Driver Passenger 'R 815,
S,Railuey, Bangelore City,
(Retired), Ne,42/K, I Main Toad,

' 3rd Cross, Hanumanthapuram,

Srirampuram, bapgalnre-21.

Sri Shaik Ameer,
5/0 md'os'alar ’

' aged mbout 66 years,

Driver. Passenger MR 470,
S.Railuay, Bengalore City,
(Retired), No.786, 6th Crcss,
Rnnepelya, Bangslore - 30,

| Ganga Hanume, S/o Gangathudu,
. aged about 66 years,

' Briver Mail MR 31,.
"§,Railuay, Bangslore City,
1(Retired¥,

| Dayananganagar, Srirampurem,

No.4/4, III Cross,

Bangalore-22,

Sri Bashesf Ahmed,

S/o Azeem Mohideen,

aged ebout 62 years,

Shunter MR 221, S,Reiluey,

Bangalore City, (Retirec)

No.3, SBM Colony,

Brindevenanegar, 5th Cross, v '
Mathikere P.0.,, Bangalores-54, ..._ﬂPPLICANTS.

. ‘COtht/‘



10V . '511 L\Nanjaiah
8/0 Lingeieh, .

aged sbout 62 ears,
Oriver Goodgiﬁ 698, :
S.Reiluay, *Wesuanthapur Division,
(Retired)m €/o M,Arumed,

No.1075/8, KN Extension, 5%h Cross,
Yesuenthapur, Bengaloure-27%,

108, Sri K;Dasappa, S/o Kriann:npa,
’ eced ahout 66 years,
Driver AT, MR 377, :
Railuay, Yesuenthapu Filuisicn,
Retired C/o P.Rnanda, .
.B.Export 6th Mein, Indistziel
Sub-Urb Peenya, Beuga]orc—q\.

108, Sri A D.Rnto, S/o B.D.Rnto,"
- aged about 64 years,
Driver Passenger MR 217,

S, Railuax, Bengelors Tity,
(Retired), No.1098, Fivaeline,
III Cross, Yesuanthepur,
Bangalor»-LZ.

0%, Sri Syed Hameed

5/o0 Gulam Jilani

aged sbout 65 yzers,
- Shunter MR 759, S.i ?ailuey,
geSUBnth ur DlVlSiOD

Retired), C/o P.T.Stores,
p.to Railuay Station, ’
YESUanthapur, Bangalure-2<.

7. Sri Kk,Yesudes, S/o ﬂ.ﬂrokyasuamy,
105, aged esbout .65 years
~Driver Passenger, MR 5 510,
S.Reiluay, Bangelore City,
Retired, No.267, 4th SqUare,,
urphy Toun /Hoyszlahagar,
Ulsoor P.0., Bangslore-56T 008,

106, Sri M,Veera Raghaven,

Driver Passenger MR 50Z,
S.Railve Bangalore City,
(Retired¥ No.1%, Brindevennagar,
"“%émsion, Near 80 feet Rdad;
7 OM“NM éhi}ere P.C., Bangulorc—»u.

Sri.K\&Q aman‘yam

' ﬁp G. enni, agad abuuf €5 years,

: \Dgéver Fassengpr MR, 304, '
(T 3 ailwa Banoalore City

\$" T = e ed}/’\ C/o Neteraj, No.79/R,”

o~ RaiLUaé/ﬂuarters, Yesuanthapur,

_4vcﬂﬁﬁﬁal Te-22. v

i

'5/0 Munisuamy, aged about 66 years, .

.m\ RPPLIIANTS
KtsContd./

~
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44y,
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Sri M.Nageraj,

§/o L«Murugesh,

sged about 62 years,
Briver Passenger MR 428,
8,Reilvey, Bangalore City

i (Retired), Na.33/2, New No.111/2,
9th Mein Road S"iramapurem,

Bangelore-21,

Sri M.Munisuemy, S/o Murugzen,

eged akcut 62 vaars,

Driver Passenger NI €ha, .
=outhern Reiluay nhC4Arv Gy,
(Retired), No.9/k, g Medin,

I Cross, Hanumantnapur,m

Sriramapuram, Bengelors-21,

Sri K.Arulnethen,
S$/o A.krokyasuanv,
eged about 6% years,
Drlver Passenger MR 205,
S.Railuay, Bangelcre E:iy,
Retlred¥ C/o James,

fNo 139/H, Railuay Ouerters,
:,Yesuahthanur, Bangelore~2Z,

Sri T.F.Krishnamurthy,
S$/0 TWlebyvesuany Pil
-aged about 63 yeers,

~ e

{fﬁhunter MR 642, $§ RallUQv,
:ZYeSUanthapur(netired)
.6th flat, 4th Cross,

flohankumerneger, Tesuanchupur Polay
Mathikere, Bangalore,

-Sril H,Honnaiah,

-§/0. Marigouda,

-aged shout 61 yeers,

Driver Goods MR 610,

g . Reiluay, Yesu<nthepux
RetiredgNo 2, II fain Roed,
ﬁrd Gross, B.K.Nager,
Yasuanthapur, Bangalore-zz

3?1 N.EDUmBi,

Sfe Mannersuamy,
-aqged about 62 years,
Priver Passenger MR 682,
5,Reiluay, Bengalorec uju).
{Retired), No.1075/8,

Kol Extensicn. 5th Cru;s,
Yesuenthpur, Bangelorz-22,

qri N.Boreisuamy,
/o V.Narasimhulu Naidu,

aged sbout 75 years,

Shunter MR 213, S, Railuay,

Bangalore Eontonment(ﬂeti“eo),

No,52-H/R, Lakshminarayanzpura, '

iSrirampuram, Bangalorse-21, ... APPLICANTS,
«:Contd, /-




. 871 KHarumelew,
$/0 Thimmareyeppsa,
. eged about 66 yesars,

L Spi mathgu; S/o»Krishnaﬁ;’

'f*gi;ify.ﬁ'

Oriver, -Mail MR 33, . e R o
S.Railway, Bangaslore Cley,-~--', . 7
(Retired{, NO{;Z;B[FLQNO'QIOQY’
Rekbribdnarflain Roed, Yesuanthapur,
Bangalore -~ 22, ' A s

~

‘aged about 63 vears,

Oriver Goods MR 668, A
S.Railuay, Yesuanthspur,
(Retired), No,11, II Mein,
I1I Cross, B.KeNaper,
Ye'swuanthapur, Bengelozc-22,

- Sri A,Perumsal,

S/o0 S.Arumugam, , . : : s
aged sbout -64 yeers, : I

_Shunter4MR 44?y

S.Railuay, Yesuanthepur,
(Retired), No.69/G, - v
Reiluay Querters, Yesuanthzpur,

- Bangalore-22,

118,

11¢e,

120.

. Sri B;R.Thyagafajan,

~

Oriver Mail, S,Railue

Sri Shanmugam, .

$/o J.Suhramanye Mudaiiar, ‘ b
aged about 63 years, A P iE
Driver Pussengar, MR 772,

Bangelore City, S.Reiluay. .

(Retired), No,586/1, 5th Main.

Basavanagar, Vibuthipuram ixtension;
Bangalore -~ 37, = . ’

fbdul Gaffoor,- -
§/0 Ballery Kkbdul Khader,
aged about 62 years,

Oriver Passenger, MR 387,

S.Reiluay, Shimoge Touwn,
No.105, 6th Cross,

298/92,

S/o hnentharaju Pilley, ,
aged about 73 years, - @%;
y ' ' _ S
Bangalore City, C/o 5-§-ﬁ-ﬂasan,aesiding at

No.29, Old No,58, CKC Sarcen, ‘
Lelbagh Cross Road,

g
T e L

o

N

3\ %\ TrayNo. 18/8) 5
AR : héﬁﬁ% b

Banogalore ~ 560 027,
LQQM , |

g 49 .

SATGN 3

fged ehouty 70 .ysars . o : C g
shunten) ¥R 343, S.Railuays, e

)
BZfgalore Bity, C/o Phillip Moses, -

iluay Quarters, ' '
UT Chitragurga Uisirict., : vono‘kple:ANTso
<« S A -

.o Bontd, /=

~

-

s - * A . . R o .
2, = - . D 3
R . . 'ﬁ
: wy

| ~ Applicants in S1.No.
Basavanagudi, Shimoga Town - 577 201, ﬁgpt;C?19 i;nU.A.No;'
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124,

125,

126,

127,

128.

129,

T2 Px TFOODEd ¥ =z0To

Rangaish,

- 8/o Thirumelleiah,

éged ebout 69 years, -
Shunter, S.Railuay,
thimoge Town, -

S .

'Hosshalli, Amruthux,

~ Hobli, Holsgunda Post, '
Kupigel Taluk, Tumkur District,

ﬁ.Raju,'S/o Kuppan,

gged abolit 51 yeers,

Fliirst Fireman ML 1141,
S.Reiluey, Bangelora City
C/o Station Mastex,
Nayandahailinﬂailuay St=tinn,
Bangelore-39, :

k.Fleury, 3/0 J.L.Fleury,
aged about 53 yeers, '
Mail Driver MR 583,
q.nailuay, Hariher.
No,16, Rameiah Leynut,

'St.Thomas Toun Post,

Khammanahalli, Bengalore-84,

Nega, S/0 Siddeppa,

aged about 68 years, v

Shunter MR 252, S,Railuay,

Chicjajur, RKorehesra Colony,
Cpicjajur-577 523, '

VLradaraj, S/o Kuppusuemy,
ged about 62 ysers,

river Passenger MR 495,
LRailway, Bangalore City,
0.26/16, 12th Cross, ~
agedi Road, Bangelore-23,

mt, Papamma,

ed’mbout 51 yeers,
3b?late S.Nage,

river Passenger MR 133,
,Railuvay, Arsikere,
ehind S{.Narrys Church,
rsikere~573 103,

«R¢Sestharamaiah, _

/o K.Ramasuamy Shastri,

ged about 73 years,

hunter MR 587, -S,Reiluay

ysore, No,921, Rsoka Eas{eross—ss,
llethkerei, Myvsore,

KiSrinivesalu, /o V.Kzishpastomy,
aged about 62 years,

Driver Goods MR 747, S,Railvay,
Byapenahalli, No.8, lst Street,
Markhem Road, Cross,

- Aghoknagar, Bangelora-23, wes APPLICANTS
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,.130:;
. aged about 62 years,
.:mﬁ y ’

131,

132,

183,

134,

135;

7/ >

Handi Mohella, Mysore,

AN
(
 GUBBY Teld

Smf;NoréenAFlétbhéf,tll*”Vlv

o late ¥V, Fletcher, -
Mail Driyver, S.Railuay,
Bangelore City, No.8,
Deukar Road, 9th Mein, .
Mathikere, Bangelore-560 054, .

Smt,Lekshmamma, - = -
aged 2bout 42 years,
W?o‘late K.5iddaieh,

- Driver Goods, S,Railuay,

Harihar, T/o S.Revanna,
Pointsman Subramaryo Road, _
Relluay Station, Nettana Post,

Puthur Taluk, South Kanaru,

‘Smt,Shenthamna, _

‘aged ebout 43 years,

W?o late Thippasuamy,

First Fireman ML %237, .
SiReilway, Chicjaqur,
-Janatha Colony, Hosenazgorez,
Lhicjajur<577 523. L

Smt.S.R.Susila Bai,

eged about 54 years,

U?o late S.Rema Rao,

Diesel Acsistant MR 723,
S.Raeilway, Yeswenthapur,
C/O'S.RaVi, NO.73/3) . . .
Reilway Quarters, Yeswenthapur,
Bangelore-22,

Smt,8haradamms,

aged about 53 yeers,
Mﬁ,jiate R.Remoo,
Dyiver Goods MR 456, -
§,Railuay, Mysore,
N0o.2065, kkbar Road,

Smt.Kanthamma, :

aged about 51.yegrs, -
WﬁﬁilatEﬁRajamanickam;
Driver Goods MR, S.Railuay,
HArsikere, No,9012,

Lecha Naeik, Quarter,
‘Hassan Roed, Arsikere,

fsfégtrbf“ $/o Rangeizh,

r%ﬁf‘\p@§*§£932 ﬂ? 107, .
, }?fﬁuay,f‘yicgegur,«
‘$ifg8nahallsll Singanatialis Post,
K, fTumkur District,
/ > '

-

... APPLICANTS

.@.Contd./-



137.

138,

139,

140

141]

142,

143,

-h,Shivappe Rao,
S/o0 H.hnentha Rao,
aged ebout 63 years,
Driver Passenger MR 47€,
§,Rieiluay, Frsikere,
No.496, Bunng Mantap,
h

18! Layout,
Mysore,

Smt.Bebble Rezoric,

ed about 44 veers,
u9o lete P.,Rezorao,
Briver Passenger ™ 461,
S.Railuay, Bangalore City,
No.932/3, Opp.Kiren Building,
2nd Mein, 5th Crossg,
K.N.Extensicn, Yesuwanthepur,

"Bangalore-22,

‘§mt.B.S.Susheelamme,
‘mged about 50 years,
%

/o late 8.Shankar,
Driver Goods MR 492,
$.Reiluay, ﬁrsikere,
C/o v.S.Laxmi Remana, NoJ82/GC,
Railuay Quartcrs, Arsikere, -

Smt.S,Seresvathamma,

ed ebout 58 years,
uao late A.R.Srinivasa Rao
Driver Goods M 773,
S.Railvay, Yesuanthapur,

Bangelore. No. 54/k, Sth Cross,

K N,Exten51on, Triveni Road,
Yesu nthapur, Bangalore-22.

§mt S.HanSdbai,

ageé about 5% years,

/o late G.R. rinivasanurthy,
Goods Oriver MR 760,

S.Railuay, PrsikeLc, No, 73/3,
New Railway Quarters,
Yeswanthapur, Bangalore-22,

Smt.P,Savithri, .
aged about 52 years,
U?o late P.M.Pandurangas,
Driver Goods MR 712,
S,Rafluay, Yesuanthaer,
Bengalore-22,

Smt.Mastan Bi,

aged about 60 veers,

M?o late Mohamed Sherif?,
Driver Passenger MR 419,
§,Railvay, Shimoga Toun,

Near RAnjaneya Temple, Hassan Roed,

Arsikere,

jverathri Esu~ranagar,

... RPPLICANTS
T .'.‘Contd./j‘-
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145,

146,

147,

148,

149;

" No.,220, .V

TSIk
0\!\‘N’S TR,

faararakz'\ngh S.h.

Sh¥hogas )
T o ) <

'Sri Prasad Kiran, -
ed ‘mbout 24 years, ' -
S?o late Govindaswany,

Shunter MR 386, S,Railwvay,

Rrsikers, C/o §r1niVasan,
Railuay Ticket Collector,

Neer Reilwey Under Bridge,_

- Hessan Road, Ar51kere.'

“Smt.Rachei B'Monte
~aged .about 58 aars,
9,

o0 late H.R.D Ncnte,
Oriver Mail MR 2% _
S,Railuway Bangalc“c
&7 Road,; |
Opp.BanaSUadi Rai¢uay 0tCaLO"
Bangelora-Bd. :

Smt,Nishajen,

aged about 58 y=zars,

U?o late Syed Abdaul Frezz,
kssistent Guerd, &.,Railvzy,
Bangelore City,

C/o Syed Chouse Fasha,
No.304/1, Reiluay Gusrterc,
MeGos Colcny Bangslcre-27,

Smt,Asiyajan, ;
ed gbout 60 years, o

U?o late Tagpee;an&

Pass°rﬂe1 Driver MR

iT
S,Railuway,  Mysore, Nc.%,
R.V,. LgyOJi Seshadripuran,
8angalore-20,

Smt.hnnemary,

ed ebout 43 yeafs,
U?o late k,Cheandran,

Shunter MR 359, S.Reziluay,

Bangalore Cantonnent '
Muthamma Garden (Chinnappe Garde: ;,
Munireddypalya, Bangalore,

Smt. Jyothilakshmi,

ed about 50 years,
U?o late Chinnavenkats Remanapba,
Diesel Rssistant MR 567,
S.Railuay, Rrsikere, Gifo Jayappe,
retired postman, I Cross,
Down Line, Hessan Roed,

S73%§ Rfgjeneyaram Tivr-, 
ﬁﬁwo.ﬂh‘ 5.Railuay,
ﬁ\ikere, Hosamnne 4th Croea,

S
%‘ J ®

D,

.o APPLICANTS
..Contd./
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452,

153,

o ';?422 ;).;k,;ﬂl‘

1K, Nadurai 5

h/o Kalu Nduﬂaliyar,

aged ebout ¥§ .years,

Geods Driver, MR 680,

S.Reiluay, Shimoge Toun o
BehLolony, Near Railuay Statlun;
Shimoga Toun~577 2010 ,;;,

H.S Sathya Mﬁrayana ;

cl/o H.Srnivasalsh, -

aged abdlit €3 yEOrs,

Shunter MR 797

BaHQEIOfB City, S, R°11udv

No.17, Ramakrishnaiah Sfrﬁet,
Seshadripuram, :
Bangalore-560 020, ' : 1

Kousalya Bai,

154,

155,

156.

157.

<

lﬂCDjim »

ed 52 years,
?o late K.Keroji Reo,
briver fGoods MR 63;,
Ralluay Mysora,
No. loco Colony,
hailug ‘RQuartere,
Yadaya 1r1 Post,
ysoranB. '

Pramile bai,

ed about 50 yesrs,
U?o late J,S8athyansraysara,
Shunter MR 748,
Bangelnte City, S.Railuay,
No, 3y Beeradevaru Gudi,
Ranaginghpet 4th Cross,
Bangalare Ciﬁy.

i amrunnisa,

ed abaut 43 yeers,
U?o late Yusuff Sherife,
Shunter MR 835, S.i ?allway,
Bdngelore Cantonment No.99,
C/o Sajjad Sheriff,
Jedidasnagar, 3rd Créss,
0.J. «Halli, Bangelore—45.

o No Nagaraja Rao,

/o BaNeMoorthy Rao,

irst Fireman ML 1525,
Railusy, Mysore, No.11i
enekagiril, Municipal Fa*m Poad
1dyaranyapuram,

ysore-$70 008,

3<X(D"1MCD

rokya Mary,

3ed about 60 years,

o late M.Chinnaswamy,
river Passenger MR 82,

+Reiluay, krsikere oes RPPLICANTS
...[: d" — »
onedy/-




162,

165

459,

160, -

i j%ﬁi;’a

o

.ﬁ BelVarangam,'

.8/ V. B.Appaisah Nﬁﬁeliar,"

eged akout 63 years, ..
Driver Passenger MR 489
S.Railway, Bangzlore City,.

.N0.63 pillal‘lna uarden,

111 Stage, Railuway -Laycut,
Bangalore~560 U4o. '

Fo Rrokya Daas, Lo

/o M.Francis (;ate)

aged sbout 24 yeers, .
Driver Passanger MR 234, .
S.Railuay, Heriher, I-Cross,
01d Arlepur, Guthoor Post,
Harihar - 577 603.

M. Sundare,
ed about 55 years, y,
W?o late G,Ethirajulu Naidu, '

‘Driver Passenger MR 90
 S§,Raiivey, Bawgg¢cre City
. No,208,-R8BH: £olony, hl'hitefleld Road,

NadHQVaFU“a Poet
gelore~560 D& .

ed about 54 years,
M?o late D ,Arumugem,
First Fireman, $,Reiluay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuram,
Srirampuram PuOs, Bangalore—21

Shanthamme, ,
ed ebout 60 yesars,
?o iete Sunder Cadji, -
Driver 2oods MR 705,

' 8,Railuay, Hariher,

No.79, Cld Arlapur,
Har ihar .

Anthoniemma

aqed - about. is years,

jo late B.,Sandisgo,
hunter MR 805, S.7 ?a.luay,

A sikere, Nar‘an Villa

nd St.Merry's Churﬁh
2Te.

o
Pﬂkfb éna,
out 57 yeers,
o)l %e C.Anthony,

k re Behlnd Sgitearryts,
¢h, frsikere, .

a.,kzﬁqzhigpihzhter WR 537, Syhalluayy

e

AEPLICANTS.
Contd./-
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166,

16%7

168,

169,

170,

171,

Shunter MR 227

. Arsikere,

RRAE T S
fae 26 Vi

Sallath Nary, .

~aged about 58 yeafs,'
57

o late.Arokya Suamy,
Shunter MR 219,
S,Railway, Hariher, - T
c/o Thomes, TXR'a Bffice, .
S.,Reiluey, Birum. .

P, Dhanalaxmi,
ed about 49 yeats,
U?O late P,Munisuamy,
Driver Gonds MR 683,
S,Railvay, Hariher,
8/0 late Sunder Gnilaii,
No.79, 0ld hrlapur,
Harihar.

Kamakshiamma,

ed abOUu 58 ycaa.s,
U?o late Ehokkalingaw,
S.,Railuay,
Yeswanthapur, &o 48 v
Selvenagar, Behind Bevi Talkies,
Srirampuran, Bangalure~21,

C.Fletcher,

S/o A.Fletcher,

aged about 62 years,
Driver Passengan MR 391,
S.Railvay, Mysore,
No.58/59, Kennedy Nest,
PUShpagi i, Mysore, -

Razia Khanum, _
aged about 28 years,
D o late Abdul Hameed,
Shunter MR, S,Railuay,
&/0 Md.Abbas, .
Gopel Singh Quarters,
B H,Road ﬂrsikere.

Nazbeol Jan,

ed:about 49 years
N?o late Ahmed Baig,
Shunter R 521, ‘S Ralluay
Bangalors Lity, C/o Afroze Belg,
No.99, 3rd Cross Road,
Iadidas Nagar, D.J. Halli,
Bangalore-45,

KeV.Surappa,
370 Venkatanarayenzppa,
aged about 72 years,
Passenger Guard EMB 887,
S$.Railuay, Hassan, No.8BiZ,
9th Mein, 4th Block,
Jayanagar, Bangalore~1A.

ﬂPPLEﬁ&NTS
...Contd /w



A R Srinivaaan,":‘_
: S/o Remeswemy, -

eged about ‘64 years, -

'.@river Goods MR 755,

S.Railuay, Bangslore City, B

- No.62, III Cross,

173,

174,

175,

176.

177,

K N.Extensioni sUanthapur, -

Bangalore -2

.S R Sarasuathi

ed about 50 years,
U?o late S.Rajugrpala Fec.
Briver Goods M3 737,
Yeswanthapur, S. Ral*.a/‘
No,28, Rnajana Nilaya,
II Main Road, 2.K.Nagar,
Yeauanthapur, Banga'oru-w°

Ferida Banu,
agad about 35 years, -

/o late Syed Nisser,

Dizsel Assistant ML 1247,
S,Railvey, Arsikere, Nc.--ST.
Bsoke Wast Croes-20,

NYéore.

C. N.Sareeranga,
5/0 C.Narasimhachar,

- aged. atout 59 yeears

Assistant Guarc EMT 726,
S,Ruailuay, Hrsikere,
No.46/2, Th16 rms Road,
RrsikeLe.

.E.Chandra Bai,

aged about 54 years,
?o late Y.Ekambaram,
Driver Goods MR 379,
S.Railuay, YQSUanthapur,
No.4371, 3rd Cross,

. 13th Nain, Subramanyanagzr,

Bangalore-21., -

Philomine,

ad about 58 years,
U?o late T, Frokyasuamy,_
Briver Mail MR 18,
S,Railway, Bangalore City,
No.21, Hanumantheppe Roead,
Kammanahalli RaTasUemy Hb 8,

v Bangalore 33.

K.Krishna Iyengsiy,

’"ébasgeag;r Guard EM3 371,

.Railway, Bangalore Ci*y,
1 séWfM11k Centre,

iyapuram, [Mysare-37C 008,

.o APPLICANTS,.
..‘Contdty—'



180,

181,

182,

- 183,

184,

185,

.5.Raildeyt Mysore (SKLR),
0

M-8 26 ) 8.9

aged ebout 57 yesrs.,
U?o lete N,Basaverdj,
Driver Passenger MR 73,
S.Railuay, Arsikere,
C/o 8.Vasanthakumar,

‘No.6/C, Reiluay duerters,

Near Childrents Park,
Bangerpet.

Zailunnisa,

aged about 60 yeurs, ,
U?O Syed Yaseem (1ate),
Driver Goods MR 4890,
S,Railuay, Mysore, No.2099,

"5th Cross, Mousa ﬂivan Khanz Koao,

Mandi Mchalle, Mysore.

A.Rahimem Knan,

/0 ImenvKhan,

aged akout 69 years,

Shunter MR 300,

S.Railway, Harihar, .

No,452, I Cross, Garchin=ger,
Harihar, :

Prapullaekshi,

aged ahout 81 years,

M?o late Christopher Andreus,
Driver Goods, MR 570,

No.94/8, Loso Colony,
Reiluay Querters, YaZa%agisl Fost,
Mysore~20.

Gayatri Shanmugem,

aged ebout 3B years,

U?o late S,Shanmugam, -
Briver Passenger Mt 205,
S.Railvay, Mysore,
No.91, VRE Railvay Quarters,
Mysore=-20, '

N.Narayanasuamy,

S/D Narasappe, R

aged a2bout 62 years

Shunter MR 440, S,Railuay,
Yeswanthapur, No.5/6/47, _
Laxmipurem, Near Railway Staticn,
Hindupur, _ SRR

N.Mohiyuddin Khen, : . - '
S$/o M, Abdul Nahikhan, ' - pEAS
aged sbout 63 years, - _ Lo b
Guard Passenger EMT 461,
S,Railuvay, Mysore, No,2244,
Sawday Roed, Laskhker Mohalla, Lo ey e e
Meena Bazaar, Mysore, v RPPtIBANTS

..Contd.jéf JQiL”
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Bt

186,

187,

Y1Bh§

- 139,

190,

191,

192,

.Victdr,'

S e 2T e

S/5 Joseph, _
aged about 67 yesrs,
Shunter MR 315,

S.Railway, Bengalore City, -

«C/O F(coNatthh NO;Z’

Muktha Gsrden,

Spur Tank Roed, Chetpet,
Madres ~ 600 031,

4

K.K.Rajarathnem,

S/oK.ke Raghavan,

retired Briver 'B! Grede,
Staff No,P,5521, '
“Rajeneesh™m Shoranur.

K.Velu, $/o Unnerd,

‘Retired. Guerd 'B! Grads,

- §,No.6314, Devekl Sacdansam,

- Nedungathoor, Shoranas - Ge

K.Kesavan, S/o Kynthy,
Retired Guerd S
Si,No,6066

. Shenthi 3havan,

Veloor. .

P.péramésgaran Neir,
S/o Krishnan Neir,
Rétired Guerd “B" Speciasl Grace,

§.M0,5077, Pedinchare Chonel House

‘Shbranur-1.

V.C+Sankunni Neir,

S/o Achuthen Nair,

Retired Guard "A"

Speciel Gmare, S,No.6172,
Ryikkara Houss, Kavelappara,
Sgoranur.,

P.Sundaresan,

- 8/0" Kunhikoran,

Retired Driver 8"

S.No,P 6439,

Vanajds, 4/73,

Spposite Providence High Schoel,
agdhi Road, Calicut. ‘ '

Sagmy pilisai,
nchalam 2illai;

or
,.)

Gféptir % Wuard A" Grece,

Gift House,
Sheranur.,

L]

" Rpplicants in S1.No,120 tw
186 ere epplicants in
0.8.377/92. =

Applicants in 51.Nu.
187 to 193 ere
applicants in 0.k.44/93.

v RPPLICANTS,
...Contd./~



194,

1856,

198,

199,

200.

m-n:n—a zmx N

R| Ramar Nair,. S
S/o K,Neréyanan Neir,
R
N

stired DPriver ‘B' Staff , S
s.P 2314, | L 8

' REViYBnkandath Housse, .

ChudUValathocr, Shcranur - 1..

Eb K.Ramankutty Neir,

S/e Kannan Nair,

Retired Guard Speclal Gva»p,
S‘NO.SDQG, Mundenath House,
Eheruthuruthy Fost, .
Tfichur District,

‘RL.Krishna Naidu,

S/o Ramakunhan Naidy,
Retired Driver '8',

. 'Sl Ne.¥ 6445,

Nkllissergparambil Houve,.
Mudaliar Street,
Shorenur - 1.

U.Menikam Fudely,

_S/a C.Lakshmaran Nud°1y,
Retirad Driver 'C*

S.No.P 4026, Manickanivas,
N.G.Road Shoranur-Sx

T

S

.V Sreeman Pillei,

/e T.V.Ropan Pillei,
Retired Oriver YA' Grade,
S Nos® 1794,

Sinil Vihar, Ganeshgi~i,
§horanur-1

E Paramesuaran, : .

'§//e P.N.Sahresanams Iyer,

etired 'R' Specipl Grece Guard,
.Ne.1495, Devi Nivas,
edung-tur, Shoranur-1,

.Sankunny Nair, $/e M,Pchuthan Neir,
ctired Guard 'A', S.Ne.6459,
edmalaysm House, Paruthipra,
h-ranur.

C Balakrishnan,' Rpplicants in $l.No.
S/o T.Sankaran Nair, 194 to 201 are

@etired Oriver 'e', . epplizants in 0.R.45/93,
Staff No, P 5702,

Krishna Vihar, Vellathuol NagerT, gﬁf::mjk-iu
F.0.Cheruthuruthy, S
T :

richur District. ...j(RPPLICA‘ 5. "

illl‘




‘i 202, K.Gavirdan Kutty Nair,.
'S$/n C.K.Achuthan Neir, . ' : _ : |
Retired Driver, Staft No.P.2833, - ,,'M
RA% Special Grade, Vedakkekonnenath ' ) - R
House, Chuduvalsthur, Shoranur - 679 121.. ' e
‘ , |

203, P.Remanhutty Nair,
S/o Z.K.Shankarsn Neir,

Retired Guard "“A" _ o
Special Grade, Staff No. . L S
E 14671, Pullconni Housu, ' : -}1
Chuduvalathuy Shorahur-' - S

| |

I

f

204, P.Narayana Pillei,

' 8/o P.Krishnan, Retired .
Driver “C%, Staff Ne,P 5504, ‘
Poovathingal House, ‘ |
Kizhekethil, Panntnipra, ‘ S ,
Shoranur-1. o _ |

, v | j

285, S.Raman Nair, S/m_Kriasbnan heir, : ,
!

Retired Oriver “C¥,

Staff Ne,P 7065:, Stamticel nMSUSE, - ‘
Chennthumecthi Past, | |
Trichur Distrizi. _ o |

206. V.Narayanan Ezhuthachen, ‘ - : :
"~ §/0 DgVelu Ezhushachen, - . _ |
Retired, Lesce Shunter, - ]

S,Ney P 8147, BDevesamperambil Houee, |

|

Mannaenur. Post, vie Ravelapaiae .
!

K.Chellan, $/o T,Karuppan,
Retired Driver “C%, S.NesV3, . B
Muthukurssi, Kunnath House, {
Genashgiri Pyst, Shoranur, |

‘ l

207.

208, K.P.Gopalan, S/s K.Narayanan Nembier, |
Retired Guard "B"m S.No. 7525, : n

%leela Sadan®,
Reilwey Booking Cfice Rocd, “ v
ShoranurTe. o - . , |

77 ¥.M.Kesavan, S/e Perugen,
odid I.F.Man '8!, | | o [
. , : |

s.No. PIJ 10026,
; - Thelgamw athil House,
tholakulam, Shoranur. ’
[

karanarayanan, - _
sindan Nair K, _ | [
{6edDriver A" Speciel, | _ _ |
0)’3’ 911, 'Rama Nivas', .

~ APPLICANTS. [

L ]
. ree

oo Eontd./— !



211,

- 212,

213,

214,

215.
216,

2117,

218.

219,

220,

e 0 30 [ 3K J

K.,khchuthan Nair,

8/o0 Kchuthan Neir, |

Retired Loce Shunter, .

8. No, B 6054, Kadambet House,
Mundemukem Amsom,

Post Ganashgiri,

Shoranur-3,

C.Manimuthu, S/o Chambaka
Mudaliar, Retired Driver "&",

- .8,Nn,P 7492, Nambsnthodi rcuse,

No.179, Mudaliar Street,
Shoranur=-i.

KePsGovindankutty,

Since deceased by Legal Repiesentative;
Smt ,Sulochane Amma, H.Nn,5/%81%,

Namban Thodi, Mudeliar 3treet,
Shoranur-1,

. E,.,Balasubremanis Menon,

$/o Madhava Reo, Retired,

Driver "B" Grade, 3.No, \V b,

“"Geetha Nivas", Ponnemszngalam House,
Shoranur.,

K,Sankaran, 3/0 Madhavan K.,

Retired, Oriver "“A%, S,No,F,48505,
Kayanathuthedi House, Kallippadam P.0.
Shoranur - 2.

V.K.Velukutty, /0 Kelu MNeir K., ' S1.Noe, 20% te
Retired Driver ™K%, $,No,9730, 216 ere applicants
Karthike, Kanalappara, in O.he46/93.
Shoranur.

M.Velu, $/o Velu,

Retired Driver "B8" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppara P.0.

P.P.Velukkutty, S/o Shanku,

Retired Driver "B",

&%,No, P 7192, Padincharvettil House,
Karakkad, P.0.Kavelappare,

P.T.Ouseph, S/o Thomen, Retired.,

Guard “B" Grade, S.No, 9431,

Pay&appilly House, Vappalassery P.0.,

Angamali, Ernakulam.

P.KLishnan, /o0 Imbichyadi,

Retired, Driver "&" Gracde;,

&, Né, P 5730, Krishneghar, P
Nad&ngathur, Shoranur=-672 121, S ,..éAPPLICANTS

oo opontdo/f

. &



222.

223. .

224,

225,

- 226,

227,

" M.Chandukunhen,

4tayampuibth House, P.O.
E.Qjégﬁﬁhg&y,_Via; Trichur,
e Y 1

S/o M.Imbichikutty, -
Retired-, Driver L7 LI .
Special Grade, S.Nn,F 2897,
Pilassery House, P.B8.Vengeri,
Vie Calicut. -

M.P.Kesavan Nair, '
S/o P.K.Chandu Nair, Retired.,
Fireman "“8%, S5.No.3461,
Chemmanassery Padinhara
Kottool P.0,, Calicut,

[% I o
et L]

?

P.K.Ramapanicker,

'§/o Chamy Penicker,

Retired,, Burnd “A" Greds,
S.Na.8284, Navaratna, '
P.0.Kunniampuram,
Ottepalam=4.

K.Balakrishna Menon,

5/e¢ P,Madhave Menan,

Retired Driver 'A!

Special Grade, Staff No,P 7437, 4
Kerandathil Hcuse, serancdathlil .ane,
Trichur - 1, o '

M.P.Chinnan Mennn,

5/8 P,Sankunny Meren,
"Retired Guard 'A'

Special Grade, S$.Nn,9333,
Rlongst Ushas, P.0.Pulaked,
Viz.Chelakara, Trichur.

M.P.Gopala Pishareti, _
S/e C.PRaghava Pisharcti,
Retired Guard Special Grade,
Paornima Manjakkad,
Shpranur-679 121.

C.Chendrasekharan,

s/o M.K.Mennn,

Retired, Special Grade Guerd,
S.Ne.7618, "Gokul®,

Rshak Nagar, Kamboni Roed,
kyyanthele, Trichur<3.

VoMo Abdul Kedir,
S/a V. iMohamed Haji,

_Retired, Guard 'A! Special traGo,

ang826, 20/163, “Thoupatni®,

pethody, Trichur. S
\\gg%k
.,.si.h’t\ajg daran,
:iréc;?(ﬁgpds Gugrd, S, eI

s/o 0.S5.Paren,
1930,

Mot .02
D ik

d}@@?.

8$1.Ne.217 to 223 are
anplicants in O.R.47/93,

S1.No.224 to 229 are -
applicants in 0.K.48/93,

... RPPLICANTS
s C.ntdo -




230,

231,

232,

233,

234,

235,

236'

237.

238,

239,

DWDVO BHLODOC

T)OQU’3

[ ) 32 .f;;:‘

P4Narayanan,

S/o Sankarsn, Retired,
Special CGrade Guerd,
S,Ne.EE 86, "“Ushas",
Rayaroth Patamb, P.0.Parel,
Tellicherry-670 671,

' .Sankaran Nair,

/o T,Narayanan Neir,
_tired ., Guard 'A' Special,
| Nb.12746, Ashirvad, Pevel,
L0.Koothuparambe,

in-670 643.

.HsBalan Nambiar, .

/o Kunhikrishnen Adicdi P,
etired Guard, &' 7o, .00
.No,997,; Usha Bhavan,:

.0.Kottayampoil, Via, Tellicherry.

.Padmanebhan Neir, '

/o B.V.Krishna Meron, Retired,,
river 'A' Special, S.he. P 5754,
avi Nivas, Kottars*humpars,
.0.Azhikode, Cepnancre.

- K.K.Susheels, W/e Late

UvC.Pnandan, Retired,, Driver ‘o,
$.No,2635, “Anand® Viher, Vlavil,

Kannur - 670 008,

uNarayahi, ¥/o Late K.P.lNarayenan
Vair, Retired. Guarc 'y,
§,No0y1903, Madathil House,

B.0iChirakkel, Cannanore- 670 011.

iQKunhambou, S/n BAppu, Retired.,

Shunter ‘B!, S.Ne.P.5331,
Packkadam House,
P.0.Trikkripur, Kazharged.

[ > : S
K«N.Vanajakshyi W/o Late C.H.Gepalan,

Retired Luard 'A!' Special,
i.N019498, Chettiyam Veettil,

Near Railuay B Cabin, Badagara.

+K«John, $/e ARud.Kurian,
etired,, Guard 'R!,
S5,Ne . 9F83, Ariyathu Pacamnbil
House, Pallam.P.0.,
Kottayam - 7.

R.Marappan,>5/- Rama Goundan,
Retired Dgiver, 'C' °
Staff No. P.2718, EB-118 G,

: Railuay Csleny P.0.,

£rode - 638 002,

$1,Nu,230 te 238 are
applicants in 0.k.49/93,

.. PAPPLICANTS.
s u‘CO ntdo/"’
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240, K.C.Nallappsn, :
S/o S.Chinneppe Geunder,
Retired Driver A Special,
S,Ne. F 2946, Door IT o4,
Parvathi Krishnan Street, :
Kollem Palayeam, ' '
Erade - 2,

241, P.Karuppannan, s/o Pongi; Guwncar, -
Retired,, Driver 'A',
8.Mo, P 3583, @ -
Korakattu Valasxl
Door fo.5229/A 14 Faevar' ?.:.,
Erode-7,

242, M,Kandasamy, S/w Mereppe Counder,
Retired Drigyer 'C', S.No.P 2459.
9146ﬁ0, EUN Roed, Erede-§38 002

243, Nuthusamy, S/o0 Palani (nundar,
: Retlred Driver'C', S.is.P 37G¢,
Raghavends  Nagsr, "Erede-7. -

244, A,Remasamyy’ S/o Ryeaﬁéuhuun&
Retired. Bhawter'f8', S,No, 4435
Pudhupaleyam, Door 246,
klampaleyam P.0., Erode-8,

245, S Kandasamy, S/o Sengadan,
.Retired Driver 'C',
Staff No,P 4103, Ragavanawdar
Negar, Door No. PARB 18, Cavery R.S.,
Erode-?.

246, C, Kumarasamy, S/o Chellappa Gounder,
"~ Retired,, Fireman 'B', S,No.P 7885,
Beor No, PPI 283, PudupaISYam,

Allampala'am Post, Erode-£,

12417, T3 Peerakhan, $/0 T.J.Jamallutheen,
Re*ired Driver ‘B°,
S.No, Vi48, D.No.94, Ralluay Colony.
Post, Erode.

248, Velappa Gounder, K,
. S/o Kolanda Gounder'
Retired, Shunter 'B
8 ,No, P 3370,
ffﬁ’?humgigyam, Kattoor,'-
@ﬁﬁidhpé}ayam Post, :

’ ¢ @
’ ¥i§ a@ an,

Jﬁoundan‘ '
Retired.bh unter °B
\\éﬁk TESTNG L 4@8,56’ Door No.197 s

“&\ - Pudupalay h Akkerkam, : L
\wygﬁka@g%l 2m P.0., Trodo-e, «+v  APPLICANTS.
. A/ | oo » ..,C.'Olltdlo/" o

an—"




P 34 _‘0

250, (A, Nallasamy,

: b/o A= Gounder,
Reslrzd., Driver 'BY,
S.No., PT3 10237,
D.No.280, Puthupalayam,
Alampalayam P.O.,
Erode-0.

251, |N.Kaliannan,

5/0 Nellapouwnder

Retired, Diesel Acslstant
SQNOI p 4011- Sa%t;l |\ Q"‘-L.
D.No.55, Near Warer Tani,

! Erode 638 002,

252w |K.Ramasamy,

I §/o Kalianns Gounden,
a Retired, Shunter ‘B!,
S.No.P 3958, D.No.57,
Bdeppalli R»u. Pest,
Cavery, Erede-7.

253, |P. benooda Gounder,

7o Palani Gounder,
Retired,, Shunter B,

S,No, P 4429, D.Ns,58,
Bdapalli Viilage,

: Pappapalayam, Cavery R.S.,
{ Ernde-7.

254, |P Nuthusamy,

S/O p"‘ ani Goupcer ’
Retired, Shunter '8',
S.Np,P 500 Pthupa_@ycﬂ,
o, No 263, Agraharam,
Alampalayam P. O., Erode-8,

L 255, (V.Sengodan,

‘ S/n Velappa Gounder,

Retired, Shunter!B!,

$.No.5133, D.Ne.2/60,

Uttapalli, Pilleyer Vail Street.
Cavery, Ersde-7,

256, K.Chinnappan,

S/c Komera Samy Geunder,
Retired,, Briver 'C?,
15.Na,P 3531, Rvakathu,
Cavery P.D., Colony Road,
Eroae-~T.

257, p.Venkkatachlam,

S/e Peruma Gounder

Retired., Shunter igt

S.Ne, P 4097, = 1/11

| Karuthuveli Tnottam,

| Odappalli, Cavery R.S. _ :
’ Ernde-7, ... RPPLICANTS.

\/ . : ‘a's.EO.n'td-/‘




274,

- 275,

276.

277

278,

273,

280.

* 37 ;O
P.M.Sreenivasan,
S/o P.Govindan, Retired.,
Guard Speciel Grade,

5.No.12054, 'Smrithi',
Post Vengeri, Mathoth Paramba,

~Calicut.

P.Krishpan,

S/o K.Perumal Naidu,

Retired., Driver tp Specizl,
S.No.P 4360, 3/275,

Opp. Spares Lend,
Vadakkanchery,

Trichur-680 528.

A, Bhaskaran, $/0 Bppu,

Retired,, Diiver o
S,No. P 4301,
kyyanatu’ Parambu House,
Ayyappankavu Road,
Kochi—18.

Grede,

K.Cheoyikutty Kannoli,

/0 Kandan, Retired.,

Driver 'C', S.Nec, P 9430,
Kannoli House, Kacheri Ancom,
Desom, P.0.Calicut-673 011.

C.Madhavi, W/e Late

-C oK Krlghnan, Retired,,

Driver 'C', S.\e,P. 3737,
Krishna NiVas, Roolayil ¥fsrembs,
P.0.Kallayi, Calicut-673 UGa.

T.Kesavan Neair,

S/o N.Govindan Nezir,
Retired., Guard 'B' :
S.Ne.4956, Santha Sadan,
ChUduvaléthur,
Sheranur-679 121,

M.Elias Aron Raj,
S/o S.Mariadess,

"Retired A 5p601al Driver,

S.No. P 3702, ED 196 E,
Railuay Colony p.O.,

52 4 638 002.
- X Tp.l\/ . )
~ 7L
fﬁzfai;;;Q\RPV1ndan,
- Sjo .Chrn pan, Retired,

p
er, s o P 3631,
kfjfy Colony P.0O.,

bt

51,No.269 to 279 . are
appllcants in O.ke. 52/93

" v.. APPLICANTS.
' ) .Contdg,/"




282,

283,

- 284,

. 285,

287,

288,

289,

265,

[ 38 L )

M.Kasimir Leuis,

$/0 K.Maria Louis,

Retired,, Guard A Epecial,
S.No.7211%, Annadurai Strest,
Nadar:Hedwy . v, \

~ Erods-638° 002,

K.Muthusamy, .5/8 Kelandai Q
Gounder, Retired,, Guard ‘B',
S.N0,12011, 1Z Ramameortiny
Street, Kollampelayen,

Erode~-&3§ 002,

K.Sunderesan,

$/0 N.Kalyanasundars Mudaliar,
Driver A Grede, S.Ne, M 2575,
N# .48, Lenin Street, ‘
Erdde Railway CelonyPost,

© Erode~2, = |

K.R.Lakshmanan,

$/o M.Rengasemy Kmrar,
Retired,, Driver *A' Special,
Staff No.P 4467,

Morth Ede Straset.

‘Bheema Nager,

Tiruchirappelly,

- Pin-620 001,

K.Subramaniam,
$/o S.Kriskpasamy, Retired..
Driver 'A'!' Special Grade,

SeNo,-P 1788, 43, Lenin Street,

Railway Colony Post,
Erode-638 002,

R.%ethuraman,

'$/0 Rathinam, Retired.,
Driver 'A! Special,
S.No, P 2888,
- Ilemathi Illam,
106, Bharathi Palayam,

Mowlappalayam P.0.,
Erede-2,

M.Ehinnappan,

5/ C.Moskken, Retired,,
Didset Shunter, '
S.No, P 7785, 7/8B
Railway Colcny,
Erode-2,

MeMarappan,

S/e M.Mathan, Retired,

Driver 'A!' Special,

S.Ny, P 3779, 107,

Kemalegam, Barathy Palayem -

Streef, Mulepalayam PJLO.

Efids—?. : e v e

"APPLICANTS

oooCCEt‘o/‘




262,

263,

N, Velappan,
/o Nelle Geunder,
Retired,, Shunter '8!,
S No. P 2647,
D,Ne,1/20 Ddapalli
Cayery R g., Erode-?.
259, T. P Gevindan,
S/o P,Kunhambu, .
Rotired Guard Special
Grade, Staff No.11159,
Prasanne Wives, P.0O.,
Chirekkal, ™ . '
Cannanore - 670 011.
260, K.Sreedhsran, |
' S/o 8,Achuthan.
S.Nn, P, 318P‘
,'Thenai House ,
Opp. Railwsy Station,
Chirakkal P.0.,
Cannanore, ‘

N Bal kr'shnan,
S/o NemBikutty, ;
Retired., Guardi!At, -
- 8.No, 15870, .
Mangkketh House
... Good Shed Reac,
. Tellicherry,

261,

P.K.Raman WNair,

S/o P.Kurhambu hair
Retired,, Driver
Grede, S Neé, P 6446
Kavinchalil, P.0,,
Kkzhikode,- C%nnanore-ﬁ?U 009.

'V.M.Karthiyani Amma,
W/o Late KeP.Janardhsnan Nair

. Retired., Special Grsade Guard,

$.N0.9650, Ashok Bhavan,
Thamarakuzhi Malapjurem,
Pin-676 SOS.

264._€ﬁ%ﬁbw4ndan,

y}’ an, Retired.,
VRS o Vef\a § Preaths Bhavan,
74 f( Kd@%gdatﬁy le, P.0O,. Alav‘]

E Canﬁ:n0f$;1 |

ok, Cé%unhik mn&n, S$/o Raman,

PGB, TR B, ; Glierd, S.Ns. 1554,
Wl ﬁzhath ngétll House,
P@D«Kﬁ oor II Ward,

kat, Pln-670 562,

al Special

S Sl.Nu.ZSQ to 258 are
appli ants in 0.&.50/93

‘APPLICANTS.
sa s Contd./-

N



266.

267,

268,

270,

272,

273,

_Retired..

e 36 L

N,Vasu, S/o Rempcthy‘ :

Retired,, Shunter 'B!,

S.No. P 5024

Kottiyath Houee,
P.0.Muzhappilanged, .
Pin- 670 663, Cannanore.

P.K.Kannan Neir,

S/a Rppu Nair,. Retlred.,
Shunter '6%, S.Nc.P.77%4,
Varkulathu Veyil,

Near Aklliyath Temple,
P.O0.Rzhikcde,
Cannanore-670 009.

P.#,Rohini, W/o Late K.Chendt, 'S1.Nc.259 to 268 are

Retired ShUnteI\ “B" applicants in 0»A051/53.
S,Ne, P 7173, ' "
Chambakachaiil House,

r+0.Muzhapilanged,

Cannanore District.

|- *C.K.Chendan,
269,

S/o Ambadi, Retired Shunter'B',

S Ne.Ps 8223 Kanavi House,

Ekkchi, P. 0. Peliode,
Via.,, Trikkarlpur, Kazharged,

ﬁ.Narayenl W/c Late h.Krishnen,
§hunter, S.No.P 7490,

Machirpurem Houss,

P.0O. Cheruvathur, Kazargocd,

C PoM Hymavathy
271, .

‘U/o LateCE.V.kecthaTdma~b1 Wy o

Retired %ri.-» A Special, Guerd,

S.No. QGSQ” Geresud Vedy - ¢

NI;?‘ Towtar ddr I'a: Hgh, Schosl, -‘
. _

undsv~1. Cannanore.

T«P.Leelavathy Amma,
W/o Late P.V.Kesavan Nembiar,

- Retired, Driver A Speciel,

S.Y¥e.4654, Kesgva Nivas,
Near Elayapeor Temple,
'P.U.Nundayad, Cennanora.

V. A Balakrishnan,
5/0 V.Demodsran, Retized.,

Oriver 'A!' Speciei, - R = S

_S/No. B 4361, e NHN ;
8/9, Reshmi, aQar, , : R
P.O Thottada, Canriznore-~7 «.s BPPLICANTS,

‘.. .Contdo/- ) i :V



_ 299.\ &5riﬁe '8! Greds,

v..w 3, mgg~.w

SR o Samuel, S/i Gn?nemuthu, ."”
.290. Retired., Oriver-#At ..

SR Spec1a~, S,No,P 3224,

403-C, Ralluay Celony,
Erode-2 §

. A, Llngappan S/0 'S nyauoo,
291, Retired,, 'Al S]DBO.IP'l
"7 Driver, é No.P. 1714, 19,
Kotldkaran Strest,
‘ K311ampa1ayem, Erode~z.

B T - N Srinivasan, ,
242 - S/o R,Swaminathan,

- Retired Driver 'A' Special -
S.Ne.P 4339, 345, [ g
Railway Quarters," Ral¢ua, Cn:qu.
Erode-638 o2,

i
. R, Namasivayam, S/w MeNoBalarandam.
293, Ret1red Oriver 'A' Special,
7 sn..rés‘m,LJs T
. Housing Unit Herldr Magex, -
Erode-633 oo%., Temilnadu,

KeM.Munirsj, S/« k.Munusnawy

-294, Retired,, Diesel,Rssistant

S.Ne.PTI 10212,
Wanickkav°Sacar u»leet,v
“Sastri Nager,
Railweav Celony P. 0.,
Er-ﬁe-Z.

o L.Anthont Suamy
295, S/o Lourdu SuamY‘Pillal,
S.Ne. B 1419, 41/A
Ralluay Col-ny
Erode-638 902,

M. Bu!pethy, S/e M. P.Mooka
296, Gounder, Retlred Driver
~ 'B! Grade, S.Ns. P 8%37g,

17/F €1d Railuay Colony,
-Erede-~2,

" . V,Balaraman, 5/- VenkkafaSUamy

297, Naidu, Retired, Driver !B
Grade, S,lle, r 9420, -
Ra1£w@y Colony, Erode-2

vRef’ g 5/? ?erumal Naidu,.
o4/ ired; DTidkr '8 Grade
o rma?:%e‘@ 223 \b.17/8 ’

amé%ggfyam\§+ eet, é odc-z,

ﬂa

s PaJ ,/:c )50 mJ. Nathan, 31 No.280 te 299 are
applicants in OJh. 53/93

v\ S\N_' ’ 9 4’@,
mﬂaflw x&o%
S §

Efodem2s” =k SRR .o  “RPPLICANTS.
. ococoﬁtdtl-

Bocr 414/,




vo 40 o4

P.Pangunni Menon,
100 S/o TeCoKo Neir‘
. 990 Retired Guerd 'A! Special,
‘ . .1 S,Ne. 15200, "Fournami®
. Nangapna Nagar, P.0.
Olevekkot, Pin-678 002,

M, Krlshnan Nalr

S/s Kunchu Nair, Retired
Driler, A Specia;

S.Ne, P 6444, Sr? sh*lam,
P.U.Dlavavknt.

301.

V.Sreedharan Naii,

B S/o F.R.Krishna Pillai,

302, Retired, Guerd A Specrial, L ' j
' TS.NL.15202; Thuruthel, ' - b

Aymanam P.0., Kettayap, v : ‘ :

P.A.Rajan, S/o PoSuBppu,
303, Retlred Guard A op;(laL,
S,No.16144, Housz Ne,u6 /sug,
' “Reshmi“ Nea1 PeR.Caleny,

] P -CUCh;n*.

’ . C.Kutty Nurayenan,
'J R LE S/n V.C.Nerayenan Nair,

: Retired, Guard R Spscial,
S, No.7625 Chembra reyss,
Shoranur - 679 121,

3BB{”TP.KoKnshy, S/o P.K.Koshy,

* Retired Guerd, S5.N¢,15205.
Vazhakaleyil, Gngadikal F.0.
Chengannur, Pin-689 122,

. KeLoKupiaony

306. S/a K.P,Lonappan
Retired Guard A é ecial,
S.Ma, 15216, “Chandlri“
High School Road,

_ PaO‘Parappur, vla. TrlChUL
Pin—-*’ﬁ%g 552,

N Ramatrishnan Nembidi,

307, S/p Chit-an: Bhattathi Jpad
Retired., Guard " AT,

S.No,3404¢, "Karthika
RamaV§fmaeram, Trichur--680 631,

V. Serujeni, : -
308. W/o LaeteA ﬂengen, Retired, S
Driver A épﬂcial :

S.No. P 4367, Sree Rangam, ,
PuMp Engine Road, ,
PlevakKet-678 802, oes MAPPLICANTS

“/ ‘ ! . ~.p.Contd./-
' . A
A




31ﬁi
$12;
3,
312,

315,

““Guard Fap 8.t 15219,

Kl Kunhimohammed
- 8/c K.Mojdeen “bya
.Retired, Guaro ice,

316.

tiB. Nannadiar,wﬁetired

¢‘,,,

Panikkath House i

| Kcllengade, Palghat < 6?8 uoe;j

*{V.ﬂadhavan

8/o Ueluchami Retired
Driver A Speclal

"S.No, P 2193,

Dallath Houqe R
Kuthupgramba, Edatﬁara 3,
Palghat, P*n-678 611,

S.No; 6633 Cheredath Huuse,

’Kuttamassery, Rluaye-£23 103 S

R, Narayanan,”s/; B.Redaram,
Re tireu Drivet Gioﬂs
5.Ns,PTJ 10505, 120,
Jesvanantham Street .
Poonthurai Réed, -Ln4952

c. KJmarasamy, S/o Chinnappa
Gounder, Retired,, Oriver

'B' S, NO. P 4206 D.h.o.fm,
Sholap ﬁrUVao,vuutharrs Purvem,
Erldo-z%

T. S.Remane-rthy

Sfo T,K.S.ndarajalu
Retired., Driver tat Spec1al
S.Ne.P 3540, 15, Sundaram
Street, Erode—Z.

R.Abdul Jaffar, C
S/o ‘Abdul Keder Retived.,
Driver, Geods, § . No v 44,
235 Kalyenasundaram Street,
Erede- 638 002,

S okngamuthu, -

S/o Vv, Sitna Nalcker‘
Ret:red. Oriver '8!,
s. n.. B 13¢5, D.No.411 D,
qy Co*ony,P 0..

%z

7 fhhﬁelmé% s S/e Vallejrm,
Re

ire \Drlver tAr
Spbc*ax No, P 3542, Telsphone Nagar,
Nod1apa ié)/m P. 0., Erode. :

()I')
S

SiNos. 300 to 319 are
apolluents in- G h. 54/93

APPLICANTS

” Csntd /‘\

ENAZINN

o e e

Vo
ok e e

. '
Louw



318.

319,

320.

421,

L] ('2 e

K.Chinnapaiysn,

/0 knuman, Retired.,
Shunter 'B‘,

S.Ng.F 7458, 76, L.G.C.S.

‘Colony, v.0.C. Street,

¥ollampalayam, Ermde,

M.Krishnan, S/o0 Munusamy,
Retired., éhunter,
S.Ne,10072, PTJ, C.N2,4135 0,
Railwey Colony, Erodz,

R.Thisgarajan,

S/s Ramasuwamy, Retired.,
Guard 'A' §,No,14332,
Thangapattalaikarar Lale,
Popnthurei Ro=ad,

Erade,

A.Chinnaiyan,

S/e Arumugam, Retived.,
Driver 'A' S,No., ® 716
Ne,.331 A, Railway Cclerv,
Ercde,

"

. . . i . .
P.Subramanian, S/c ®.7rlseni,

]
/

2B.

Retired Gusrd -'A',

Staff No,7448, 112,

Vinayger Ksil Stirsef,
Sgstri Nagar, Erede-£38 0J0%Z,
S.Kannimuthu,

S/v Subba Thevar, Retir=d.
Guard 'A' §,No.16060,
Sundarammal Illam, 11/8
KII1I, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R.,Anganna Pillai,
S7/e Rangaswamy Pillai,

- Retired. Guard,

S.No. 15271, 20 hertn Chinpe
Mariamman Koil Street,
Karungalpalayam, Erode-3,
Perryer District,

‘V.Mari, S/s Uenkatesar,
Retired Guard, 5.No,12563,
No,I1II, "Thera Illam®,
Kurikaranpalayam,
Mulapalayam Pest,

Erode=2, Periysr District.

V.lakshmanan, 3/¢ 5. Vacdivelu,

Retired Guard. 3.Nuw,13756.
Bharathipalayam Street,
‘Kurikaran pelayam, '
Mulapalayam Fost, Erode-2,

\ Periyar District.

Ne.212 to 321 are

flicarts in Ook.No,55/93

- APbLICANTS.
;- -Contd./‘v




327.

328, -

329,
330,
331,

332,

‘Retired., Assistaat Cuard.

V.K.Shunmughasundaram,
S/n k.S.Keruppanasamy,
Retired., Special grede Cuard,

S.No.3/T 35, 194 E,

Railuway Colony, Near Railuay
Cnlony Fost Office, Erode,

V.K<Unni Neir,
S$/v K.Raman Nair,

-
.',

S.No0.1902, Contchery St

Exode.
R.Lakshmanan, S/¢ Famassny,
Retired !'A! épecial Guard,

S¢N0‘7210, D.NO.1$3,
Sestri Nagar, Sadaysmpclayen
Road, Erede. - Z, '

V.Suamyeppsah, .
S/o G.,Visuvasam, Retired,,

.Guard, S.Ne, 1410%,

5 Karuppanaswamy Koil T1ii Streew,
Surampatti Road, Erode-63& CUY,
Periyar District,

R.Veeraraghsavan,

S/o V,Rema Jyer, Retired
Guard, 5.Nc.1523%, ¥c.9,
Tayumanavar Street, -
Pundurai Resd, Erode-~G38 002,

K.Rémalingam;
S/o V.Kandasamy, Ketired,,
Driver 'A', S.Ne, PTJ 10052,

Door Nc.16, East Pettakarr,

- Street, Erade-638 002,

333.

.'Coimbatore-23.

\\'5 » NG_JJ‘,‘/B?

Q4

’ 'GoRoSamUel Raj, :
* §/0 G.N.Anandham Pillai,

Retired. Driver 'A' Special,

S3iNe. P 2836, 23 A,

Panchayat Union Street,
Manthepe, Podanur,

Ali,
BatCha’ Retiredc 3

Special, .
. R8N6, 168 Main Raac,
nur%Z}; Temiln=du.

S/o Naniappa
Jtired,, Driver 'AtY,
/ 95/11 Arthi Ililam,
Road, Pedanur-23,
adu, o :

a1%

/

§1.Ny,372 to 332 are
applicants in 0.A.56/93.

<. APPLICANTS.,

"-:oCOntd./’-
. & .



336,

337.

338,

339,

" 340,

341,

342'5 Retired Shunter

343.

-G R A W T W MG R D & T LT

o'e 44 'o‘o-_

S, VelUSUamy Pilled,

YOWY .Sankaralingam Pillei,
Retired Driver '8' & N¢.6437,
D, Ne, 360, Selvapuram,

“North Perur, Main Read, '

Coimbatere-641 926.

. K.,Rangaswamy,

: S/o Kuppusuwamy Naidu.
 Retired,, Driver, 'A!

Specialy S,Ne,P CJ464
D.Ne,24, Main Road,
Podanur-23, Tamil Yedu,

K,Ahamed Shericf,

5/. A.Kader Batcha, Reiired.,
D-iver 'R!' Specliel,

S.Na P 4341, Main Rqad, :

‘ quanur-ZS Tamil Nzdu,

Nanaappa Naidu,

| 8/ Uenke‘tasuamy Naidu,
- Retired Driver 'BY,
- §,Ne.y P 32438, BaJane‘ Kovil

Street, PgdanLr-Lﬁu

- Temil ‘Naru,

Ke Polanianpag, :
S/q Kuruppannsa Gouniar,

" Retired., Bndwar-'A!,

S.N. B 4333, Ne, &R,
Vilanga%tur, Kedachanallur,
Erude - 10, .

M.Palaniappan,

5/. Mareppa Geunde:,
Retired,, 1 Fireman !B',
SiNe, P 43!2 ' :
Vellaikattur,
KadaChénallUI‘ poOa, .
Thiruchengedu Taluk,

M Chelleppan,
S/o Marappa Gounder,

S, Nn.9454, Alampalayam,

- Pallipalayam, Erede- 6.

A, Palenlappan <
S/c ‘Athathappa Geynder,

‘ Retlred., Bhdwter,

S.Ne.,P:7465, Ne.304 3,
Velankateor, % ™
Kadachanailu1, Erode 10..

w

&ana,JSS to 339 are
°rpllcants in U.ﬁ 57/93

L A B

»

.. APPLICANTS.
....Contd. /-

¢

b
¥
.-




|
|
|
i
|

344,

345,

346,

347,

348,

349,

Ceas 4

P. Gurusamy, L
S/P Palaniappa Gounder,\”"
Retired,. Drivew 'A',

S.,Ne, N 7160, quﬂﬂﬁ;
L.G.G.S. Colony '
Kellempalayam, E£r@de~2. .

R.Kumarasemy,

5/0 Ramasamy Gounder,
Retired.,, Shunter Locto,
S.No.P 6315,
Govindenvelayam,
Rlampalayam P.N.

via., Erode.

G.Samuel Durai Sanmy,

$/0 Gnanadurei,

Retired., Driver 'A',

Spl. S.No, " 3107, b

Upsiair 4th Crusc Roag,
Paramasivapuram, . ! Jled)‘J/‘ edi,

Y} Sengodan,

S/n Velappa Goundsr,
Retired,. Shuntﬂr/luco
S.No, F 3510, | ahkat,ur,'
D.Ma,54. pulapalayam ».0,,
Kadachanur (village).

C Nachlmuthu, ;

s/o Chelleppa Gounder,
Retired,, Shunter, '
S.No.,P 4384, Mnclapalavzm Fas
Kadachanallur, Pallpalay‘m,_
Erode-6.

T.S.Alimoideen, S1.No,340 to 349 . sre
5/0 T.3.Shirfuddin
Retired., Driver &'

Spl. S.No. P 3260,

47, Tede Shirfuddln Street,
Sestri Nagar,

Near Railuay Calony,

’Erode—Z o C. S )

jamankutty Nalr,
'xarayanan Nalr,

Ny, Oriver L',
310, Puehoelaya.
8, Culluge Koac,
,Pln 678 cofi.

Narayana Iyer,
j{ Guard 'A% Spi.,
10472, Na.%/780,

Y dya Single Streeb, IR

Old Kalpathv PO,
Kalpathy, Palgfat -

g 676.003. ..~ APPLICANTS

‘ 4 Contd, /-

epplicants in O. A. sqﬁszk'




sl e A el

3153,

358,

359,

354,

355,

356.

357.

360,

?%“RetirOd., Driver ‘B{
'VVWO. P 5287,

Chathu, S o Rppqq

Kurungad House,
Maruthe Toad, Palghat.

k. Krlshnan,

.S/o R.Arumughan, Retlred.,

Oriver 'B', S.Na.. P 9449,
Chungath Hause, Kavilpad
P.0., Pa]ghat—l? R

‘F SquTELcn Ne;r
wS/o P.Sankars ﬂPwOU
Retired., Fsst. G!s:ﬂ,

S, Nn.1539d Pslakkott Houss,

'L Thenur via. Parli,
3 Paﬂghat-678 616.

P.Govindan,

.S/o P.Sarkara Mencn,

Retired,, Guard ’B*,

S.No.2024, SrAVaL?am,

H.No, M, 6/33 indire”Nzaarw,

',Kallgpully,lpalghat-S.

‘R'Naréyandn,

S/ V.Raman, Retlred.,
Driver B!, S,Ne., P S847,
Chendriks Nllayam,
Korathodi,

. Kaduk“ankunnan,
?“Palghat-678 005,

'N.Velukutty,
8/6 Narayanaswamy

Retired,, Driver ‘6',
S.Ne,PTI 10113,
ﬂmbalaparambu,
Near Madrassa,
Kavilpad,-Palghat-17.

T.Velayudhan, -

s/n Theethy, Retired,,
Guard!C', S.Ne, 16223,
BDevi ﬂadan, Pottakulem,
Kav1lpad P.0., Palghat,

_V Visuana? han,

S/o Kubhne., Retired.,

- Loco ‘Shunter,

S.MNo, P 5184,
Vallankad ng1lpad
Palghat- 17.

V.Vasu, $/o0 VYeleyudhan,
Retlred., Driver 'At,
S.Ne, P 3164, Charidrasoudhem,

Tannissery, Palghat

AthICANTs.

¢ 000 C.ntd./;‘

" Y. .

Lo

O IR W WSS SRR T - o L



377,

- 378,

379,

380,

361,

382,

383,

AFG. '8!,
D 5, Kaliyanna Gounder Tnctuam,:
v“erundurai Raad, Ercie,

   ;; zQi,;' _i‘

P DaLan samy,

- 8/o R, AngamuthJ; “
REt r\a- L2 ]

Driver 'A',
S,No. . pTJ 10027,
Vellelar Street,

Municipel Colony Raad
. Etode-4.

N Prokiaeamy,
5/s 1. Arulanancam, .
Retired., Guard ‘AT,

$.No, 6253, 12,
Kamarajar étreet
Nadar Medu

'Uinayakar Koil Erldb~4.'

M.Pengasamy,

8/0 C.Munieza, Retirad,.,
Driver 'A', Spl.
 S.Ne, PTJ 12449, 21,

Golden Street,

Thangavil alias Muniszamy Fosad,

Dharmapuri-636 702,

' lK.Munusanv Naldd

S/s C, Krishnasamy Naidu,
Retired., Driver 'C!
-‘0'\-.. f 61(—1,

- P Danle1 Jnyar81,
-s/. Paul Plllay

Retired., .

Driver 'B', S.No.,F 6441,

Na,400 B Rallwa/ Colcny.

E.ode,

R.Manickam,
S/o M.Argamuthu Naicker,

‘Retired,, Driver !'A' Spl,

S.No. P 2901, 22/25,
Chinnea Mariamman K011 Street
Karungal Falayam, Er-de-u.

R. Ponglannan,

5/0 Ramasamy Geunder,
Retired., Shunteur,
s%%€5;9§3464 D.Ne.3/69

ak4 c R.6,.0.0.
ﬁggodeié%b%ar’ Bvesy ’

07,
ﬁashn é;%%,

AmY, Pe l;ed.;

Driver - D'S Ns P 2451,

f
N ‘%é%“r%ﬁfy&v L a/3ce,
\Bharathi N 6

&Eﬁhggﬁ xébalayem, Salemt:
::§;=:f<52% _

"Si.Ne, 373 to 383 are
" applicants in 0.R.60/93.

... APPLICANTS.
...Contd./?

¢



381,

393,

385,

3E6.

387,

388,

389,

3904

382,

Y%

ee 50 <o

G.Kannien,

5/e Cacindarzjelu Naicu,
Retired., Criver 'A!
Spl., S.Ne. F 3042,
NG.420 K, Reiluay Culany,
Erode-2,

R,Rengasamy, _

S/» Remasamy, Retired,
Criver 'CtY,

S.Ne, PTJ 10238,
Kelingarayar Pzleyem,
Fudur Bheveni Post,
via Erode-638 301,

K.Gevindan,

S/o Kandha Gouncer, Recizad.,
Driver '8', S.Ne, ¢ 9420,
Ne,102 C Type Railuway luleri,
Erode-%.

G.Narayanasamy,

S/e Goindarajaly haiudy,
Retired., Shunting Brivaer,
S.Nu,PTJ 10503, 3A%,

Nadar Meds, Pronduzai Rezd,
Erade-2.

K. Varsdharejan,

S/e Karuppen, Retirec.,
uard 'A' F.Ne,2127,
Thirumurugan Street,
S9astri Neger, Srede.

V,Arjunen,

S/e Venketachalaem, Retired.,

Guard 'B' S,Ne.12438,

38, Mamesivayam Streel,
Kellempalayam, Erode-2.

FMuniswamy, S/o futhu,
Retired.,, Driver Special,
s.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erade,

N,Muthusamy,

S/p Rellanpa Gounder,
Retired, Driver 'B',
S,No,B085, 1/113
Cdappalli, Cauvery R.S.

"Erode,

P.Viswanathan,

S/e S.Palanivelu, Retirad,,
Guard 'A', Spl.

S.No.7620, 324 tgt,

01d Reilwey Celurny,
Railuay Coleny Fost,
Ercde-2,

£

... APPLICANTS.,
-ouEDnt}ig/"




- | . v ) -00'47 X

' V,Medhavan,

361, 57- Velayudhan,
Retired., Oriver ‘B'
SiNu. P 9888, Rahendra
Sadanam, Melepuram,
"lavakkct, Pin 679 002,
Palghat.

- TV, Uelayudhan,.
362, S/o P,Veeren, Recired,
Guerd 'B', S.No.GBSa,
" Thurakad House, P.O,
PerungnttukurL531.
Falghat.

U.SiVaraman Neir;
363, S/o K.Kesavasn Nair,

' Retired,, Guard 'A',
S.No,.5852, 72/R,
Instrumentatlﬁn Tewn shig
P.0. Kanjkode ueat,

. Palghat.

, S.Veerarzaghavan,
364, S/o ?.Singaram, ke*;re4;,
Guard 'A', S¢Ne, 1452
§ H Ne. H-2, Housing Unit,
Karamadai Road,
Mettupel ayen,
Pin-641 301, Tamil Macu,

M.Narayanan Nair,
765 'S/e Thavitta Iyer
\ ' Retired,, Diesel Asst,
; - S,No,P 9444,
} _ MU] Lakkere Hnuse,
Puduppaniyaram P.J.,
Palghat<678 733,

KeKeSuvmamania Iyer,

366. "S/e K.S.Kuihne Iyer,
Retirad Guerd
S.Nn, 1.49 N-.3/126,
L.N.Puram Vlllage,
Palghat.

aleakrishnan,
,Ukkanda barier,

998 . '%67, Herivas,
kel ldkulangare,
1673 a09,

';/fj‘ Bl’l.
M Anpukuttan
& ¢, Driver ';'

-2
hothuangal House, Nclppurem,
P.0. Olavakkoi, -
-\/Palghat-Z. : ' .o+ ARPLICANTS.
' ...pontl./—




—

S | O B D

L3N 46 ”'.

R.Paramasiva Menon,

$/s M.N.Raman Menon

Retirecd., Driver tpt Spl., .
S.No, T 4684,

Shivesilam Madathil Housc,
“éqpakkara P.0., "

Neerani, Palghet-4,

369,

P,Thenkaraj,

5/c §.Pennan, Retired,,
Driver'AR' Spl.,

S.Ne. P 2760, 26 N,
Behinc Ram Theatre,
P?.0.Suramangalam,
Salem -« 636 005,

|t A,Ramakrishnan,

S/o Appu, Retired.,
Guard!A' Spl.,

S,.No, 6806,
Ramanchenath House,
19/360, West Yakkara,
Palghat - 67€ 001,

371,

| g73068&83§i8h063 Nair, 41,Nc,350 to 372 are

@ V,ligGnavan Nalr, -2 + : o ! .
37% Re+ired, Driver 'A' S5pl, apoiicants in 0.K.55/93
S:No. P 6440, ‘
Cherukara Arishne Nivas,
P.JeKannadi, Pelghat,
Fin - €78 721,

S.5eurirajen,

373, 5/0 T.K.Sundarareéalu,
Reti-ed.,, Driver 'A!

Special, S,No. P 2327,

203,/Vinayakarkoil 3treet,

Nedarmedu, Ermde-638 002,

- K.Pandurangan,

37%4. S/o0 M¢Kasthuri Naidu,
Retired., Driver 'A' Spl,
S.No.P 2902, 17/4,
Ammamandapam Road,
Srirangam-620 006,

Ve.G,Veerasamy, :
375, S/e Govindasamy Pillsi V.,
Retired, Driver 'A?',

S.Ne. P 4841, 48/2,
Subbaiah Street,
Sangliandapuram,
Tiruchi-620 001,

V.Sithan, _

376, S/o Vaiadvri, Retirea.,

Driver 'A!', S Ne.® 7775,

D.Nr.24, Jeevanda Street, o

Poondurai Reed, frnde-2, ves HRPPLICANTS
. oolocentdo/-




T T e R A T TE AR T B

- ’7;;ﬁ51jii,

- R, Uenkatasu.my -

394, '5/0 R.Remakrishna Naidu,
Ret‘red., Driver 'A% ‘
Spl. S.No, P 28%2

126, D Reiluay Celony,
Erode-2'

M.Chinnappen, -

S/n NuthUSamy Goundar
Retired., Shun*er,.
5.Ne', P 6965, |
" Odappalld, I dferd 37,
Cauvery R.5,, Erncnr.?,

395,

. K/Chennlmalai
: S/¢ Kuppannan Retlreﬂ.,
396, shunter et §.ns. P, 3494,
Nethaji ot:eet ’
K&?lem alayem, Erod\-/

‘KaSs Abdul Satha“

S/n A.Khoder Sharief f,
-Retired,, Driver 'At,

S.No, b 2207, 74,

Ambedker Streat,

Sastri Nagar, E: nde-‘.

397,

e Chinne Govindan,
9% §/e" Muthusamy, Relired,
. Guard 'nt sp.&o’
: S.No.67%2, .8 40,
Hecusing Unit, Sampath Naoa
EI’O(JQ“11Q

H.Kannan, S/c R.A. Hammantha Gounder,
Retired., Driver ‘At,

S.No. B 1418 26 B, :

Kheder Nahideen Sah;b Street,
Erode-2. :

300

N.,Ramasary, S/u Nglia Gounder,
400, Retired,, éhunter
*  S.No. ® 4230, No, 1/56
Puduppalayaw, Kattur,
Rlampalayam Post. .

- R.K.Subramsniem,
4c1. S/e-R,Kennish Naidu

* 'Retgred., Driver ‘A’ SnJ.
o < 5509 Ne , 3€0,

, Mﬂwgigzgl Ta - gtreat,

vf rdeﬁc
f

ngodat :
;’%Bhisﬁgp a Gounder,
i }g) Ré%"ed.,)ﬁ/iver, 'Y,

\ 3t TEGIRGTET 17, JNs . 273

! A \s_Karlfﬂﬁﬁii, Sukkan Thottam, —
] TN AquQ%E?4¢'_ | . s ROPLICANTS.
i. . M . . ) P p




403,

404,

405,

406,

407.

408,

409,

410,

411,

L 52 ¢ ®

P.Palanisppan,
S/o Pongia Gounder,
Retired., Shunter,

S,No.4019, 85, Govindampalayam,

Rlampalayam P 0., Ercda.

Ke Nellathambi

s/e V. Kumaresamy, Reiired.,,
Guard, S.No.15721,

1/2 Egst Street Alawna;a\am,
Ercde-¢, _

P.S.Krishnan,
5/0 Subramania I er
Retired,, Gusre:

'S, No, 11723 4/500

Chathapuram PO,
Kalpathy, Palghat--678 G034,

R.Raghavan, $/e C.hppra,

‘Retired,, Driver ‘C*

S.No.4105, Alangode ilousa
Olavakket, Palghat-678 00%

g’l dney 'O Mells,

), He U 0. Megli
Retired,, Drlver t31,
$iNe. PTJ 10351,
Carevin - Rebinsnn Raad,
Palchat-678 014,

V.Arumughan,

S/e Ayyapuvan, Retircd,,
Driver 'B', S5,.Ne.2136,
Prasanthi, *sree Sathya Sai
Nagar, Kallekulannara P.0.,
Palghat-678 G09,

RaPalaniappan,
S/o Rangaswamy, Retired Guard
C! S.Ne,1791,

 Shaini Nivas House Ne.36/664/1

klangedé, Olavekkot,
Palghat-678 002,

P.Krishnankutty,

s/o Cheriathu, Retired.,

Guard 'C!, S, No 6093,

Paoinjakkara _Houss,

P.0. A'alur “vie.lakkidi
- 0679 3C2.

K«V.Ramanathan,

S/s K.V, Vlsuanatha Iyer,
Retired., Guard 'A'pm
§,Ne,13502, 2/137,

New Kalpathv P.0.,
Kalpathv, Palghet—S?B 0c3,

' $1,Nc,3B4 to 404 are

applicents in 0.A.61/93

e.o APPLICANT S
...Contd./-
) .




® L E Krlshnag,. . R
S . 3/0" Mayandy;, etlred. .
412, DrlverY pl., ’ o
S.No, T 1871 L
1Sai Nivas! Thekkeperambu
Puduppaniyanam P.O.,
Palghat-G?B 733.

: - TP Balakrishnan Nalr,
413, S/- C.Sekharan Nair,
Retired,, Guard tpt’
9,No, 10525, Mouthet Hdua-
Pankur1551 Pe0s, vias:
Markerai, Palghat~6766%3,

§7m «Kunchu, -
_ (B Nanickan atired,
414. Oriyer le! ! ’
See, P 446:,
 Kallingal House,
Paruthipulld P.O.,
Palghat-678 573.

I : P.Raghavarkutty,

| 415,  $/o V.Pedmanabhen Nsir,.
Retired,, Oriver I8! SpJ.
_ S.No, P 6977,

L Sarayi Pudusaery P.0.,

Palghat 678 007,

VeKoPomerriskrzn,

416, 3/0 KeSankaran Nalr‘
Retired,, Briver A
A.Na, P 7791 Arupuzha
Cheruvathur House, Parli n,0,
Palghat~-678 612.

. KePo Krishnan,

417, 3/0 Sankaran Neir, Retired,,
Guard 'B', S,No.6766,
Uenkatesuere I1) am, - o :
P.0.Pampgdi,:Via. Tiruv1larala,.
Trlchur Distrlct-690 597, .

KeVasu, $/o Kunjunny,

418, Ratired,, Gotecdhunter ‘B'
S.Ne, P 5301, Uenkalathodi
Melepuram,’ Dlavakkot P 0.,
Pelghat-670 002,

WNRTReppan, s/o Raman, o , ' A
/'%‘r' RE%“ d*%%rlner BT , P ' 4 -

5Kakkar§n£&nnath House,
Kakkannir BLO., N(S.S5.Engg,

f (¢ ,

z S : .
lw " & : y

\\ © . Colle *lmlghat-678 008, A <« APPLICANTS,
K\a&zmﬁﬁmscnﬁg%:zg ghas R o »

P ._C'Ontd. /"




420,

421,

422,

423,

424,

425,

426.

427[

428,

. 4 54 .o
K.Balakrishnan Nair,

$/v T.Govindan Nair, Driver
'Bf, S.No.P 7469,

~ Thekkumcherod P.0,,

Vadekkum Mangalem,
via. Nttappalanm, Palghat Dist.

P..K.Ramechandran, S/oc Kannar,
Retired,, Guard 'A'

S.No. 7192, Alangod Housa,
Olavekkot, Palghat-67¢ 067 .

KeBalan, S/o Kanner,

Retired,, Guard 'A°

S.Ns,.6121, Sri Narayanji

Nileyam, Alangod, '

Olavakkot P.0., Palghet -
' 678 00z,

C.Krishnan, S$/o Chupre,
Retired Asst, Guard,
S.No.6333, Kalathilfinuse
ARlangode, Olavakkot P.0.,
Palghat-678 002, .

R.Krishnan, 9.No, €767,
Rsst, Guard,, Ramelan,
Krishna Nivas, Alangod,
Olavakkot P.0D,, Pelghat,

C.J.Coelho, S/o F.Coelko,
Retirsd,, Guard 'A? Spi,
S.N&.14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore Dist.

K«.Dhanashu,

§/0 K.M.K.Gangalya, Retired
Oriver 'A' S.No,P 6804,
147/A Anthonipuram P.O,
Suramangalam-635 005

Salem,

K.Mayan, S/o Kandu 31,No,405 to 427 are
Retigad:, Buard(B): A applicants in O.k.62/93,
S«No.1218, Kozhangottil House,

Rtihirked, P.0.Gendhiseva Saden,

Perur, Palphat,

R.Laxmanan, S$/c E.C.Rengesainy
Naidu, Retired., Shunter
Piesel, S,No,9514,

No.S, "Keeraikara Street,

Ercde-1, 5.; RPPLICANTS
vV

« UCO,ntd. /“
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- N.Sengodan, -
429, - $/o Nenjeppe Gounder,
' Retired. Shunter,
~ Loco, S.No, F 5250,
East Thotflpalayam,
Door No,431, Kadachenur Ulllage
Palllpalayam-

~ V,Perumal I, ‘
430, S/o0 Venkstasamy Naidu,

* Retired, Goods Driver,
S,Nu. v’ 12, D.No.,91 C,
Leighba?aer Suramangelan
Main Roead, éalem-:‘~

V. Kumerasamy, $/o Jelaprpe
431, Goundery Retired, 5““Pt‘*‘3
' S.No, p’ 4433, No.119,
Alampalayam Post Frode-6.

S.Velappan, S/o Sengcda
432, Gourder, Retired, Shy inter/
- _ Locc, S. No. P429%, 7/3=% 01,
Pullamarathu House, ,
Gevirdanpalayem, -
hlawpalayam P.C., Crode-38,

: P.Kolandai Gdunder, :
433, 5/o Palzni Gounder, Retircd,,
Fireman 8, 5,No.P 5362,
Blymdndld ;nﬁgnﬂb&uﬁtievtm,

Nadénuadu, trode-2,

- B,Sengoda Gounder,
434, 3/0 Marimuthu Gounder,
" Retired., Fireman A, -
S.No.P 5041, Alempa-ayam,
- Pudupalayam, Pariakadu,
. Pallipelayam, Erode-6.

S.Veradharajs Mudalier,
435, S/o Sundar Mudaliar,
" Retired, 3331stant/01esel,
$.No. PT3 10158, 104/0 .
" Railuay Colony, "Erode- 2,

K.Sengoda Gounder,
436, S/c Karuppanes Gounder,
Retired., Driyer 'C%',
S.No. P 4778, No.Z1a C Type,
o ‘olony, Erode-2. :

. S/o Ramesamy Maidu,-

é‘to GUaI‘d :

- 45, Raje 31 s St cet, :
s APPLICQNTS
. ooicnntd‘/"

e



438,

439,

440,

441,

442,

443,

444,

445,

446,

oe 96 4.

ON Balekrishnen Nair,
S/o0 Remen Pillal, Retired.,
Guerd, %,No.6966,
Mangaleth douss,
Nedungottor, Shoranur,
Pin-679 121, ,

K.Nareyanan,

/o K. Unnamen, Retired.,
Driver'A', S, No. 4928,
Karamanna House,
Vadanemkurussi, P.O.,
Vadenam Kurussi, via..
Shoranur-1.

M.Chinnan, $/o Raman,
Retired., Asst, bua*o,
S, No.7040 Menichithodi House,

_ Nedungotur, Sheranur-1,

T.Velukutty, $/o 7 «Nerayanan,
Retired,, Driver! B' '

$S,No,P 5775, Thuxvakkeftl

'House, Neourgo*tﬂor,

Shoranur-1, Falghet Bistrict.

K.V.Gopinethan, $/o Kumaran,

Retired., hsst, Guard,

S.No.15447, Kallozhi Vattathidi

House, Peruthipra, Shorarnr -
679 121,

R.Balaraman,

s/o K. Rejamennar Naidu,
Retired,, Driver 'A! Spe01al
S.No.P 4660 Sastri Nagar,
Railuway Folony Pe 0.,

Erode,

V,Achuthan,

S/o Venketaraman, Retired,,
Driver 'A', S, No.8221,
Reilway Cnlony, Erode.

C.T. Heuett, $/o R.N.Heuett

Retired,, Driver 'Af Spec‘al

S.No, P 2942 278-H-Type,

Ralluay Colony, Ernde-
63§ 00z,

Me Chellappan,

5/0 Muthusamy Gounder,
Retired, Driver's'
S,No.P b774 31,
Thiruchengandu Road

‘ Pal¢ipalayam, Erode. ess APPLICANTS,
‘#/ ;..Con‘td./?-

.

$1.,No,428 to 442 are :
applicents in 0.k.63/93;

R




® "g/D.Rozarie |

{ PR o P.D.,Rozario

1 447f' Retired,, DriV®; TAl
: Specisl, S.No,P 3029,
30 R, Sastri Nagsar,
Erode.

., KyMarimuthu,
448 5/0 Karuppanna aounder,
*  R=2tired, Driver '2',
S,No. P 5333, A3.36
Kesipalsyanm,
Annadurai Streat, Erode,

K.Palaniappan, :
448,  S/o Keruppennen, Retired.,
* Rssistant Guard, S,No.7£55;
9 Sadayan Palayam Road,
Sasthri Naogar, Erode.

. V,Ramesamy,
450 s/o Velappa Gpurder,
* Retired., Loco Shunter,
S.No.d919, Pallipalayan,
Rlampalayam,P.0., Exode,

P.Kandacamy,
451. 5/o Paramasiva Gounder,
* Retireu., Shuntsr
S.No.P 9405, NC.4L2
Alampalayam, Palllpa]aVam.
- Erode,

. C.Palenisppan,

452, S/o Chinnathembi, Retired.,
Shunter, $.No,4379,
East Thollipalayam,
S.P.B.Mi11 Colony,
Erode,

: M.Dakshinamoorthy,

453, s/o Manickam, Retirced,,
Driver '8!, S.io, P 9511,
Kumaramanqalam P.0.,

.Thuthiputtu Pin.-635 811,
Ambur ( A.Dlst\.

: N.Balakrishnan,
454, S/0 M. Narasimhen, Retirec.,
Grard ‘A', $,No,12E19,
54/1 TNHB Flat,
Kamaraj Nagar, South’ Pverue
T1rUVanmiyur, Madras--600 c6l,

N\fGYFDhe Neppan,
ﬂ%—/n«g‘zc_alan. Retwed,,

Street _
ag%r, Rallua/ Colony B,.0.

)" . .o‘. APPLICANTS
J.{i‘/j . . . 'y oCOntd./—

. -

. ,f ¢




456,

457,

458, |

459,

460,

4671,

462,

463,

LN ] 58 .'.

P.S. Sanjeeva Rao,

S/o P.N.,%arvothme Rae,
Retireds, Guard 'R' Speciel,
S$,No,12522, B,30,

Housing Unit, Periyar Nagar,
Erode~638 001, :

k.S hbdul Jabber,

Since deceased by Legal Reprasentative,
Smt,Heerajan, 67, =
Kovalam Street, Teachers Crluny.

ERODE - 11,

ReNarasimhap,

S/o N.,Rengasamy Neidu,
Retired,, Driver *k' Spucriel,
S.No, P 6978, Shastri Negar,
Kamaraj Street, Erode,

R.Thangavelu,

S/o P.kengasamy, Retvxed,,
Guard 'A&', S,No,129%6&,
498, ﬁgrahara Street.
Erode-638 GO1,

K, Palanisppan,

S/o Kendappa Gounder,
Retired,, Driver 'S',

S.No, PTJ 10070, Dr.No 16/Ms,
KRPD Road, Karunkaraw Medy,
Pallipa]ayem, Erove--628 GUo,.

k,James, S/o J,Arokiesuzimy Pillzi,
Retired,, Driver '®&' Spl..

S.Nc, P 2819, B/13, Jzeve Nocear,
Rangam Palayam Post,

Erode-638 009,

R,Karuppannan,

S/o kppzji Gounder, Retired.,
Shunter, S.No., P 5121,
Odappslli, Palllpelayam,

Erode-6,

N.Sengodan, $/o0 Nalla Gounder, S1.Nos.443 to
Retired,, Shunter, S.,No. P 5295,
East Tholliya Palayam;

Kadachanallur Post,

463 are

" applicants in 0.A.64/93

~ Erode-6. | " e.. APPLICANTS
/=




"% K.K.Krishne Iyer,
\ 464, S,/u K.Krishne lyer,
e Rbtired., Guard/h Spl,
. 5,No.13745, Chembei Villege
P.0., Ketteyi, Palakkad,
Pin 678 572. e

' M.Veemban, . . .

465. 5/0 M.Nekelen, Retired.,
Loco Shuntet,:S.Me.F 5323,
Mullathody House, -
Karianuode,P.0. Kotteyl,
‘Palekkad Distrist.

*  C,Gangadharan Nair,

466, /0 K.Kunhen Nambiar,
Retired., Assistant Cuacd,
8,No,1864, Lakshmi Nivas,
P.0.Puthiperiyarem,
Pelghat, Pin-€78 733,

G,Parasureman; .
46%. . 5/o P.Gopal Pillal,
* Retired,, Oriver '8',
S.No,P 3067, “SarasJathl Névas™,
Reyappen Streat, P.d. '
Thathemangelam, Felghat-
678 102,

C.Narayanan,
- . 8/o A,Chendu, Retired.,
468, Oriver ‘A', S.No.P 7473,
) 'Léela Ni\las', >P000.
- Pudupperiyaram, -
Palghat-678 7334

K,Raghaven, -
- 8Jo M,Krishnan,
469. Retired., Driver 'A!
Spl, S.No. P 2400,
Mullarithodi House,
Karimgode, P.0. '
(Kottayi, Palghat-67% 572 ).

o P.K.Sivasankaran, : T
476, . &Jo P.C.Krishnen, Retired.,
Guerd, S.No,14108, L
Puthukulangara,
a;”? 1»[\8:: HOUS'B’ .pAO'o’

Yy Pilles,
?rd 5.No. 14117,
a

8y |
;} d, Lalape"\: P.C.!
sﬁj, Temil Nedu, ' _ o
195, s . <<. RPPLICANTS
" S : . .,;Contd,/- '

¢




472,

473,

474.

4754

476,

477,

478,

479,

.O’.'“ L

T.R.Unnikrishnen Nambler,
$/o Raman Nembiaer, Retired.,
Guerd 'B'm §,Ne,9791,
Rbhilash, Ravipuram ,

Kochi-16.

K.V.S5arasuathi Amma,

W/o Late K.Balakrishra Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A.Kunhikrisknan Meir,
S/o PsK.Sankaran Nair,
Retired,, 'A'! Grads cuerd,

S.Ne..9685, Krishna Vihar F.0.,

Paruthipulli, Palghat.

A.Marimuthu,
S/s M.Pngsmuthu Naickey,
Retired, 'R! Spl.,

S.No, P 3574, 109,

Dhanalakshmi Illeain,
Kumaran Street,
Kavungal Palayam, Erede-3.

M.Natesan,

S/o Muthusamy Gounder
Retired., Drivar\‘h‘.éplg,
S.Ne. P 4369, P.L. 1612,
I.C.Police Querters,
Dhanvandhiri Negsr,
Pondicherry,

G.KeAbdul Sathst,

S/o G.Khader Badsha Sahib,
Retired Guard ‘'A' Spl,
8,Ne, 11786, 17 Syed
Jalal Khan étreet, Fort,
Salem, Pin 636 001,

R.Ramasamy,
S/eChinnakesavan, Retired,,
Driver '®! S,.No, 3/Nf1297,
176, Mendsps Veethi,
Erode-1.,

M.Ibrahim Khan,

S/o E, Mohamed Khan‘

Retir=d,, Driver 'A',

S.Ne. P 3028, L 245,

Shamshad Manzil, Perear Neger,
Erede-1, _

S1,No,464 to 474 - ere
arplicants in 0.h.65/93.

... APPLICANTS
ER X CQntdo/—




482,

483,

484,

485,

486.

487,

. ,O. &1« (1

L. Narudappan '

S/o L Pshmanan, Retired
Diesel Shuntery SiNo.V. 85
93, Thiru V.K.Street,
Kollampalayam, Erode-Z.

G.David, $/o D,Gabriel,

Retlred Oriver 'A! gradB,,

S,No, P 2269 223,
Sasthri Nagar, Sadayan
Palayam Road, Ercde-2,

C.Subramanian,

S/o B Chlnneppen‘
Retired,, Guard 'h!,

Spl.,, S.No, 12327, Plot 31.
16th Avepue, Banu Nager,

‘Ambethur, Madras-60C 033.

C.Arokiasany,

S$/c P.Chinnappan, Retired,,
Drivar 'A' S,Ne. P 21105,
D.No.77, New Street,
Erode-1,

Ke Palahlappén,

.S/a Kandeppa Cuurdpr,

Retired., Driver 'A!
S,Nn, P 7882,

Alava Gouncer kadu,
Manienur, Salem-10,

C. .Rengasamy,

s/e R .Chinnasamy Naid.,
Retired., Driver *‘A' Spl,
S.Na, P 2831, 32,
Ghousethottam, Udumalpet
Pin-642 126,

S, Abdul Kareem,

5/0 Shaik Jamaludeen,
Retired,, Driver '2' Spl,
S.No, P 2825 '30 Burrah
Sahile’ Street Mount Road,
Madras-2,

ReN.Govindarajalu, ‘
S/o R.Narayanasamy Naidu,
Retired., Driver 'A' Spl..

Pﬁn« ﬁa

A Raj j am Q}lkam
Mé§§Lat KR, Anthonysamv,
ﬁ‘ei%ﬁred.),ff Beiver 181 .

zﬁrgﬁmeﬂZP)ﬁg 5, D.No.5,

Sasthpi Nggar, Pillayar Koil
dt Frode., v

S P 4661, 51 North Strect,
Thiay vanam, Kumbakoram,

$1,No.475 to 48{ are
appllcants in 0.6.66/93.

. e ﬁpPLICANTS.
...antd




439,

4900

491,

492,

493,

494,

495,

496,

(] 62 [

Kannemal,

W/¢ ' 3%e K.Singodan
Retired,, Driver ral Spl.
S.No, P 6826,

Maligai Natessn Stores,
Nadar Medu, Poonthurai Road,
Erode.,

A.leyalakshmi,

W,'a Late P.Rngamuthu,
Retired., Driver 'R',
S.No.P 2304, Ne.27,
Pilliyar Koil Street,
Sangliandapuram,
Tiruchireppalll.

G.A‘hilandam’ .

W/o Late T.Govindan, Retired.,
Driver 'A!' Spl,, S.MNo. P 4€E5,
No,74, Vandikaranthottam,
Kollampalayam, Ercoe-2.

R.Jaya, W/o Late V.
Ramalin?am, Retired,,
Driver 'B' Spli.,

S.Nu, P 3789, £0 254

'H! Type, Railuay Colony,
Erode. -

Dhanalakshmi,

W/o Lete S.K.Sivaprakeser,
Retired,, Driver 'A’,

Spl., S.No,P 2895,

ED 352 B, Railuay Colony P.C.,
Erode.

Parvathi Sekthivel,

W/o Late M, Sakthivel, Retired.,
Diesel Assistant,

S.No. J/M 648, 422 H

Railuway Colony, Erode,

Nallammal,

/o Late C.Tholasiappan,
Retired,, Oriver 'C!',
S.No, P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi, ‘

W/o Late K.Raja, Retired.,
Driver 'Ct, S.MNo., YV 229%,
212 F Reiluway Cclony, .
Erode,

APPLICANTS.
'coocdﬁtdn/- I :




498,

499,

500,

501,

502,

&
/.
& ,'
b

A S N\

Sle : A
‘,EX-EEt§@c£kman Colony.,
“{%iapU‘r\%m % Tiruppur.
Shgts SN TR

B e S I R T anitak kR S e S L B e St IR R sk T

L ] 63 e

Sampoornam,
W/o Late P-Arumugham,
Retired,, Driver 'A!,

" Sple, S, J/M 818,
-ED 194 D, Railuay Colony,

Erode.

S,Geeja Bai
W/o Late M,Ganesan,
Oriver 'A' Spl.,

- S.No. P 2894, D.Na.16,
*Lenin Street Church Med.,
Reailway Colony P.O., .

Erode,

Paprpa, w1l No.468 to 499 are
W/s Late K.Krishnan applicants in 0.A.67/93,
Rektired,, Driver 101,
SONOI P 7945,

Mooppaner Street,

01d Suramangelen,
Salem-635 005,

P MJArokiasemy, - '
S/0 R.Muthu, Retired,,
Driver 'A' §p1,,

S.No, P 1718, No,752,
5th Main, 8th Cross,
M.C.Layout, Vijayanegsr,
Bangalrre=40,

N.Marappa Dasary,
5/0 Narayene Dasery

. Petired,, Driver 'B‘,
- SiNo,P 8083, V3/48, -

Peria Vacagampattd,
Via. ’ DaniShpet R Q_S. ’
Omaiur T.K., Salem District.

Pushpavalli,

W/o Late V.R.Velusemv. Retired .,

‘Diesel Essistant,

S.No, 3/M 1242, D.No.64,
Vavooce Street, -
Kollampalayem, Erode-2

M.Kannian, :
5/o0 K.5.Madhaleimuihu,
== , Driver 'B',
58, O.No.15 F/3

a j, Retired,,
/&1., S.No. 15212,
E§ 4 Colony,

Anee%s 016 ... PBRPLICANTS

. .."Conitd. ./"
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505.

506,

5074

‘io 64 ..

R.Krishnaswamy Neidu,

S/c N.Arumanatha Nsidu,
Retired,, 3pl, Grade Guerd,
$.No,14318, Kandampathy Post,
Saglem-636 005.

P.K.Sulechans,

W/e K.M.Paremesusran,
Retired., Driver 'C',
S.No.P 4800, ED 397 B
Railuay Colony P.0O.,
Erode-2,

P.k Raman, '

S/m A. Paththcrana lysr,
Retired.,, Guerd '8',

S.Nc.15243, DhanaleksnmL dlem,
Upstairs, Near Templp

Subpramania Naeger, Sslem-3,

508

KeS.George,

S/ K,Simpscn, Retired,,

Passenger Guard,
S.No,134173, Pxot No.az.
Jouse Ne,157 A,

1Th*rUVakavaxdanur.

509,

Sglem-636 0CS,

R.Venkate°uaram,

S/o N.,Remanirthem, Retired,

518,

511.

Guard 'At', S.No, 15853,
5/437, Amnndhkrr Negar,
Jagir Rmmapalayam P.0.,
Salem—~.

C.Fongia Gouwnder,

840 Chinneppe Gouwnder,
Retired., Lscc Shunter,
S|k-. P 4374 Perie Mottur,
Jagir Ammapalayam P.0.,
S'lem-2. .

K«S Somasundaram,
5/0 K.«K.Subha Rathinem Iyer,

Retired Cuard 'A' Spl,
S,/Ne,6711, No, 15,

512.

513.

%

Vinayakar K011 3rd Sireet,
Moolepalayam, Erodse-2,

Jilie, V/o Late S,Baggyssamy,
Retired, Driver ‘A’ Spl,.
S|te.P 3261, 3/1 South Ukkedem,
Coimbatore,

K,Kanéasamx S/o0 Karuppsarinar,
Retired,, Pssistant Guard,

S No,161€3, Odsikinethuputhur,
RamadeVam P.0., Ramadevan Viilage,
vla,Kandanpelaysm, Nemakkal Taluk,
Sglem District.

APPLICANTS
oo.ccontdnl‘




B
R

. Y 65 .D.
'S, Kosalai Chandra, . '
U/o T.5.5uaminathen (lste),
Retired,, Guard 'A' Spl,,
S.No. 7619 ED 353 &,

Railuay Colony P. 0.,
ErOde 20 '

- ?,hlamelu, :

U/o Late M,Falaniapgen,

Retired. Driver ‘A
Spl. S.No.P 2893, B 18,

Jeeve Neger, Renoampa a\er
- Erode-3. :

514;

515,

C.V,Neraysnan,

5/0 C.V.Krishnan, Retlred.,
Guerd 'A' S,No.3283,
‘Mythri, South BeZar,
Payyannur,

516,

Smt. R.K.Parvathi,

W/o Late K.S.Ran BS?I‘
Retired,, Guard $pl,
S,No, ER 1124, Elayo 3treat,
Subraman;a Neger, Salem.

517.

V. Regupathy,

s/c S.Vej jiravel, Retlred.,
Driver Spl., .14,
Kannan Nagar, V.0.C. Naoar
Post, Th@nJavur-613 007.

513,

R.Mahaboobkhan,

's/o A,Rahimankhan, Recire.,
Driver 'R' Spil.,

"$.No,P 3053, No.82,
Renganagar, Suramangalam,
Salem-5,

519,

M.Chinnu, $/o0 M. Mechery,
Retired,, Driver 'A',
$.No, P 2815, D. No.-u,
6th Dharma Nagar,
.ASuramangalam, Sslem-5,

520,

A.Abdul Weheb,
leumé M, Abdul Rzeez,
Driver 'A! Spl.,

521,

'ff fﬁgngud;; A

Y Il 1 ) 8!

S Sudinange Lad)
{ ':f,'{" e

R\
ﬁ’\ K YusJ%

%

Salew,

r.Nohldben, Ret’red.,
, 9.No.P 2715,

u Street, 01d

‘ Suramanoalam, SelEm~61o ans

%1, No.500 to 517 are -

spplicsnts in O. A.68/93

v APPLICAKTS
..£ontd./—



\ . K . . .o 66 -
 \ 523, | M Ramasamy, L

i ' LY Munusamy Retired '
! 5hunter(Loco$ SN pT] 10196,

| D.No.122, Peryar Street. 01d
il Suramangalam, Salem-a. :

} 524, K.Pelani, S/o Kolendai,
| ‘ Retiredy, Leco Shunter,
. | _S No.P 5256, 5/89"

: tnna Nagar, Jagir Rm.amaleyam
b P.0., Salem-636 302,
L e

X 525,

Gov1ndasany,
8/o Kendasamy Naicker,
Retired., Loco Skunter,
'8!, S.No.P 9477, '
D No.21, Dhermanaéar
3rd Street, Salem45.

526. Kl\Ramakrichnan, . s/c r.Kuppan,v
L.IRetlred «y Driyver 'A' b;;.,» '
o SiNo,P 2764, 4/85,
S Lakshumi Illam, Jani*
b o ﬁmmapalayam P, U., uaAbm

Il . M,Rnnama lFu., ,5/0 (3 f"h)i"‘u
_ﬁ 527 ,Retired., Driver 'A!
27 S No. P 5192, B,No.h/4,

1 , Pafiyav Street 01d"

. - Su "amangelam, Salem-5,

S T Pegiannan S., S : A IO , L
1 508 5/0 Srceranyan, Retirer

S U Fiqst Fireman, S,No.P 74
13 S 15, Mar#?amnan Stroet,

¢

L » ”3Solam Pallam, Salem—5'

P.Subramani, : '
‘ --5/0 Peleni Gounder, Ret*red.,
529. Lotp;Shunter .'8', '
85 Né P 7455, Pillar Street,
“Solampallam, Salem-S

5 M,Arumugam S/e Marappa Gounder,-
| 530.° Retﬂred dhunter ‘s, _
- 777 'S,Nol, P 8078 'A/65 Kesl utraet,

- RAriy goundar Patti, :
‘Suremangalam P, 0.,_Salen 5.

o - M.Chellakannu,. -
531, S/0 Munusamy, Retired., S
: ~ Loco |Shunter 'B!, ‘ - ;j”a. PRI P
S No P 7946 B 39 baCk (Jr‘. y ._"j-"‘ oy : " %
vghe’Rgm Theat:e, » - - -ﬁﬁf,
Selenis, SR Aeetidifgs
‘/ ~ ’ ’ o . A . ...Contd /“

I



532,

533,

534,

535,

536.

5317.

538,

P, Jaganathan,' - .
/o R.D. Ponniye, Retired

. 67 .

Driver 'A', S$.Nn,5551,
D.No.50, Muniappan Strebt,
Kichipaleyam P.0.,
Salem—SQ ’

A.Perumal, _
S/o B,Hanuman, Retired.,
Loco Shunter ‘B'
S,Ne, P 8079, 131 A,
Railuay Colony,»ulv=
Salem-5,

R, Ammabi

‘S/o Ke Raman, Retirzd,,

Driver 'A! 5pl,

S.No, PTJ 10057, D,No,B4,
A Masque Street,

01d Suremangalam, Saler
Pin~676 Gos,

V.Kandasuamy,

S/o Vellaiya Gounder;
Retived,, hsstt, Luerid.
S,M0.7246, Thirumagal Straet,
D.No;139, Bcdinalcaan Fatil, .
Salem-5,.

Yesodsg,

W/ e Lace T.S. SrlanGQFF
Retired,, Oriver 'A! bpl.
S.No, P 1846, 10 Nehru Street.
Gld Suramangstsm, Saitm-G.

Janaki Thailammal,
W/o Late A ArJunan, Retlred.,

. Driver 'B', S5,No,P 3080,

4/248 R, Bharathi Nagar,
Jagir ﬁmmqpalayam P.0.,
Salem-2,

P.V.Pachamuthu,

3/0 P.Velusamy, Rctired,
Guard 'A' Spl,, S. N-.1223
386, Sakthy Vinayagar K011
Streét, Pesonthurei Roag,

Er.ade-2,

’, 36, .
\‘Rlagaphram,

511, rgasary Retlred.,
D A 109 é

Teefivipakkam; Ambsthoor,
Nadra8-53.

No., P 30562,
"iogB/2, IInd Cross Street,.

.91 Nm, 518 to 537 are

applicants in O.ke
No.69/93.

sew QPPLICANTS
«ssCoOntd., /




541, .

542,

543,

544,

545,

546. .

547,

548,

X 65:J'

R.Thirumalel, .
Renresented by Lokanayaki
as Guardian,

$/o0 R.Rengasamy Naidu
Retired,, Driver 'A! épl.
S.Ne, P 2864, 2 A North
Vellelai Street,
Pandamangalaem, WYorivar,
Tiruchy-620 003,

N.Rnthony, ’
§/¢ L.Mathaiaimuthu

Retired,, Driver 'AY,

Spl. S.No,3030, Nu 510,
Netaji Roed, Marapalam,
Erode-2, ‘

S
8/0 Brokiam, Retired.,
Rssistant Guard,
SiNn, 7122, West

Marianathapuram,
Uindigal-ﬁ.

V,Achuthan Nair,
S/e-P,Narayznan Nair,
Retired Guerd 'A' Speciel,
S.No,7628, 5/1584 'Anugrah!,
Rsokapuram, Lallmet-673 (o1,

F.Kunhirsman:

ﬁ/l Narayenan Nambiar,
Retired.. Guard 'B!,
5,Ne, 6302, Kuttiyil House,

P.0.Meladi-673 522,

L.Visuanathan,

S/o0 K.Belakrishnan Nair,
Retired., Guard 'A! §pl,
5,No,15164, H.No.1/4599,
Nhsuath{® East Nadakavu,
Falicut-ﬁ.

TeP.Padmanabhan Nair, -
8/c T.V.Appu Nair, Retired ,

Guard 'Af, S,No.1937,

Usha Meridir, P.0.Mankauu,
Calicut-673 007,

K, Krishnankutty Nsir,

$/0 Unnichathan Nair,
Retired,, Guard '8!,
$,Ne,.1502, Vadakkeyil Houzz,
P.0¢ M.I.E.Kunriamangalam,

{

 2alicut,

Saverinayaqanm &, ol

@

. e 2
ves RPPLI
o-ﬁcontd
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¢

FFesm
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-

Mo, 533 to 543 are applicants
in U.h.Nu,70/93,




549,

550,

551,

552,

Urpakandy House,

o 63
V.Raghavan Nair,

S,/c Gzvinden Nair,
Retired.,, Brakesman,

S,No, 3024, Raghava Nivas,
Chiramangalam, P.0.Neduva,
Parappanangadi Malabar.

U. K Bheskaran,

S/o UsKoVelu, Recired,,
Guard 'R' Spl,, S.No,762"
P.C T’hu
~676 302.

r

KeC4Gnayinder Nair,
8/ .C.,Raman Nair,
Driver 'B!', &, Nl.7186,
Edavath House,
P.0.Thalekulathur,
Calicut - 673 317.

Ke.Chendukutty,

S/o K.Chekku, Retired,,

Asst,Guarc, é Ne . 161U,

Koyimdxand) Housr

P.0.Elathur,: LaJiLuﬁ-
572 3037,

. «.Subrewaﬁian,

553,

554,

555,

//

oo i RN
CEN
/‘ ""a\.-.

\ 32

¥

// _‘._
‘\;\N‘L ¢F,/\] -

( . Je»sanunr—ﬂ N
GgSmlnmrn, Recired.,

/0 P.Mumden, Retired.,
Guard 'A' §, Nof GP 7688,
Manickam house, '
Near Water Tenk,
P.0.Puthiyera, Talic.t-
673 C04,

-

KeKeParamesuwaran Nalr,
S/o P. K. Eswaran Na’r,
Retirea,, Brakesman,
S.Nn.1466G, Kulangers,
P.U.Lakkidi, Palgha‘:.' .

A,AChUthaD;

S/e N,Koudan Neir,
Retired,, Guerd ';',
S.Nc, V 144, Srezvalsan,

Mankara P. D., Pe_.gheat -

. 67% 613,

/’-f“—\,\

£ 4 Late\
Fireman, N@ P ¢B819;
D LN. 37 ¥ 9 & i-ulp.ed

SunampdthiﬁNall Rced,

\.“w; i

N roﬂéﬂs§a$ol9

Retirec,.

S1,No,544 to 555 are
applicants in 00“071/930

oo BPPLICANTS,
¢..C0ntd./-




557,

559,

560, |

561.

562. |

563,.

564,

) 70 e

“ K. htheppaen,

S/o Kalieppa Gounder,
Retired, Shunter 'B',
S,No,P 9453 D.No, 110
Arupnu Meles near,
peipass Road,
Poondurei Road,
E.ode=2,

“.M,Zulekhabi,
558, |.

U/n Late S. K Sy=d Anameg,
Retired,, Driver 'B!,
S,No.PiJ 1012¢ L.LDB
Perlyar Neger, HL_‘*nn Jrdd,
Erode-638 001,

S Arunacnalam,

S/O A Subia Pillei

Retired,, Guarc 'A‘

Spl. S.No.8995, O Nu..?

New Street Lan
Trichirepelly, ?.U.mEYD 0gv.

 N.P.Vadtvelu,

S,/ e Pennusemy, Reticed.,
Driver fB', S.Ne,v/"7
Nrtchlpalayam, L.Puthur{P.0;
Erode~-638 002,

- C.7asupethy,

S/o T,Chinnasamy Desiker,
Retired., Guard 'A',

S.No.12152, 73, Kosamads Strezt,

TirQVannamalai Pelay
Tirdvennamalei, N.A.District,
Pin-606 601.

Mm.H.Abdulrahimen,

S/n Mahammed Husssin,
Retired,, Oriver 'B!,
S,No,P 2294, NanuarkuAam,
Near Indian Overseas Bank,
Tiruchirappelly-620 020.

K.Natchimuthu,

S/o Keruppen, Retired.,
KFssistant Guard,

S$.No,7118, Periasamy House,
Palamapuram, Five Rsgod,
Karur, Tiruchy Dist,

M.V.FPaulrej,

S/o M.Vedhanayejem,

Guard 'B', (Retired),

S. No.138c6 Arul Il‘am,
117, Cauvery Nagar,
Kulitalei Tiruchy=-335104,

v/

... APPLICAKTS

-toutontdc/-



KoM Devanathar,

565 S/o P, Meenakshisundaram,_;

. Retired,, Guerd 'A! Spl,,
S.No,10438, No.222,

Lenin Strest, Ralery Cclony ‘

P.0., Erode-Z

S.John
sée. S/ ASueminaths Pillat,
* Fetired,, Guard Spl.,
S.No.14326, No.25,
Sth Cross, Paramasxuahq"-w
Lelgudi, Trichy Distriit
pin-621 677 .

-+« V,Srinivasen,

567 5/0 R.Venkaterame Iyer.
e Retired Guarc 'A' Spi,
3.No.9456, No.18,
Dr.Ambedkar °oad

Bhuvanesuari Nag:r,
X Ceimbatore,

. ViMarimuthu,
568, S/o Uenkatfdcnalam
Retired., Driver !
S.Nn,P ©465, Kaiii
Omalur Pest, 3alem D

T.,
£,
k du
is rict.
- E.Periesamy, /o Ellappan,
568 Retired.. Asst, Guard,
‘ S,No, 7545, RAvinsshi,
Colmbatore District,

K.Ragothame Rad,

570, S/o K.Kuppu Rao, Retired.,
Guerd 'A', S.No,10694,

Plet No.8G, Flat No.S3,
Kalyan Nager, Sanjiva Reddy
‘Nagar P.0., Hyderebad 500 038.

"

KelUe Mohan
571. S/o0 P.K. Uaratﬁare?alu '
, - Retired,, Driver 'Af §91
S.No.PTJ 10372, 19/8,
Mariammankéil Street,
Salem, Pin-636 00S.

Thangaraj, - "
572.. G"Namickam etlxa_‘
//// é@q %usiste;t ’
'V f65 Rygaxﬁﬁmm nko;l Straet,
/ F5ie

«Obb

QZHYLatef

&
e ( J ) T T
' ﬂ ot RY ‘{NariamwF
573§ <= ;
‘%: N uarﬁ WY, S.No.16321, 46,

knng S Sﬁfeeé 01d Suramangelam,

\Xf%@&Qmi

R B

ﬁLrugasan, Retircd,,

'S1,No,556 to 570 are

applicants in_O;ﬁ.72/93.

. ... APPLICANTS.
.iJBontd, /-




574,

- 575,

576.

- 5774

578,

579,

580,

581,

DO

[ 72 LI ]

KSH.Rahima,

t/y's Late C.Nagasundaran,
Retived Diesel Assistant
S, No.3/m 497, 30, Nehru’
0ld Suramangelam, Salenm-5.

Krishnammel, -

W/e Late Konthan, .
Retireds, kssistant Guard,
g.No.6058, D,No,5, Mejeeth
S
S

Street, 01d Suramangslem,

alem=3,

ataerene,

/o Late D.K.Peter
tetired., Oriver ‘A‘,
specisl, S.No.P 1796,
130 & Knthonispuram,
uramangalem, Salem,

265 LD

N;analasémy,

5/e Nareyanasemy Rzju,
Retired,, Guard,

S .No,1300&, HIG 338 F
Hausing Unit, hnna Nager,
Trichy-620 015. '

N.Kupp=n,

5/c Nerayana Naiker,
Retired., Fireman,
S,.No,F 9429, -4/16Z,
Sivathpuram P.0.,
Salem, rFin.636 3C7,

®5vindemmal,

W/o Late K;Arumugam,
Retired,, II Firemen,
S.No, PTJ 17449,
Bmmapaleyam, Salem.

Warayee hmmel, :

W/o Late R.Thangamutnu,
Retired., Driver 'B' Grade,
s.No. P 9437, 60 Z, 33h,
S.K.C.Read, Erode-638 CO9,

Kousalya,

W./n Late C,Ponnusemy,
Retired,, CGuard 'hA',

Spl. SQNO.15313’ 30,

LIC Nagar, Meslespalavam Fele,

Erode-~2.
W

étreet,

$1.Ne,571 to 579 are
applicants in Oohe73/93

. JKPPLICANTS.,

o‘ocon
I

t'do/"




.,

© . V,Subramanian
599, 5/0 E.enkatraman,
21, Thondaman Colony,.
Metar Factory Road,
KeK.Nagar Post,
Trichy-21. Retired
Passenoer Guard
a Ralluay.

~ 3,Antony,
600, S/o Sovrimuthu Pillai,
41, Malliyapuran,
Naln Read, Trichy-1,
Retired,, Shunter 'B' {:ade,
douthern Railuway,

, R.Gopalan,
601 /o D Ranaghandrar,

* 125, Mariemman Koil S*yieet,
Penmalalpabty, Goldan RoLK,'
Trichy-4. Retired,

Passenger Guara, oubhtrn
Railuvavy,

+ [.Kedripivasarn,

602, 3/o T.V.Krishnasemy, -.
131, East Chittra Street,
Srirangam P.8., Trichy,
Retireo Gustd/Speciel
Grads, Southern Ral]uay.~

S R ﬂlagarsamy,
€03 5/o Rengasamy Naidu,

* 328/B, Railuay Coloay,
Trlchy-ZD Retired Laco
Shunter 'B' Grade,
Southern Railuway
(Trichy Dlulslon).

' M, Issac Chelllah
604, S/o S.Manuel (late)
Retired 'A' Giede Cuard
Southern Railuay, 19,
Keela Kesa Street,
Beemanagar, Trlchy-1

S.M. K831m .
605. /o Sheik' Nasthan,
© 39/8/17-E, Innamthar
Thoppu, Tennur Post,
Trichy-17, Retired Drlve~
R“thde, SOUuhe;n qulu~y.
\‘\N‘L 1':4
, '/QS fﬁZSGthr m, S/o Naga rlhaz°
'éiﬁ 353 Gépérel. Bazaar. Str est,
: Tehhur F%st, Trichy-17, |
z ( Retired’ﬁriver/B G:eade, - _ _
Reiluay, o «es RPPLICANTS
// : c-.COntd./-
J “ .

.



|
|
|

EJAbdul Razak,

S/o PMohamed Esuff,

5%, Mcolakollei Street,
Ténnur Poet, Trichy-17,
Retired Shunter/B Grede,
Southern Railuay,

607,

I, Innasimuthu, -

608, S/o Inresimuthu,
Kalkothenur Villege,
Purothavkudi Post-621 30¢
Ildnga Kuchi, Trichy Dietzist |
Retired Driveyr/ B Girace, ' \
Ssuthern Rail@ay. : '

. S.Ruben Gregory,
.60%. [S/o D.T.,A.Sundarem Pille®,
'5/A, Convant Ryad,
Contonement, Trichv-1
Retired Guard/Specisl Grece,
Southern Railuay,

' M.Kareem 8aig,
610, S/o V.Munveer Beig,

* | Np.13, Pensioner Stiset,
Kujapet, Trichy-1,
Retired Guerd,A Grade,
Qouthern Railuay.

D.Antonisamy,

$/o0 S.Doraisami Pillei,
“7-B, lst Street,
Dersisemgp@taa;:

Ttichy-1, Retired Oriver,
B Grade, Southern Reiluay.

T.R.Ethirajan, ,

5/s Thiruvengadathan,

53, North Chithre "Street,
Srirangam, Trichy-&,

- Retired Passenger Guerd,
Southern Railway,

K.A.Raghavasimhan,

§/0 C.knanthacharler,

1, South Devi Street,
Renganagar, "Srirangam,
Trichy-6, Retired Guard/
R Grede, Southern Reiluay,

S.Murugesen,

S/o K.Subramenian,

Plot No,5, Thaimanavar Street,

lyyappa Nager, Trichv-21, _

Retired Pessenger Guerd, - ' -
Seuthern Railuay, , ess RPPLICANTS,

i = - : .‘..Con'td'./— .




00730.

E Raman S/o E, Sami‘
: Retired., Driver 'C
5B2. . 5,No, P. 4242, Edethottathil
House, P.0, Kadallnui Nagaram,
Malappurem District,
Pin-676 312, Kerala.

~ K.Raman,: S/s Chandu,
- 583, Retired., First Fircman,
S.,No, P 7147, Vakeeri
tleethal House, F.0-
Palath, (vie KaPkodj.
Pin - 67 2 611,

ggemgdgirogini’g/o Lat RETI N Bhadlachalam,

: e ree , .

>4 r£ld Nldamangg]_a.: . ’ .No,580 to 584 are
Nidemangelam P«0. Jppl*cants in 0.k, 74/93

L |

f L.Vasudevan Nair,

. s585, 3/- N.Gopalan Neir, Retited,
, . Gpard 'A', S, Nn, 7319 *

"5ohhaleyam“ C/oe 0u8t1¢n

-Master, Vaniyamhalam L

Malepuram District,

Pin « 679 335,

M.Kutty Malu,

S/n Lete [i.R.Senkaran,
Retired., Driver, -

. 9,No,5707, Madathil House,
Eremillad=m Veyal, P.0,
ﬁrakkinar, Kozhikode,

Pin «° 593 028 (s+pfp M . 41"3r\

586,

. M Schuthan Nair,

58%. 3/. M,Krishnen Nair,

: Retired,, Guard 'A'
Kariyatkuni House,’®
Narakode, P.0.Keezhariyvor,
Kozhikode - 673 324, :

NRRS KeNeSankunni Menon, S1.No,.585 to 588 are
: 5A8, S/o V.Madhava Nenon‘ ‘applicants.in 0.k.75/93,
Retired., Driver . ,
S.Np, 6966, Rohini’ Uihar,
FP.0.Chettipedi, Fin-676 219,
Parappananaadi Malapuram

District.

. . P.Kuttappen,

589, S/c P.Ranen, Retired.,
‘Fireman 'Rf, S.Ne.P 5177,
PlkkddaVath House,

: P.U.Rriyallur,
Calicut. | <. APPLICANTS,
' 'n.‘.contd;/-



591,

532,

593,

5%4, -

595, -

5987

597,

598,

| &, M Janu - Lo
VU/o Late B.N.Thendan, _
Retired,, Loco Shunter,

S.Ne,P 8183,

‘ tdhikerimanamal House
P.OLkriyallur ~ 673 3%4.~

- in 0

CoKe Velayudhan,
Retired,, Shunter/CHTS
‘Fuzhithottu Parambi,
Eest of Cemethari Roed
CﬁChin - 80

o POM .‘Kumaran.

-| Retired., Driver, .
Southern Relluway,

Puzhakkel House,
Mudappalore, (Via) _
Rlathure, Palghat District.

M.Moses,

Retired et Graiu/JJnLd/utd
Mathal College,

Memmeth Vayel :
| Pattathanem, builun.
v,Arjunan, _
Retired., Driver 'B'/QLN.
Karmaleyerm, L
Pattathenam, Quilon‘

P.Mercita A

W/o Late Shri Dominic Sebastian,
Retired,., Oriver ‘A’ /U

Pathan Paramba,

Near Transpnrt Office,

Quilong .

N KeGanesen,

S/n MoNa Krishnemoorthy

29, Ramanujem Street,
Kelllkuzhi Trichy-2C,
Retired Guard/Special Grata,
Southern Railuay.

.M.S.Thangaﬁra asam,
§/o Michel, 2 k 4-8, -

First Street

Annai Nager Malligaipuramt
Trichy=1., Retired Driysr 'R!
Grede, Southern heiluay,

ks I Vincent,

5/0 E J.Ambrese,.

217, Ponnthottbm,

Kemp s Toun, Trichy,

Retired Guard/Speciel h utade,
V/5‘,-\){_1'cl'ye'.cn Railuay.,

t! 74v.‘.- - ‘

$1.Np,591 & 592 ere
in 0.A :

51 ,No,589 & 590 are applicanta
k 76/93.

epplicants
«77/93, :

é.

vl No,593 to 595 are.
appliCants in 0. h.78/83.

... APPLICANTS.,
...Contd /-



R U Krishnamurthy,

665. s/n C. Venugopel Raju,
14, Kumaran Street,
Nelakaikandarkottal,
Trichy-11, Retired
Guard/A, éouthern:Railuay.

R.Amalanathan,

S/o Rayasppa Asariyar,

70, Krishnamoorthy Nuger,
Meter Factory Road,
Trichy-21., Retired Drivest/
A, Southern Reiluav,

666,

T.K, Rajagopalan,
S/o T.V.Krishnasamy Iycngar,
2, First Street, KdlIU)U¢f;,
Illupur Road, Trlchy-ZD

" Retired Passenger Guard,

" Southern Railuay,

667.

K.Karumbairam, . 21 ,No,596 to 668 are
663 S/a S, Kumbalingam ~ilieai, applicanis en 0.k.79/93,
"P¥* 46-B, Ramakrishne Negar, -
’ KalTukuzhi Trichy-23,

Retired D*lwer, Scuthern

Railuay.

"G, Kuppusany -
660 . /o0 Govinda Rsary,:

*  6/R, Samynsthan Strest,
Nelakélkandharkottai Pust,
Trichy-11., Rezired Driver/
A Sruthern Ra luay.

T U Arunachalan,- '
S/o TP Venkataﬂhalam Pillat,
670,  56-A, Mudalier Ztreet,
Uurwvur Fost, :;1chy-3.,
Retired Guard/?
: Southern Qallual.

R, Krlshnasamy, : )
671. $/o B ,Ramasamy iyyangsr,
3, Srin1VaSa Pillai Street,
‘Near Satyanareyaha.Temple,
West Mambalaem, Madras - 60U G33
Retired Passenge: Guard,
Southerh Rallua\
- - . : ' : &
oMy “Ramasamy Nalcrer,
'ﬁ2¥' (5 ?b,rumalal \aicker,
r rNO.?&ﬁ% irst Street,
« . Vadughggﬁtl Vil age, :
i r, Tricr u*st'LCf.,
¢ Fireman, Scythern

.... RPPLICANTS.
e cCOntd.C/-

¢



s P4‘00

e

- .| K.M.Abdul Najeeth, o
673, S/o KeThangemeera Mohiceen,
'l B.249, B.H.E,L. Tounship, |
Ranipet-632 406, Nevth Azcot -
”Distfiﬁt, Retired Shunter,
Southern Reiluway,

| - N.Krishnasamy, ,

A S S/» Narayanasamy Pillai,

3 - 6741 27/3; Sakthi Vinayagar Strewr,
L. |  Crauford, Trichy-12,

‘ L Retired Driver/A, Swathzrr

f v - Railuay,

G.Amirthalingam,

{ |” S/o M.Ganapathy,

i 675, Periyar Strect,

J Kelakalkandarkcttai,
. - Irichy-11,, Retired Driver/A,
_( . L Scuthern Reiluay,

{

f

|

S.Andrew, 5/c 3. Samized,

Guru Illem, 3rd Sireet,
-E(E.Colony, Maherajapuran,
~Villupuram, Ssuth Arcot

District,, Retired “assenaer

Driver, Southern Railuay, '

676,

.|  T.Rergaeamy, S
677.] S/e 3, Thangavelu Psari,
25, Syndaram Pillai Thottam, -
Edama;éi;atti'ﬁuthur,
-~ Trichs-12,, Retired Shurites,
»Southe:n,Railuay,

M.Gevindaraju,
S/0 Mutrukrishna Neidu,
Nathersa:alliVasal,

: Samyaaf‘Thoppu,_House_No.37,
‘Trichy-8, Retired Shunter,
Southern Railway,

673.

!

|

|

| - | A.Rbdul Retamen,

| - 679.] -5/0 G.hbdu. Kareem,

I 6/8, Jalla. Pakkiri Street,
| "~ Medurai Roed, Trichy-8,

; Retired Driver/Special Greda,
| " Southern Relluay,

- K.Ra‘*agonal, - :
680, S/o 2.Krisrnasamy Naidu,
T 97, SINCO Zolany,
- Edaralaipat:l Puthur,
Sundaram Pillai Ttottanm,
Trichy-12, Fetired Shuster, : : ' o
_Southern Ra:lway, L eeec. APPLICANTS.
Y T o ' . ; 7-.'.'Contd./~
_ e '

g

I
S




T K, Periasamy,
/o E, Kolandan, 23,

649.  yoc Street,

Kollampalayam, .
‘Ervde-638 002,
Periyar. Distrlct
Retired Guerd/#k,
.Southern‘Railuay.

. V.Palenisamy,
~S/ NiVelu Paknadi,

650, - 10/92-C, ;Nanjundepuren Rus ﬁ

Podanut, CoimLatcrD DjSL'l t
Retired Guarnd/R Y51,
Southern Railuay,

R Uenkatachalam, ,
S/c K,Ramasamy ’idayar.

- 651, 117_ by 01d PagnUT;

Remjee Nagar Post,
Trichy-8, Retirec 3nunter-.
Briver,'boutherr Raiiwsy.

S Sowsalmary,
652. S/o G.Saveriinuthu, :
-7 5/218, Muthukulem Lillege, - .
N.Ke ttupattl Post,
Via. Ramies Nager,
Trlchy-,, Retired Urives/
A, Southern Reiluay,

A d Ramenathan,

"3-f, Pachaigpps Mudel1 Streat,
Kumbakenam, Thanjavur District
Retired Guard/A, Southern

Reiluay.

‘ K &bdul Mahh
: S/o Khader Shau Rowther
654, 32, Periyar Street,

Subramanlapuram .
Trichy-20, Retired Shunter/

B, Stuthern Railuay,

653,

o -S:Gopalan,
655, S5/6 R.,Grinivesan,
6A—C Railuay Quarters,
Kumbakonam-612 081., _
‘Retired Guard, Southern -
Railuay. '

ﬂ;;«a'cﬁﬁraol
56 <§§Z§5?na\e%@uthu,
& \alknthéﬁSPr
> Prirath \*@v&\ E’ost
U{%.Elangelu 1chi,
TrichysBistrict, Retired

F%£84%n48 50u+hern

‘ce® APPLICANTS
. Q'A Cl ntd /




s el

FRSR ey = S b -
I e e

657.

658,

659,

660.

661,

662,

663,

664

A,Jac annathan,

s,s ARrakiyam, 11/A,
Savariarkoil Street,
Woraiyir Post,

1 Trichy-3, Retired
'Fireman/A, Seuthern Railuay,

S.kbdul Kareem Sehib,

S/w Sheik Rhmed, 73,
\Centwal Bazar, Tennur Posty
Trichy-17, Retired.,
Speciul Ditecu/F
Southern Railuev.

.Soundararejulu,

§/0 G,Rajemannar Naidu,
25, Genersl Bazzar Stuecy,
Tennur Pest, Trichy-i7
Retired Guarvd/sh Specicd,
éuuthern Railwav.,.

- B,Vairaperumnal,

S/o Ramesamy Piliai,

28, Krjishpapurarr,

Middle Street, Tharanei.r,
Thanjavur Roed, Trichy-8,
Retired Drivei/C,
Scuthern Railuay.

M.81vasubramanian,

- 8/0 S.Menickam Pillail,

House Ne.20/C-1,

Binna Nager,
Subramaniapuram,

Trichy-20, Retired Shunter/
By, Scuthern Railwey.

'P[Padmanathan, .
$)c K.Farthasarathi,
-24/3, Poonnaiy= Cclbny,
Devaraye Nager,
Trichy-21, Retired Mail
Glard/k.Spl. Southern,
Railuay.,

SJMd,Mahboob Alil Khan,
/o Rk Sher hli Khan,
16/5, Fourth Street,
Relnganagar, Trichy-21
Reltired Passenger Luars;
‘Southern Reailvay,

'S,Dekshinamocrthy,

" .°8/b K.Somasundar aif Fiilai,

17, £.8.%0lany, Khajemelai,

" Trichy-23, Retired Guard/A

Scuthern Reiluey.

'.; .2 e

... APPLICANTS

.,.gqntd,/~'
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632,

633,
63f;.
53%;
636,
637,
s.fs_'n.;; :

639,

KeR'Se®varenganm,

No.48, Palayakavil Street,
Palakkarai, Trichy

Rectired Special Greds Griaxd

Southern‘RaiIUay._ ?
C.Antwnyeamy,

S/. pos oChinniah Udayar,

15, Sugadoss Mandy Street,
Babu Road, Trichye2,

k,.Syed Jaffer,

8/e Syzd Ahemed,

6, North Swanpkarea Strecet,
Near Babit Rosd,
Trichy-8, Retired Uriver/
A, Southern Railuay,

V.Periyasamy,

5/0 G.Vaithialingam,

32, ‘Kazapettai Linse,
Bazaar ‘Street,

Trichy-1, Retired Guarc’
A, Southern Railway.

V.Alagirisuamy,

S$/o N.S.Veerasuemy Naid,
8, Dcctor Issac Lane,
Sangiliandepuram,
Trichy-1, Retirsc Gocas
Guard, Southern Railvay,

S,Abdul Subhan,

S/o0 Shaik Bahjza, .
38, Sathyamoorthy Street,
Senthanneerpuram,
Trichy-4, Retired Guard
A Grede, Southern Railuay,

H.Ammer Basha,

5/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
K., Southern Railuay,

D.Dhanapal,

5/0 R.Durairaju Chettiar,
15, Kajapettai Main Roead
Trichy-1, Retired Guard/ﬁ,
Southern Railuay.,

S.Abreham Lo*h,
A7/84;~9.01.K, Coleny,

640, . - \ ;
iJ*\@Efr‘dii\H@use Road,

AN

NG5, Lo\ Cate
Trichy- Ué\ﬁetiéed Driver/

i

i

s e .jntdo/“

(4

R, Southarn\Reiluay, o oo e APPLICANTS
\ ) _



641,

642,

643,

644,

645,

656,

647,

648,

L) 8.

A .Ramu,

§/o Appavu Kerukachi,
69, Neuw Street,
8lkakedsi, Contonement,

* 8

Trichy-1, Retired Driver,/

B, Southern Railuway

R.Kaliamosrthy,
S/o K.Remasamy, 1,
Kannagi Strest,
Subramsinianuram,
Trichy-20,, Retired
Shunting Driver,
Southern Regiluay,

M.Oeraisamy,
$/6 V,Maruthamuthu,

23-C, Brna Nagar,
- Subremaniapuram,

Trichy-20., Retz:rad

Driver/&, Southern Reiluey,

R.Mazharul Hagq,
§/o S.Ahdul Razek, 24,

Syeda Mohamed Routfer Strect,

Beemenagar, Trichy-1,,
Retired GUard-A, Southern
Railuey. _

A.knthony Louls,
S/w C.Rrckiosami Fi11z2°

91, Keele Pedaysachi Street

Near Eda Strest,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuayo

P.Venkatesan,
S/o C.Perumal Najidi,
65, Highuays Cclony,

’

Subremaniapuram, Trichy-20,

Retired Driver/R Spl.
Southern Railuay,

K.Meenakshisundaram,

5/0 M.Kumerasamy Pillai,’
S5i, Annamalai Street,
Erode, Retired Guard-A,
Southern Railuay,

P.Arputhem, S/ A.Peter,
47-8, hnnen Iilem,

Azgd Nagar,

Suramangalam Post
Salem-3, Retired 6rive:/
B, Southern Reiluay

.

.. APPLICANTS
P .Cont.d.,/-



3

~ ' 61 S..

61F.

617,

610,

6194

620, -

€21, .

622,

1T

R.Visuanathan, o ‘

: - S/s N.R.Radhekrishnen,

5-C, Sasthe Street,

Balaji 'Nivas, Ayysppa Napar,
Trichy-21., Retired Guard/
Specias Grade, Southern
Railuay,

Gersld Eduerd Rodrigues,
S/e Gerald tduward, '
24/A Ardhi Bhaguen Streetl,
Tendral Nager, ‘
KeK.Nager Fost;

Trichy-21.

R.,Rengasamy,

S/o Ramasamy Kavander,
62, Railway Celeny, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Ssuthern Railuay,

P,Raman, $/o0 Pitchai,
118, P2ris Melgupsral,
Trichy-1, Retired,,
Eireman/A Grads,
Southern Reiluay.

- G,Sethuraman,

S/0 Gopalsamy Maidu,
Crauford Reilusy Cmlony,
Trichy-20, Retired
Driver/k Grade, Southerr
Railuay.

S,Thangeraj,

S/e. M,5ebastian,

5/24, Thirunagar,
Pepmalei, Trichy-4. .
Retired. Shunter/d8 Graoe,
Southern Railuay.

D,Devadoss Alfred,

- S8/o B.P.Devasirvatham Pillei,

157, Muthurajs Street,

Mudaliastr Chatraem, Trichy-1.

Retired Guard/Passenger,
Scuthern Reiluay.

S.Antenisamy,
S/o0 Sanjeevi Neidu,
61, A/1, Thanamani Culiny,

c=Doreisamypuram, Trichv--1,

o
I Qf

{
(
8

A&

pigsyﬁgﬁﬁigg Driver, Scuthern

z COARY
{0 3§»
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R24,

625.

626,

627

623,

630,

631,
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S, Krishnen,

S/o T.E.Sarangapani Naidu,

61 Dngrvethi Amman Koil Street,
Srirangam, Trichy-6,

Reti~ed Guerd/k Speciel Grade,
Southern Reilvay.

T.V.Naganathan,

136, North Chithirai -
Stzeet, Srivangam,
T-ichy-6, Retired,
Guard/PF 3pecial Grade,
Scuthern Railuay,

R.Narayanssamg, _
187, Chitrei otreet,
Srirangam, Trichy-6
Retired Guerd/B Grade,
Southern Railuay.

KeNeSubramanien,

Ncrth Chithirel Street,
Srirangam, Trichy-€
Retired Cuarmd/R Giade,
Scuthern Railuay,

L+M«Ranganathan,
%/GTT;LaChumanan,
71, Kandi Street,’
$rirangam, Trichy-6

~ﬁetired‘ﬁuérd/B.Grade,
v }nuthern_RaiIUay.

.R.Yamunachari, .
;é[o T.Rengasuamg Thathacnaller,
3, WUest Uttra Street,

" -Srirangem, Trichy-6,

'Rétired-Guard/A grade,
Southévrn Railway. |

3,Veerappan,

4/0 G.Soundarara Pillsi,

143, Main Road,

Sangiliendapuram,

,ﬂrichy—1,.Retired Driver/

Special, Southern Railuay.

A.M.Jeseph, S/o A Aibrose,

6.18, Pattakara Street,
alakkarai, Trichy-1.
Retired Guard/R
Southern Railuay,

|

S.A.Hdaikalasamy,

S/o 8,Arul Pillai,

26, Sekkadi“Street;
P'lakkarai,‘Trichy-1.
Retired Guard/B, '

Sputhern Reilusy.

L PRI

... RAPPLICANTS.
..oCOﬁtd./“

¢
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G Kuppusamy Nalcker,
‘ s/o M.Gengathara Naicker,
681, 69, Illanqao Street,
Pinmalaipatty, Trlchy- .
Retired Shunter/B
Southern Réiluay.

.~ C.Rndi, S/c Chirnaiyan,
682, N, Kuttappattu,

- - Ramjee Nagar Post,
Ambedkar Nagar, .rlch,-)
‘Retired Shunter, ¥
Southezn Railuay,

A.M.Skill, S/0 E,3kill,

-683.' 124, Crauford Colony,

Crauwford, Trichy-12,,
Retired ghunter;
Southern Railusy;

8, Abdul Kareem, -

S/o Shaik Ibrahinm,

: 50/P4, ¢ngarathropu,

o Trichy-l Retirec Shunter

Driver,B Souirthe~n Railuay,

3. Issac, S/e R, ]*eepk Piliey, |

685, 36, RaghavEChary Street,
, Semblam Post, Perasbur,
Madras-6005 311 Feviied

Driver/ﬁpl. Soutwerﬂ Ralluoy.

L R, ‘Gopalakrishnan, .

é“ 5/0 S.'ot“ckll h;?r, ?:
*  Sethurama *Pilldi uolony,

i Trichy-20, Retire3 Shunter,
o Southern Ralluay.

o N Jayaraman, -
607,  5/¢ N.K.L.Naresa Ayyar,

98-8, Narasimma Achary Colony,
Nanjikottai Road. Thanjavur -
613 001,, Retired Fass, Cuard,

Southern Railuay.

. - R,Joseph, 15/0 D.A.Reau
688, Chettiar, 8-A, Vecanayagum
&mémmy\ﬁgreét Vth Line,
AQ rNﬁgéba td n§-611 oc1,

/ 0(/ Retired™ xypr/A Sp,.

E Scutherh \?ailua)’.

4< Jx

P

V/Southern Railuay.

%, . APPLICANTS.
+sContd, /-
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- 690,

691,

692,

653,

15/0 R, _ _
12/VI 2364, Pookkara
- Vasthe New Street, -

Kutham,
nnameleai,

Thenjasur - 613 001,.
Retired Driver/A |
Southern Railuay,

R.Murugaiyan, :

S/o Remasamy Konar,

Nenin Neger,
Udayamarthrndapuram Pcsi,

~ 614 706, Thiruthureiponnud,

| Taluk, Retired Suerd/C,

Southern Railuay.

Re.Gopulekrishran,

S/a K.Ramanujam Naidu,

Plot No.19, kbraham FPandither
Nagar, Via, Sivaiji Nacar,
Thanjavur - 1., Revired
Driver/A, Southern Pailuay.

P.Srinivasan, _
S/o Pschaiyappa Mudaliyar
112, B/4, Mudalivar Strso
Mudeliyar Chethiram,
Trichy-1, Retired Guard/A,
- Southern Railusy,

7
ty

G.Kalysnasundaram,
§/o M,Gevindasami Fillal,

- Mooppanar Street,

Emmanpetel, Vedigpuzan Doy,
Pin.~ 613 205, Thanjavur

‘District, Retired Guard/A,
Southern Railuay.,

KeSenniyasi, .
S/c Kesava Padayschi,

18, Kamper Street,
Senthaneerpuram, Trichy-é4,
Retired Driver/C, L
Southern Railuay.
- K.Sankaranarayahan,

' $/o V.Logsnethan, .

C.99/A, North East Extension,

7th Cross, Thillei Nagar,
Trichy-18, Retired Gugrd/Spl

~ Scuthern Railuay,

S.Periyasamy, S/o0 Sangili,
:DotriNo.SQ/Q, Mudaliyar -
Chetram, Muneeswarsn Koil -
Street, Tiichy-1., Retired
Driver, Southern Railuay,

IC e

... APPLICANTS

:‘c (R ta[;l}ntd./_

|

f
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" KeNandagopal, -
S/o_L.KrishLasamy,
43, Brindaven Street,
Indire Nagar, LIC Colaony,
Trichy-21,, Oriver/k,Spi.
Retired, Southern Railway,

638,

T.R.Balesubramanien,.
S/o Rathinam, 168,
North Street,
Tiruvaiyaru 613 204
Retired Drlver/k
Southern Railuay,

‘699,

S.Nasthan,‘

S/0 R, ‘Babu Sshib, | ;
Retired Passenger Oriver,
Southern Reiluay,
Meenkara Street, Terrur,
Trichy-17,

700,

5 P.Gourisundaram,
—y S/o S,Periasamy,. 106-2,
" Manickapurem Nacu "Street,
‘ Melapudur, Trichy-1.,
Retired Guerd/A,
Southern Raiiuay.

T{Ramachéhﬁran,‘Ve

02, S/e M Thsengaveld, 5, :
702'. Bharathv Dgsan S%re@%;i..
Kilpérumpeskkaem, - &% ©.
Viilupuram =605 ‘602, -
.. Retired Driver/B, =

+ Sauthern Railugyé L

P:Génegéﬁ;'fz o
703£ -SlcgpeékrijThngr; .
2/257, “Teluk Office Road,
Yhirithureipoondi 614 713,
) Retired Driver/A,
B Squthern*Railuay,
. R
ViArumugam, S/6 -Vaiyapuri,
Péléhi{andaﬁar Koil Street,
amRolathiur, Trichy District,
£ij@d\§@unter, Southern

- NN\ . - Railuay,
‘ .!' : \ l \)" ¢ : . .
'NKNa éﬁeﬂ’( LA

vees APPLICANTS
«+.Contd, /=~
. _



[l

=i§05.

767,

708,

709,
710,

711Y-

7134, |

7

R
.

~

' Velu, .

8/0 Vaiyepuri,
frethiyur, Iniyanur Road
‘House No,33, Trichy-9,
Retired Shunter,
Southern Relluay.

e S, Mar1muthu,~
' S/o M,Singera Padayachi,

2”l/§, Railway Colany,
- Kallukuzhi, Trichy-<20,

Retired ahunter,

Southern Railuay

PyMamundy, - ’
S/o Pelanlyandl, 47 A,

- Mudukkupatti,

_PYudukottai Rned ‘
Trichy-20, Rﬁtlred ShuthL,
Scuthern’ éallusy.

T Innesimuthu,

5/0 $.Thomas, 13,

West Fariyanathaﬁu1am
Dindigul, Retired &hur-er;
_Southern Reiluay. E

ﬁ,SaVaIimuthu,
“8/0 Rruleppan, 9/5,
NittiCalany 6th © Crossy
‘Trichy-20, Retived Ehurtcr,
Southern Ralluay. :
.A Nuthusamy
~S/o R, Thanarikevander, 31,
“B§8,S.Colany; Pudukéttai
‘R8ad, Trichy-20, Retired
‘Shunter, Southern Ralluay.

1 -S.palanlyandi,
732‘ ;

S/o Sataiyan, 31/3
“Palahiyandaver Koil Street,

“Ifinamkelathur, . Trlchy DlSt“the:

Retlred Shunter, Southern
W  a’ Ralluay.

K N.Rrumugham,.~

S/o Kuthian eliae Malayendi,
4/93, PalaniyandeVar Koil
Street, Innamkolathur,
Trichy. ‘Retired Shuntpt,
Southern Palluay.- :
5 Kandaaam‘

"5 6 Subbaraja'ueVande
“Kadechansallup Pese, =
42; EBast ThOttlp?;Bde,
Erode—ﬁ,,Reclred ‘Shunting-

V/Drlver, Southern Reilways

&

R

LT Lo g de e

| " ao 8‘5 ",."" L
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.. APPLICANTS
. Contd,/~
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716.

717,

718,

;-~18, Nethaji Street,

1.

~ 715, V. Thiab?rajsﬁ

136, R.M.S.Colony,
.Nengeekottai Roed,

%ﬁeé;o
d
S/O Venketechalam,

Trichy - 6, Retired Oraver/-
Aospec1al, Southern R(llucy.

k.GeRouse,
35, Kenadi: Street,
Subremanlepurem.

Trichy - {0,Retired Shunte
Southern Rﬂlluay.

ReVa Ponnalyan.

-5/0 R UPleelu, 14-8,

Saint kntony's Church ieon:,
Negepattinam = 817 "UG1 '
Retired Driver/A,

Southern R?llu?Y.A

NeRzjamanickam, '
$/0 Nereynnasemy Pillei,
Kamere jepurem,
Rajakilpakkam Past,

“Madres - 600 073

Rotired Driver,
Sthhern Railuey.

By kFdvecete Shri KeSugha R:. 0,

s%7/90, 416/90, 320/92, 298/92

$/0 Semuel Rouso{

51,Nos¢ 669 to 718 aye
applicants in 0,f, 80/93

An OJr.Nos, 395 to 403751,
2 nd 377/92 :

By kdvocete Shri R.Bheskeren in O.k.Nos, 44/93 to 76/93,

By huvacete Shri PeShiven D1

By hdvocete Shri Viieyem veys:

Versus

Chairmen,
Reilu®y Board,
Re il Bhaven,
New Delhi.

~=Jhe Union of Indis

_x\iented by the

l?M\ »1:}\\& of Rr 11ueys,'
il‘\ \‘Vf h.
Weu ﬁh

Lial in O.h.Nos, 77/93 & 78/93,

it Uak,Nos, 79/93 & 80/93

Respondent - 1 in 0. k Nos s

395 to 403/9%, 79/93 80/93
Resuondent = 2 in DeboNose 57/90,"

2 415/20,320/92,293/92 377/92 aht
.44 tb 76/93,

Reshondent ~ 1 1n 0. k. Nos. 57/90,
415/90,320/92, 299/92,377/92 and
46 to 75/93

end.Respondent - 4 in O.~«Nos,
395 to 403/91,

s++.+ Respondents,

-

Contd./-
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7y

[REE. - ! 2 it B e

Union of Indie
through . the Generel

Maneger,Southern Railurys,
Perk own, Madres - 3 :

The Chief Perspnﬁél Officér
Southern Railway,
.Park Touwn, Medras - 3

.Divisional Railuey
‘Maneger,Socthern Railueys,
Mysore. ’ '

Seriior Pivisionel
R g
Palghat o

~ The Divisional Perscnrel
-Bfficer,Southern Reiluay,
_Madurei Division,
‘Madurai, B

The Divisicnel
Superintendernt,

Southern Reailwey,

Divisione) Office,Pelghet,

"The Division2l Reiluey

" tanager, -
Scuthern Reiluay-,
Bengeivure,

epplicetions). S

\,/ .

" ’.90;. | o B ' —:, g R

Respondent - 1 in O0.A Nes
77/93 -end 78/93
Respondent - 2 in O.A,Nos. -
395 to 403/91,79/93 & 80/93.
Respondent - 3 in. O.k.Nos, .
57/90,416/90,320/92,298/92,

- 377/92 and 44/93 ‘to 76/93.

,Respondent - 2 in O.R.Nos,
77/93 and 78/93

Qesrendent - 3 in O.koNos.
39t Lo £03/21,
Roencdent - & in OskoNos,
£7/92,416/90,32G/92,298/92
and 377/92 . -

Respondent - 3 in 0.4..N0,77/93

Respoandant - 3 in O,ﬁ;N9,178/93

Re;pdndeht - 4 in O.A.Nos,
£4/9% to 76/93 '

Recsaondent - 5 in 0.F.Nos, -

320/92,298/92 and 377/92. "

srsead Reépondents.,

(By kdvocate Shri K.R.D.Kerentt for Shri k.N.Venugopala
Gouwds, Rriluey Advocete for rispondents in all the

" ese Contdfem
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chamran

.'I‘hese cases have been placéd before the ﬁxll Bench as per
the directions made by the Chaimman by his order dated 23.10.1992
‘in exercise of the powers conferred by Section 5[4][d] of the
Admlmstratlve Tribunals Act, 1985 , after transferrlng the cases'
- of the Madras and Ernakulam Benches and .clubbing then with the-
cases of the Bangalore Bénch. - The reason for thé ref_ereme is
the conflicting views taken by different, benches, one view having
been taken by the Ernmakulam ‘Be'nch in its order made in application
K-269/88 dated 20.4.1990 and a' contrary view taken by the Princi-
pal Bench and the Ahmedabad Bench in 0.A. No.1572/88 and O.A.
Nos.b351 to 423/88 respectively. We shall now proceed to state.

brlefly the relevant facts as follows:

2. 'The applicants in ‘éll these cases are employees of the Indiaﬁ
Railways serving in_different- Divisions as Drivers, @érds, Shun-~
ters, etc. who belong to the category called the running staff.
The applicants retired from service between 1976 and 4.12.1988.
They have in‘ these cases prayed for directions to the respondents
'_to grant them pensmn and other retlrement benefits by taking
' -mto account runnmg allowance not exceedmg 75% of the1r my.
The respondents oppose the appllcatlons oontendmg that running

allowances not exceeding 45% of their pay can be taken into acc-

/\/1; Nor computmg retlrement beneflts to those who have retired
.'.e,\\\ﬁ,"f f bef\é:ge 1.4.1979 and not exceeding 55% of the running allowance.
l_: Q f i N
; ( 4 '\

j “ \\ : ‘for b "'_ e retiring after 1.4.1979. To apprec1ate the rival con-
o
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3. | In pursuance of the recammendations of the Third Pay Commi -~
ssion the pay scales of the employees of the Indian Railways
including those of the rumning staff were revised with effect
from 1.1.1973 by the rules called 'Railway Servants Revision
~of Pay Rules, 1973'[hereinafter referred to as the 'Revision
Cof- Péyv Scale Rules'] made by the President 1n exercise of the
powers conferred by the proviso to Artivcle 309 of the Constitution
of India. It 1s enough to state that there was . considarable
increase in the substantive pay of all the members of the running
staff. So far as the grant and quantum of pension is ooncefned
the same is regulated by statutory provisions made. under. the
provisc to Articlé 309 of the 'éénéfitutim. fension and other
retirement benefits depend upon the average emoluments that the
' retiring employee was 'dz_:awing before his retirement.- Statutory
rules govern “xx- detennination Qf average emolument for grant
of pension and othér retirement benefits. The relevant sta‘{:utory
rules  that were in force when the ;revision bf' pay scale rules
came into force on 1.1 .1973 are extx\‘acted as follows:

2544, [C.S.R. 486] - Emoluments and Average E:mlmnents:' The
term "Bmoluments”, used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- : ‘

[a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted ([i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the .
Government of India, for any other personal considerations. :

Note: Personal pay granted in lieu of loss- of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal considerations shall
not be treated as personal allowance unless othgrwise ‘directed
by the President. o :



[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service;

[d] acting allowance of an Officer without a substantive -
appointment: if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by ‘an Officer appointed provisionally
substantively or appointed substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent

~ on leave without allowances or on transfer to foreign service;

{e] deputation [duty] allwances_;'

[f] duty allowances [special pay); and

[g][i] For the purpose of calculation of average emoluments:
Actual amount- of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu--
ments reckoned in terms of [a] to [f] above.

~[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments" means:

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been tdken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him.

2544-p, [C.S.R. 486-A]: Same as otherwise provided in Rule- 2544-B
[C.S.R. 86-B].- In respect of Officers retiring from service
on- or after the 1lst November, 1959, the term "emoluments' means
the emoluments which the officer was receiving immediately before
%'s%r}e/ ement and includes:- '

7 — ¢ \iA - ' ’
é‘\ - éffsﬁ@tanti've pay in respect of a permanent post, other
/A , \\ff“k;ia ‘ia tenure post, held in a substantive capacity;

\ .

oy éubstantive pay in respect of a permanent post,

#

er than a tenure post;
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[dlfa} For.the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B {C.S.R. 486-B] one-half of: _

the difference between the total emoluments referred to
in items [a],-[b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

i.

ii. Special pay other than that referred to in clause [c]) above.
iii. pay drawn in temporary or officiating appointments;

iv. personal allowance other than that referred to in clause
[b] above; : .

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment{s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension. '

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emoluments in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-

ments as per items [a] to [c] above.

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
~limited to a maximum of 75% of other emoluments reckoned in terms

of [a] to [c] and [d][1] above. :

[2] For the purpose of emoluments of [ordinary]) gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
‘of other emoluments reckoned in terms of [a] to [c] and [d][2]
above drawn during the same period. '

Note[1]: If immediately before his retirement or death . an officer
has been absent from duty on leave with allowance CE his emolu-~
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty. .

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.:

Note [2]: In case where a temporary officer who quits serﬁce
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was notiholding a permanent
post shall be treated as if drawn in a permanent tpost held in
substantive -capacity. : A

v
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2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post 1in substantive capacity:-

[a) officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any t:une during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A° [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, “emoluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than 22 days. "Average emoluments' shall mean the average
of the emoluments as defined above calculated upon the last three
years of service. :

In the case of running staff emoluments for [ordinary}/Gra-
tuity Death-cum-retirement gratuity will also include the monthly
- =Average C of running allowance drawn during the 365 days of running
/ o y\de‘u'_y,q;?‘med\lately preceding the date of quitting service limited
vo fftG’%Vq\ the emolurents as defined above. For the purpose of
o célculat.n@,n of average emoluments the actual amount of the running
11@wancé “wn ‘during the month limited to a maximum of 75%
ef other§ @\élwnents as defined above shall also be taken into
hocount )
32

THUI T, J
. Note[1} ﬁ:‘ a Railway servant, immediately before his retirement

@%&f\%ﬂl' ‘etc., has been absent from duty or on leave with allo-

haa

o e
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wances [including leave preparatory to retirement] or on foreign
sérvme or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
ey would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
o;mt of increase in pay, not actually drawn and that benefit
higher officiating or temporary pay is given only if it is

certified that he would have continued to hold the higher officia-
t’mg or temporary appointment but for his proceeding on leave.

[2) Pay drawn in tenure appointments will count for persons
| governed by the Railway Pension Rules, 1950.
It is clear from Rule 2544[g] that one of the comporenf:s that

~constitutes average emoluments is the actual amount of running

llowance drawn by the Railways servant during the month, limited

‘o a maxihmn of 75% of the other emoluments reckoned in terms
sub-clauses )
of /[a] to [f] of the said rules. The expression ‘'emoluments'
used in the rules includes pay and some other allqvvanceé. When
the revision of pay scale rules were promulgated and brought
into force with effect from 1.1.1973 in the light of the recommen-
dations of the Third Pay Commission,no steps were simultaneously
taken to amend the statutory rules regulating grant of pension.
(N
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision of pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual -amount of nmning
previous g
allowance dravm during the /month limited to a maximum of 75%
of the emluments which included the enhanced revised pay. On
21.1.1974 the Railway Board by their letter No.- PC III/73/RA

directed as follows:

"The question of revision of rules for the regulatlon of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final dec1s1on, there-
.on, the Board have decided as under:-

W~ |
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff: '

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional sub]ect to adjust-
ment on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension.the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by Rule 2544[g-] [i] was directed to be continued.
The expression ‘authorised scales of pay' in the context of the
revised pay scale rules Wthh came into force on 1.1.1973 has
to be understood as pay authorised by the Statutory rules that
were in force on - the date of the order, 21.1.1974. The: order

dated 21.1.1974 did not, therefore , in any manner affet the statu-

- tory prescrlptlon regulatingcomputation of emoluments and average

ts. Any decision to modify the same w>uld have

.‘; z (effec{t gnly }; the relevant statutory rules are amended in
qkaeé'ﬁfij)%;rh .flaw. But what the Railway Board did was to
tﬁg’;%tAL : 1ify the statutory rules by an executive order made
‘on 333:1976 bearing No.PC II/75)‘RA/I paragraphs 1 to,5 of which

read as follows:

A
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"The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of lLeave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of rumning allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary posts,
Caipansatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final.

4. The above has the sanction of the President.’

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
tory rules Shri Dev Dutt Sharma and other -aggrieved pSersons chall-
enged the Railway Board'sorder dated 22.3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal where it was renumbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed'. The respondents were directed to continue to make -
payment beyond 31.3.1976 all retirement beréfits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this‘ regard are amended in accordance
with law. The Railway Board's letter datéd 21.1.1974, as already
stated, 4id not affect the statutory rights :;egulating pensipn.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect fram 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducmg the statutory
limit of 75% flxed with relation to the ruming allowance by

Rule 2544[qg].

6. Shri M.C. Srinivasan and 23 others filed an application

on 4 5 1988 before the Ernakulam Bench of the Tribunal in O0.A.
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of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g[i] and g[ii] of Rule 2544 were

amended firstly with effect from 1.1.,1973 reducing the ‘limit
of running allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall

extract the amendments as follows:

Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips

No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A'.
'B', 'C' and 'D'.

2. The amendment will be effective from 1.1 .1973.

W

. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.

. Sd/-[K.Venkatesan]

. Director, Establishment [P&A]

DA:As above ‘ Railway Board.
No.E[P&A]II-86/RS-15 New Delhi, dated*17.12.1987"
| "AmEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.II

RULE 2544

Sub-rule g[i] and g[ii] may be substituted by the following:
™




gli) . “For the purpose of calculation of average emolumentsi- °

actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45
of pay, in the revised scales of pay". - '

"g[ ii} "For the purpose of gratdity ana]ar death-cum-retirement

‘gratuity: the monthly average - of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the .
revised scales of pay." ' _

{Authority: Ministry of Railway's letters No.PC III/ 75/RA/ 1
dated 22.3.1976 as amended by letter of even number dated

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central

Pay  Commission. The purpose of this amendment is to give statu-

tory farce to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply. '

Sd/~[K.VENKATESAN]
Director, Establishment[P&A]
. : Railway Board."

- "Subject: Amendment to Indian Railway Establishment Code-Vol.I&IT.

In exercise of the powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be aménded as in the Advance Correction slip No.437,
438, 439 R.I ard 407 R.II, enclosed as Annexures 'A', 'B', 'C'
and 'D' respectiwvely.

2. The amendment ;vill be effective from 1.4;1 979,

3.. This issues with the concurrence of the Finance Directorate
of.the Ministry of Railways.

" Sd/-[{K. VENKATESAN ]
Director, Establishment [P&R]
Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.II

RULE 2544

Sub-Rule g[i] and g[ii] may be substituted by the following:

gli] "For the purpose of calculation of average emoluments:-

55¢ of hasic awverage pay, in the revised scales of
pay, drawn during the period;"

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]IT1-80/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recommendations of 'Rumning Allowance Committee [1250]".
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued., It is certified that retros-
pective effect given to these rules will not adversely affect
any employee, to whom these rules apply.

SA/-[ K. VENKAITSAN)

Director, Establishiment [P&A]

Railway Board."

The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.1989 challenéirig the two amendments in so far as they
were given retrospective effect from 1.1.1973 and 1.4.1979 respec- -
tively. Their princi_pal contention was that they, as pensioners,
have acquired vested rights to receive pgnsionv in acocordance
with the rules in force on the dates on ;J}H.ich they retired. and
that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.19881 by giving retrospectivé
effect to the séme. This according to them’ is unjust, manifestly

unreasonable and arbitrary and thus violative of Article_' 14 of
¢

Y’the Constitution of India. The Ernakulam Bench consisting of
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan

by their order dated 20.4.1990 allowed the said application,

quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to gfant or refix
pension and other retirement benefits to the applicants as if

the amendment to Rule 2544 had not been effected till 5.12.1988,

as void
The clear effect of the decision is to declare/only that portlon

of the amendment which gave retrospective effect, preserving

the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1988 were entitled to
count the running allowance subject to a maximun of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-

' 269/88 was challenged by the Union of India and others in Review

Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

© 8. Shri C.L. Mallick and others in 0.A. N0.1572/82 and connected

applications challenged the ‘Railway Board's order dated 22.3.1976

and the amendments to Rule 2544 before the Principal Bench of

il

the CAT at New Delhi. They also prayed for a direction to compu*'e

retlral and other beneflts in terms' of the order of the Railway

Board dated 21.1.1974.

That application was opposed by the res-

Ox\r\\;%‘dﬁaén?s\merem viz., Union of India represented through the
TN :
[ e

nai; Ba lvay Board ang the General Manager, Northern Railway.
{ \ /
‘ ®
i (( ét 1s S £ '!\smg that these respondents did not bring to the
. P
X {Zk G %m&;} j

"““ :Sb;, \_WV
VG 1.0

Principal Bench that the validity of the amendment
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to Rule 2544 vas challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent they gave retrospective effect. On the date

on which the applicants presented thei: applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernmakulam Bench had rendered its decision
long before the Principal Bench decided the - cases on 23.10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing the decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No.1572/88 and other comnected
cases wers heard and disposed of on 23.10.1921., 2ll these appli-
cations were dismissed repelling the challenge to the amendment
to the rules. The Principal Rench took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the ground that. the total amount of pension and
retirement benefits they would have received before the amendment
wae not reduced by the amended rules. Following this decision
of the Principal Bench applications No.351 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench were dis-
missed on 28.2.1992., It is surprising.that the Union of India
which was one of the respondents before thg.Ahmed@bad Bench did
not bring to the notice of thz said Benchhﬁhe,decision of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.
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9. It is for the first time after ail these cases were referred
to th2 Full Bench, transferred and clubbad together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stay are pending and that the Supreme Court has
not granted any interim order staying the operation of the Qrder

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challenged the decision of the Ernakulam Bench.
In this comection reliance was placed on the decision of the
Supreme Court reported in ATR 1986 SC 1323 D.K. TRIVEDI AND SORS
V. Mvﬂi’\IAL MANTBAI PATEL AND OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the validity of- certain statutory provisions and directed
the petitioners to approach the Supreme Court as similar matters
were perding therse. It is in these circumstances that the Supreme
Court observed that the course adopted by the High Court was

wnot correct and that if the High Court thought that the point

e!a\by ‘the appellants was the same as was pending in the Sup-

t it ought to have stayed the hearing of the writ peti-

~.‘:11 the Suprene Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case\. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that ifb an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-

sion is challenged, that the High Courts where the same provisions

. are challenged in other cases, should defer consideration until

the Supreme Court tenders the decision., The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court depends upon the facts
and circumstances of each case. In the present batch of cases
we are ooncerned with the wvaluable rights of the aprlicants who
have retired between 1976 and 1988. These -cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before th.e Suprem= Court from 24.7.1990
and the operation of the order of the Emakulam Bench has not
been stayed, Even then the applicants herein have not been given
the benefit of the decision of the Ernakulam Bench in regard
to computation of their retirement benefits., Having regard to
all these circumstances we do not consider it just and proper
to stay the heafing of these casés and to await the decision

of the Supreme Court.
11. On behalf of the applicants it is contended that we should

' the >
dispose of these cases in the light of the decision of/ Ernakulam

Bench which has struck down the amendient to Rule 2544 to the

extent retrospective effect has been given affecting the rights .

. of the applicants. On bhehalf of the respondentss however, it

3é_,_is maintained that the Principal Bench and- the ‘Nxmedabad Benci
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having taken a contrary &iéw and upheld the validity of the
amendments we 'shoﬁld dismiss these applications follbwing the
said decisions. 'They further contend that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the -

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench andbthe Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF IWDIA -
AND ANOTHER v.ARAGHUBIR SINGH AND OTHERS wherein it is observed:

» "We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court.”

1f only the reépondents had fairly placed tne decision of the

Ernakulam Bench before the Principal Bench and the Ahwedabad

Bench, those Benches would not have examined the validity of

the impugned statutory provisions,. the same having already been

struck down by the Ernakulam Bench which had the competence
to do so. The respondents are now trying to take advantége
of the failure on their part of performing their duty of placing
the decision of the Ernakulam Bench when similar cases came

up for consideration before the Principal Bench and Ahiaedabad

Bencn. If .tne reépondents had acted fairly and diligently,

f decisions would have been avoided.

,-rf"‘r\,\\

e N\ o - . |
;?.vg \Naa nall now examine the contention of the respondents
® : '

1 1= - o ' _
Eﬂfg the JoEdérs of the Principal Bench and the Ahmedabad Bench

S that : A
ct of declaring/the impugned amendment to the Rules
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At the outset we would like to say that the applications filed
?by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
:stood as declaring that the impugned provisions-of the rules
are valid. The decision of the Ernakulam Bench which skruck
‘down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench
|

\
thas held that under the proviso to Article 309 of the Constitu-

ition the President has power to promulgate rules with retrospec-
\

étive effect. It, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
tnat it is arvitrary ana violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which tney retifed,by amendinyg the rules
subsequently witn retrospective effect. As the impugned provi-
gions were struck down as violative of Article 14 of the Consti-
tutioﬁ the leyal effect is that the impugned amendments were
?oid ab initio vide DEEP CHAND v. STATE OF UTTAR PRADESH reported
in AIR 1959 SC 0645. Once a competent court declares a statutory
Lrovision as void as offending the fundamental rignts conferred
by Article 14 of the Constitution that decision binds every
3ne and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments

giving retrospective effect was not in existence from its incep-

tion. In Black's Llaw Dictionary, 5th Edition, it is stated

4

hat Judgment in Rem is:-

"An adjuaication pronounced upon the Statuslof some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority." y

1n Halspbury's Law of England, 4th Edition, Vol.1o the meaning

of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the" judgment of a Court of €owpetent
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the "res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer'.

(Emphasise supplied)

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is.a Judgment in rem.

14, As on the date on wﬁich the Principal Bench and the
Ahmedabad Bench disposed of the applications before them ‘the
amendment giving retrospective effect to the rule having already
been declared void. by the Ernakulam Bench, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck doym or declared as void by a cbuft of coxﬁpe-
tent jurisdiction, The orders of the Principal Bench and the
Ahmedabad Bench -dismissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck dan, the
same can be revived by getting the said decision reversed

by way of review or on appeal to the higher court. The only

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory
~ provision as to render it intra vires. The Supreme Court has-
| held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND

OTHERS -

o»{’“—;“iﬂi

. — . : . . . - . .
/c’\Y\"'ﬁh'e\_‘t‘;NStatUte is declared ‘invalid in India it cannot
N~ be  reigst ted unless constitutional sanction is obtained

there Q)’r“i\p, a ‘constitutional amendment or an appropriately
*~modi ;ed )v%e sion of the statute is enacted which accords
N

.\’L/statutor'y provisions declared void have not been shows to have
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. The applica-
tion for review challenging the decision of the Ernakulam Bench

has been dismissed. Though an appeal has been filed against

the decision of the Efnakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. 1t is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,

e have no hesitation in holding that the order of the Principal

- bBench and the Ahmedabad Bench do not have the legal effect of

rLsurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Bench. In the light of our above findings it follows that there
is| only one decision which holds the field viz., that of Erna-
kuLam Bench which has declared the impugned provisions as void.
As| the decisions of the Principal Bench and Ahmedabad Bench
do | not have the effect of declaring the impugned .provisions

as |valid, it follows that there are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent| binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedaba& Bench have fendered their decisions

e

withott noticing the earlier decision of the Ernakulam Benche °
In such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision'has to be regarded

as per incuriam and not binding on the court in é susbsequent
. .

case. | This principle has been succinctly stated, in Salmond “

on Jurisprudence, 12tn Ediﬁion, page 151 _ét para (5) as

followd: -~ ¢

kS
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"(5) Inconsistency between “earlier decisions of the \
same rank. A court is not bound by its own previous deci-
sions that are in conflict with oné another. This rule
has been laid down in the Court of Appeal [Young's case
(1944)  K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray. (1900) 1 Q.B.521)], and it obviously applies
also to the House of Lords. There may at first sight seem
to be a difficulty here; how can a situation offconfl_ict/
occur, if the court is bound by its own decisions? At
- least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the' court acts in ignorance or foreetfulness of it. o
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the ~saﬁ1e nember of judges andv that, vtherefore, the prin-—v
ciple laid down by a Bench of two judges does not get reversed

or superseded by a subseyuent decision of a Bench of the same

number of judges. Applying this principle it has to be held
that what hold_s:‘ the field vas avbinding precedent ie the decision
of the Ernakulam Bench and that the s_ubsequent_ decision of the
Prineipal Bench: and the Ahmedabad Benchhave to be regarded as
per incuriam aﬁd not binding in subsequent cases. Tﬁis being
the legal position the decisio_ns of the Principal Beneh and
| ' .the Ahmeda'bad_Bencn heve to be ignored and the Ernakulam Bench

e decisn alone should be regarded as holding the field as a

"'ﬁAsﬁSﬁe lrul,l Bench is not bound by either of the deci-

coi‘rectly. The Ernakulam Bench has rightly proceed-

, e
wed on the b351s that the President has under the prov1so to
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Lrticle 309 of the Constitution power to promulgate rules with
LetrOSpective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
lferred by Part III of the Constitution. Wnat the Ernakulan
EBench has done is to examine as to whether retrospective effect
;given to the amendment violates Article 14 of the Constitption.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension 1is
a valuable right which a Governmnent servant earns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of sucn a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
That is precisely what the Ernakulam Bench has said in its deci-
sion. The Principal Bench and Ahmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-
quent amendment to the rules by giving retrospective effect
to the same. Wnat they have said is that the vested rights
of the applicants before them have not in any manner been cur-
tailed by the impugnea amendments to the rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect from 1-1-1973. Under.Rule 2544
the memvers of the Running staff were entitled to compﬁtation
of their pay and retirement benefits taking into accounf tne
running allowances which tney were receiving subject to a maximum
of 75% of tneir pay and other allowances. Rule 2544 was aﬁended'

by notifications dated 5-12-1988 prescribing the maximym at

L%
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. -
Those who retired frdm 1-1-1973 to 4-12-1988 \-vere, in.accordance
with Rule 2544 as it then stoéd, entitled to take into account
running aliowahce in the matter of computation of pension and
retirement ben%afits upto the maximum of 757 of their pay and
other allowancés. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked ovut with reference
to the enhanced pay and of:her allowances that they became
entitled to receive in accordance with revision of Pay OScales
Rules which came into effect from 1-1-1973. Wnen the maximum
is reduced from 75%Z to 45% upto 1-4-1979 or at the rate of 55%
from 1—4—1979.it requires no argument tou convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving ‘p'envsion and retirement benefits were
adversely affécted. The Principal Bench whose decision has.
been followed by the Ahmedabad Bench has, however, held that
the amendment with retrospective effect has not adversely
affected the quantum of pension etc. what the Principal Bench
has done is to compare the pension one would get taking into
account the pre revised scale of pay 1mmed1ately before 1.1.1973
and the running allowance 11m1ted to a maximum of 73/9 of pay
and allowances, with tne pension which he would get after
1-1-1973 taking 1into apcoﬁnt tne higher revised scale of pay
and the runﬁing allowance subject t§ a maximum of 457 or 557%

may. We are concerned with persons who retired

"-—1973 and 4-12-1988 thereby earning a fight to compu-
‘\

;’(‘;"( ta Ton of
'.-A."

ension in accordance with the statutory rules then

*( # z
. % 1Q§force;§‘s by the time tney retired, revision of pay had come

it is the revised pay and the running allowance
a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rfight wnich




accrucd in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximuu
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retirewent
venefits that stood vested on the date of rétirement. It is
impossible, therefore, to agree with tne view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners wnho retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
nolding that the decisions of the Principal Bench and the Ahmeda-
pad Bench witn great respect are wrong and that the decision
of the Ernakulam Bench is rignt. The Ernakulam .Bench han iﬁ

our opinion, rigntly declared the amended provisions t;' the
extent they have been given retrospective effect as void. as

offending Article 14 of the Constitution.

17. As the decision of the krnakulam Bench is in appeal before
tne Supreme Court we would like, in the interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directions of the
Supreme Courﬁ and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably
ad justed.

13. For the reasons stated above, all these applications
are allowed with the following directions:

s g .
(1) The respondents shall recompute the pension and
other retiral benefits of the applicants or tneir

L.Rs in accordance with Rule 2544 as was in force

" vefore it wds ~amended vy wotificationg dated

5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall
be calculated and paid.

(3) These directions ~shall be carried out within

a period of three months from thé date of receipt
of the copy of this order.

(4) If the amounts due to the applicanté/L Rs are
not pald within the prescribed tlme the amounts
due shall be paid with interest at 124 per annum
from the date of this order till the date of
payment.

(5)

The applicants shall be entitled to costs at

the rate of Rs.500/- in respect of each applica-

;.SO

"qvﬁ_ ment of pension and retirement benefits
- f nie aforesaid directions shall stand regu-
. f f?(-@“‘cv; <\ ree
:gig j in accordance with the orders
ALY .
W 5\ ylrkgg ¢ns as may be issued by the Supreme Court
o\
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